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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
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IN THE MATTER OF: APPLICANT
RAGHVENDRA PRATAP SINGH
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STATE OF UTTAR PRADESH & RESPONDENT(S)
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3. | Annexure P/2:-A true copy of Photographs 15-17

taken during inspection.
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Report of October, 2025 and January, 2026. ]

5. |Annexure P/4:-True copies of Photographs of 94
Miyawaki Plantation afforestation.

6. | Annexure P/5:-True copy of EC dated 10.12.2008 95-99

7. | Annexure P/6:-True copy of CTO dated
13.11.2023. 100-105

8. |Annexure P/7:-True copy of authorization for 106-109
handling hazardous waste dated 02.02.2024.

9. |Annexure P/8:-Details of reg. done activities| 110.o06
under done (CSR) for FY-2024-25.
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Standing Counsel for SEIAA, U.P.
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)t IN THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

" ;ORIGINAL APPLICATION NO. 107 OF 2026

IN THE MATTER OF:
RAGHVENDRA PRATAP SINGH ...... APPLICANT

VERSUS

STATE OF UTTAR PRADESH & ORS.
..... RESPONDENT(S)

JOINT COMMITTEE REPORT FILED BY DISTRICT
MAGISTRATE, SONBHADRA IN COMPLIANCE TO
THE ORDER DATED 23.02.2026 PASSED BY THE
HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELH]I.

I, Badri Nath Singh, aged about 57 years, S/o Shri
Jagannath Singh, presently posted as District Magistrate,
Sonbhadra do hereby solemnly affirm and declare as

under:

1. That I in the above noted capacity, am well
conversant with the facts and records of the
present case, hence am competent to swear this
affidavit.

2. That the present Joint Committee Report is being
filed in compliance of the order dated 23.02.2026
passed by this Hon’ble Tribunal in the present

Original Application. The answering Respondent has
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acted with due diligence and promptitude and has
ensured compliance of the directions issued by this |
Hon'ble Tribunal through coordination with the |
Uttar Pradesh Pollution Control Board and other

competent authorities. The contents of the present
reply are based on official records and

communications received from the concerned
departments.

3. That this Hon'ble Tribunal on 23.02.2026 directed
as follows:

"..6. Prima facie the averments made in the
application raise substantial questions relating to
environment arising out of the implementation of the
enactments specified in Schedule-I to the National
Green Tribunal Act, 2010.

7. In view of the facts and circumstances of the case,
we consider it appropriate that a Joint Committee be
constituted with direction to verify the factual position
and to suggest appropriate remedial measures.

8. Accordingly, we constitute a Joint Committee
comprising of representatives of Uttar Pradesh State
Pollution Control Board (UPPCB) and District
Magistrate, Sonebhadra and direct the same to meet
within two weeks, undertake visits to the site, look
into the grievances of the applicant, associate the
applicant and representative of the concerned project
proponent, verify the factual position and to submit

its report within one month suggesting appropriate
remedial measures.

9. The District Magistrate, Sonebhadra will be the
nodal agency for coordination and compliance

regarding submission of the report of the Joint
Committee.

b
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10. In view of the averments jn the application, we
also consider it appropriate to have response o;‘ (1)
State of Uttar Pradesh through Principal Secretary,
Environment,  Forest and  Climate Change:

Government of UP,; (2) District Magistrate,
Sonebhadra; (3); Uttar Pradesh Pollution Contro/
Board (UPPCB) through Member Secretary and (4)
M/s NCL Dudbichua through its Chief Executive
Officer,  Sonebhadra who are impleaded  as
respondents no. 1 to 4,

11. The Registry is directed to prepare and attach
memo of parties to the application and to issue
notices to respondents no. 1 to 4 along with copy of
the original application and documents attached with
the same.

12. Replies/responses may be filed by respondents
no. 1 to 4 within two months.

13. List on 21.04.2026 for further consideration. ...".

4. That pursuant to the said order dated 23.02.2026,
a Joint Committee comprising of representative of
District Administration and Uttar Pradesh Pollution
Control Board, inspected the site & Project namely
M/s Northern Coal Field Limited Dudhichua Project,
Dudhichua, Sonbhadra on 10.04.2026, Copy of
photographs taken at the time of inspection is
being enclosed herewith and marked as

Annexure-1.

A copy of Joint Committee report in respect of
inspection dated 10.04.2026 is being enclosed

herewith and marked as Annexure-2.

pr
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5. That as per above the joint Committee report,

following facts/observations were found during the

Joint inspection:-

The above concerned Coal Mining project is has
been in operation since 1984. The project
produces approximately 15.5 million tons of coal
per year using the opencast mining process.
Currently, coal production is taking place in the
Chilkatand village, Tehsil-Waidhan, Singrauli
district (Madhya Pradesh).

The said opencast coal mining project is located
and operated within the border area of

Sonbhadra District in Uttar Pradesh and
Singrauli District in Madhya Pradesh. The project
has obtained separate environmental
clearances/permissions/Consents for the area
from the Madhya Pradesh Pollution Control
Board and the Uttar Pradesh Pollution Control

Board or from concerned Departments.

At present, mining work is not being done in the
mining area covered under the state of Uttar
Pradesh due to exhaustion of the quantity of
mineral (coal). The works related to offices,
workshop,  coal handling plant  and

A
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transportation of coal are being done under the
area of Sonbhadra district of Uttar Pradesh.

iv. That the inspection further establishes that

adequate air pollution control systems have
been installed at all major emission points. The
details of such systems are tabulated

hereinbelow:-
Sr. | Air Pollution Source | Air Pollution Other
No. Control System
(APCS)
Coal Crusher Unit-1 | e Multi- Stack (20 meter Heightof
L. Cyclone Dust | above Ground Level)
Coal Crusher Unit-2 collector with | Stack (20 meter Heightof
& Fixed Water | above Ground Level)
Coal Crusher Unit-3 Sprinkling Stack (20 meter Heightof
3. , Mechanism. | above Ground Level)
Coal Crusher Unit-4 e Anti-Smog Stack (20 meter Heightof
4. Guns above Ground Level)
5 Coal Crusher Unit-5 Stack (20 meter Heightof
. above Ground Level)
6. Wharf-Wall -
7. | Coal Stock Yard -

It is further submitted that for dust suppression
regular water sprinkling is done on haul road
and to control dust emission from process of
Coal Handling Plants/ Crusher Units Water

sprinkling is done on regular basis, Also 08 Nos.

fixed Fog Canon also established.Further, 02
Nos. Mobile truck Mounted Fog-cannon with

&
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water sprinkling tanker, Road Sweeping
Machines also established to control dust
emission. During inspection above, Air Pollution

Control Measures were found operational.

Quarterly Environment Monitoring Report of
October,2025, & January, 2026 has been
submitted by M/s NCL Dudhichua Project,
Dudhichua, Sonbhadra which was conducted
through Coal India CMPDI has confirmed that
Ambient Air, Drinking Water, Effluent Water &
noise Quality are within the prescribed limits.
True copy of Quarterly Monitoring Report is
being enclosed herewith and marked as

Annexure-3.

As a green Belt above project has developed
Miyawaki pattern Afforestation during FY 2021-
22 to 2025-26, in total area 1.5 Ha of 52500
Nos. of Plants (UP Part) and General Plantation
of 226375 Nos. of Plants in U.P. Part. A
Photographs of Miyawaki Plantation is being

attached as Annexure-4.

That as regards Industrial Waste Water pollution
control, the unit has installed an Effluent
Treatment Plant (ETP) which was found to be

operational during inspection, and the treated

v
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water is being reused for green belt and water
sprinkling/dust ~ suppression  purposes. No
discharge of untreated effluent was observed
during inspection. The analysis of treated water

samples is awaited.

Further,2 Nos. Surface Water samples of Balia
Nala, which is nearby NCL Dudhichua collected
and analysed by the Regional Office of UPPCB

and report is awaited.

That the unit in question is operating with all
requisite statutory permissions and consents
issued by the competent authorities from time
to time. In this regard, it is submitted that the
Ministry of Environment, Forest and Climate
Change, Government of India has granted
Environmental Clearance to M/s NCL Dudhichua
Project, Dudhichua, Sonbhadra vide letter no. J-
11015/381/2008-IA II(M) dated 10.12.2008.
True copy of Environment Clearance granted by
Government of India dated 10.12.2008 is being

enclosed herewith and marked as Annexure-5.

The unit also holds valid Consent to Operate
under the Water (Prevention and Control of
Pollution) Act and Air (Prevention and Control of
Pollution) Act issued by the State Board vide

v
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reference N0.192611/UPPCB/Sonbhadra
S(UPPCBRO)/CTO/both/SONBHADRA/2023 dated
13.11.2023. True copy of Consent to Operate is
being enclosed herewith and marked as

Annexure-6.

xil. It is further submitted that the said industry has
been granted authorization for handling
hazardous waste, including collection, storage,
transportation and co-processing of hazardous
and other wastes, by the State Pollution Control
Board vide reference  no.23580/UPPCB/
Sonebhadra(UPPCBRO)/HWM/SONBHADRA/202
4 dated 02.02.2024. True copy of authorization
is being enclosed herewith and marked as

Annexure-7.

Above, Coal Mining Project under Corporate
Social Responsibility(CSR), organised various
activates time to time. PP also provided details
reg. done activities under done under (CSR) for
FY-2024-25, which is being enclosed as
Annexure-8. Further, for Monitoring of CSR
activities “CSR Reporting Portal” has been
developed.

6. That further, similar nature of OA is pending before

this Hon’ble Tribunal in the matter of Original

O
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Application No.240/2024 (IA No0.437/2024) Singrauli
Pradooshan Mukti Vahini Versus Union of India &

Ors and above project under this pending case.

7. That in view of the foregoing, it is respectfully
submitted that the answering Respondent has duly
complied with the directions issued by this Hon'ble
Tribunal and has taken all necessary steps to
ensure environmental compliance by the unit in
question. No further cause of action survives

against the answering Respondent.

The above facts are being placed for kind consideration

of this Hon’ble Tribunal.

D_Eg:gﬁENT

é@ VERIFICATION

I, the above named deponent do hereby verify that the

Y T = contents of above affidavit are true to my information
/’ — s N Yerived from official record.
1 © VERIFIED ON THIS THE 20"DAY OF APRIL, 2026 AT
{ ) “SONBHADRA, U.P.
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132 AnesyerE p71 10
Y Afafa o S sreAn
A T R IfteRer, T8 el # farei= IRRFa teiilee

H=IT— 107 /2026 ITEA~ JdTd Rig 9979 SR U 1S9 U9 3 # UiRd
QY AP —23.02.2026 & AT H WY AAfT B 9 A=A |

o AMYN T sRT Afdiervr, 7F ficel # fAareEla yexo—

1. a9 v 8Ra qifdewo, 93 faeel # fIarmw  oRfHa tweilae™
TT—107 /2026 IMEd=< Ud™ R 9™ SR U< T TG = H UIRT ey
fa1—23.02.2026 (Hel=id—1) & J& 3791 e g—

"...6. Prima facie the averments made in the application raise
substantial questions relating to environment arising out of the
implementation of the enactments specified in Schedule-I to the National
Green Tribunal Act, 2010.

7. In view of the facts and circumstances of the case, we consider it
appropriate that a Joint Committee be constituted with direction to verify
the factual position and to suggest appropriate remedial measures.

8. Accordingly, we constitute a Joint Committee comprising of
representatives of Uttar Pradesh State Pollution Control Board (UPPCB) and
District Magistrate, Sonebhadra and direct the same to meet within two
weeks, undertake visits to the site, look into the grievances of the applicant,
associate the applicant and representative of the concerned project
proponent, verify the factual position and to submit its report within one
month suggesting appropriate remedial measures.

9. The District Magistrate, Sonebhadra will be the nodal agency for
coordination and compliance regarding submission of the report of the Joint
Committee.

10. In view of the averments in the application, we also consider it
appropriate to have response of (1) State of Uttar Pradesh through Principal
Secretary, Environment, Forest and Climate Change, Government of U.P.; (2)
District Magistrate, Sonebhadra; (3); Uttar Pradesh Pollution Control Board
(UPPCB) through Member Secretary and (4) M/s NCL Dudhichua through its
Chief Executive Officer, Sonebhadra who are impleaded as respondents no.
1 to 4.

11. The Registry is directed to prepare and attach memo of parties to
the application and to issue notices to respondents no. 1 to 4 along with
copy of the original application and documents attached with the same.

12. Replies/responses may be filed by respondents no. 1 to 4 within
two months.

13. List on 21.04.2026 for further consideration. ...".

ékubh»« S}'M/'\ L \&/ Page1lof 5
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o s eRa afdeRer, 92 ool § fumeiW iRRer uwhiee
TRIT-107 /2026 TEd Jag (g 99 SR U< ST UG IR H OUIRd 3T
faP—23.022026 ERT fdd wgh ARG H fSem wRmes &1 wfdfed &1 gg
RTAEBR), F9s R SUTAS®RI, Gal, AFWS d IR Ta Uguvl FRIF ars
& aifaEE = 7 9IS JAIed, oRgs; gRI &Hd JiEeN], IR Ueel Ugyol
=0T, Mg b1 AT fdbar T o |

AT S BRT 3rfaror, 98 ool gRT UIRT 3Me¥ faHi6—23.02.2026 SR 320
@ U H Hafid gRISHT #9d Afer dlioTbleed folo, §argen, Uioide, garga,
SUG—ATE BT I FRIE0T §g<h AfAfd gRT fAA6—10.04.2026 BT fHar T |
PRI & 99 ol T BT Heli | © (Helea—2) |

H10 MY BRA AfTBR0T, g faoell gRT UIRT meer fad6—23.02.2026 & AT
i fIeror & <R R TR <Rl fe e

Nad e Pradleed fdo, gEIgen, Uode, JEMGT, SHUG—HT9s Bl
faamoT—

Sad URITSAT T bl HIST ST & T a9 1984 W Walfeld & | ST gIRT o THT
155 Wil €4 /d4 &1 X F Bl AZMAT BT BRI AUT DR AT Ufhar grRT
fear SIar Bl 9dAM H Bl Sded BT B UH-RIeders,  dgdid—de,
STHUE—RITRI (Feg u<w) &= # fhar o &7 2|

SHd U HRS Phid HSHET URISHT SOW0 & W-Ie—d¥g T HOUO &
SHIE—RiITRIG @& WAHEd & § 996 ®©Y 9 Aolied U4 ddifeld 8 Sdd
RATSAT §IRT HOYO UGHUT =0T 9IS AT S0U0 UgyuT 3ol a1s | Hafid &F g
GIh—YId JATERUT THIT / AT / AAfadr U<l &l Sl 2 |

IAHE H 090 T W H SFRIIG Ieslad @d 83 H @Sl (@RIl & ATl qHr
8 M & BRI 9a9E H WH B A8l fBar Oar 81 S0Y0 & o Ue—dHE ©
ST U=l BRI, IhIMT Bl eV Wiic Ud ®Iel & URIed FrfId ari
frd ST B

o IIY UGy AFU gl &1 faavor—

. TR H WU A= 9y uguor Widl R ORfid 9y Uy RS deersil &

fqaRor fFraq &—
Sr. No. Air Pollution Source | Air Pollution Other
Control System
(APCYS)
1 Coa Crusher Unit-1 e Multi-Cyclone | Stack (20 meter Height of
' Dust collector | above Ground Level)
5 Coa Crusher Unit-2 with Fixed | Stack (20 meter Height of
] Water above Ground Level)
3 Coa Crusher Unit-3 Sprinkling Stack (20 meter Height of
: Mechanism. above Ground Level)
4 Coal Crusher Unit-4 e Anti-Smog Guns | Stack (20 meter Height of
' above Ground Level)
Coal Crusher Unit-5 Stack (20 meter Height of

L \&/ Page2of 5
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above Ground Level)

Wharf-Wall -

o

7. Coadl Stock Yard -

2. BIA HIR F TN S b I TG T Felgex RIMUT T | U gRT RWfIfea
U & FRIE0T 2g U &1 foedma far S 7 |

3. MRIeTT & W99 B S Ud DI 2USHelT wive & $HeR TRAT ¥ SIfd 84 aral
S /UfhAT W ST BF dlel IS & I 8 Sl dI s fhIT SIrdr gl
URIT AT TAT Vb AT WIgue R Is+ dlcl S & I 5 drer REiawfeit Rved
P 3fid 08 T fhas BT &9 TJ 02 - HEIS BT b=, 02 T HiGgol diex
SR B el Uil MY | RO & §HI Ih B BT YR AT |

4, T &F H 9RI I8l @ SN § SId gdl & FRIF0T g FAfAd Truck  Mounted
=

5. PR fhd U BIF B THUICIA Falos HRR doc & ARIH I fHAT S 2 |

6. TN RT TAOUOHIOUA0 Usblecs WANTRNE Pl siedl, AuAUISlag I A8 Sells—
RITRR, 2025 U4 ATE JfacaR—Tad=R, 2025 # ol 08 Il TR YR arg T Bl
ST BRI AFUTAT AT U B T 8 | U bl AT A3l H yaAredahl ol
AT AFGT & ATRT TR MY | [Igetyor sRaqm Herd © (e a—3) |

o i dc /R ufedr o1 faavor—
1. SEUNT §RT B8R Ufgdl & wU H FAmares] geRYvl Ud WM geTRIU0T BT BRI BRI

T 8, fSrgeT faarer fmwad g—

Sr. No. Y ear Plantation Donein Last 05 Yearsin NCL Dudhichua
Proj ect
UP Part MP Part Miyawaki Plantaion in UP
(Area)
1 2021-22 55750 43775 -
2. 2022-23 44375 30000 17500 0.5Ha
3. 2023-24 47500 37500 17500 0.5Ha
4, 2024-25 41250 32500 17500 0.5Ha
5. 2025-26 37500 28750 - -
Total 226375 172525 52500 1.5Ha
Photographs of Miyawaki afforestation are being attached(Ge™ia—4).

® ol UguUl fAG=or gaver &I faavor—

1. I SUNM P AMERII DA (FON0 ARG RIMUA) | T =Xe] IAE
YEIDRUT B 2.0 THoUcToSIo &HAT Pl HIdul SIcHT wIve HOUo X1y Rerd diai
LRSIECES

2. I TN ¥ JHIM, HoUdollo TH AT § WG IHAE & YR B 30
THoUd oS0 &N Bl Soclollo GEIGAT STHUG—HIHE S0%0 &y H werfud &, ford
FHoldRE A, AT UUs W U, Foid AR S, Feraiidaliaeiey Td Wil $Isd]
g4 venfid |

é\wbkqu 9n</’\ \‘&/ Page 3 of 5
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3. e & 9T $odloUlo & WU SHISTT Gdold Ul AT T SocloWlo W
Y& Thd IHATE DI THAT Thd B &I B, J0Y0 Ugyor =0T dre, qrRrordl
BT YANTITEAT ¥ fITvoT B STH1 HRIAT AT 8 | [Igelyor e e & |

4. I gRT R GIF Td g% G H WAoTHoUloS0dgo, RITRICH, Holo gRT HIE
SJellg— RITRR, 2025 Td A8 AFCIR—TGHARR, 2025 & A PRI I goclodlo Tl
Todlollo & $elc U4 ATScolc IHAE & T &l [Jeelyor 3Rl U &1 T
2 WA B T AR H YHTADB] Bl AT AFDI 6 TgHd Uril AT | faweyor
JMRAT Aol & (Her=d—3) |

5. FRIETT & SR FHIIS Yarfad 8 arel 9fordT el & 02 Il IR sl ool T
B THAY IR AT BRI, 090 UGHU FRIFV 918, IRRN &I GIRTener
fIeeTyor g ST BRIAT A7 € | faReivor 3Redn fuferd ® |

6. FRIGTT & FHY WA e+ Dlciblesd 10, FEIGSN Uroide §RT dferdm ATel H
fdl 1 gpR &1 AT Neffie ITare vd uxe] didsl, e H FeariRd 8l
BT ST & | YEThd ITATE B YA SIS JUTH, TSI 3ffe H far S
gl

o IrgAfAl /HEwfal BT faavor—

1. R Wefd — Saa aRare w9« J4dT srewiesd oo, gEIgen, U,
SEIgel, SHUG—HASE I Pl & & &Aal faWR 125 THOSIOW0T0 ¥ 155
THOCION0T0 B UATaRTT, 9 Td STefary URdd HATed, R WRAR §RT IHih—J-
11015/381/2008-1A. 1I(M) fa&=li—10.12.2008 ERT UATERUIY Wi fefd @
(G <1dp—5) |

2. 98Ul 9d/Tg—ST 9IS b Ged Ea—192611 / UPPCB/Sonbhadra(UPPCBRO)/
CTO/both/SONBHADRA /2023 fa9i$—13.11.2023 & ARIH ¥ A AAN(STA TG
IR faTie—31.12.2026 A% &1 3@y g fifd & (Hel-id—6) |

3. IRHeHY IURNE TIfIER—St™ ST 6l T die $ Fed H0—23580 / UPPCB/
Sonebhadra(UPPCBRO)/HWM/SONBHADRA/2024 & Te—02.02. 2024 P AT W
IREGCHT JURTE Ud =7 Ul & HUB, YIS, ;N—NIC%H Td Bl
g URAPCHI qURTE WRPR [&$—02022029 T &I 3@ vg A
g (Fera—7) |

4. AUIeT ATAT— qRIATSHT §RT FHTRIG TATdROT Jale fdde, ISR, 2025 U4
SR, 2026 URAA @I AT 8, ST b Gore S(derTe—3) |

o HIOTHORNRO &I fAavor—

1. oIS gRTAHI—T9 TR H0THOR0 & Iaid = & & 9 2 |

2. gRISHT gRT fawia a¥ 2024—25 # H0THORMRO (FTARe ANa Reamafaferd)) #g
A B T BT BT [FaRT UKId fHA1 1 7, S b Gl (deria—s) |

& \ambhems Singh L L

Page 4 of 5
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3. TR URAGHT gRT HOUHOAIRO & #e H fhd ™ sl & FRFEN &g
“CSR Reporting Portad” fiasfia fem T & e foe—

https://www . nclcil.in/pages/csr-reporting g |

o I TS BRA affexur, 5 el # foaRels wHfdwae =1 yewer —

o NIRRT Uwl®HIE HaR—240 /2024 (3ME0V0  +0—596 /2025 U4  3MS0V0
H0—437 /2024) RIRIC vguor Jih q1fe=n 9919 Y 3iT% 30ear 9 = A
I BRI IfSaxe, A8 el & 99T foareN= 2| ARl uaror & rdeid
Ih ST ) Iresnfed § |

(T RE) (STowHo foramy)
TH0S0T0 HE™I$ AR
[0Y0 YguuT =T SIEPESI
qrs, J0Y0 YuUT
AN | =T 918,
\&/ AAAS |
(FRaer area) (emRo@mo RE)
SURTATRIBRY, & TS,
dedlc—g&l, J0Y0 UgyYl =T
AMYG | qre,

I |

Page5 of 5
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137 ANNEXURE P72 1

Site Inspection Photographs of Joint Committee inspection
done on dated 10.04.2026 of M/s Northern Coal Fields limited
(NCL) Dudhichua Project, Dudhichua District-Sonbhadra

DEPNDTPAN

ichichua ETP EifeMOltet

Fig:- ETP NCI Dudhichua, U.P.

i Longitude; 8267873 ; - &
: i N levation: 335.62¢151m 3
22t =

ud ] / ‘c- > M,“W ikt T e
r NCL Dudhichua

Fig:- Sampling of final Outlet of ETP of M/s NCL Fig:- Sampling of Balia Drain Nea
. ) ETP
Dudhichua Project
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i :1;3;6’ ™
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- ) vation: 22614566 m
: 3; Cie 5 : ¥ racy: 7.06 m :
R > ime: 10-04-2026 1308
7 g te: NCLI Dudhicuaa

] ] ] ] Fig:- Anti-Smog Gun Sprinkling in Wharf Wall
Fig:- Sampling of Balia Drain Near Hanuman

Mandir, NCL Dudhichua

(Y
B,
Wi/
Uk 29294839 m.
2m f
Time: 10-04-2026 1312 [
Note: NCLI Dudhicuaa CHP i

Fig:- Water Sprinkling Mechanism at Coal Crusher

Fig:- Anti-S Gun Sprinkling in CHP
ig nti-Smog Gun Sprinkling in Unit
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Fig:- Transportation of Coal through Covered

Fig:- Transportation of Coal through Covered

Conveyer Belts

Conveyer Belts

mounted Smog-Gun

Fig:- Water Sprinkling on Road viatruck

17
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STRICTLY RESTRICTED
FOR COMPANY USE ONLY RESTRICTED

The information given in this report is not to be
communicated either directly or indirectly to the
press or to any person not holding an officia

position in the CIL /GOVERNMENT.

~N

J

ENVIRONMENTAL MONITORING REPORT
OF
DUDHICHUA OPENCAST PROJECT (25 Mtpa)

(FOR THE Q.E.DECEMBER, 2025)

E.C. No. J-11015/381/2008.1A.11(M) Dated:20.03.2020.

Northern Coalfields L imited

JANUARY, 2026

CMPDI
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DUDHICHUA OPENCAST PROJECT

(FOR THE Q.E. DECEMBER, 2025)

CONTENTS

SL. NO. CHAPTER PARTICULARS PAGE NO.
1. EXECUTIVE SUMMARY 1-2
2. |CHAPTER-I INTRODUCTION 1-2
3.  |CHAPTER-II AMBIENT AIR SAMPLING & 1-15
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EXECUTIVE SUMMARY

Introduction

The purpose of environmental monitoring is to assess the quality of various
attributes that affects the fauna and flora. In accordance with the quality of
these attributes appropriate strategy is to be developed to control the pollution
level within the permissible limits. The three major attributes are air, water and
noise level.

Northern Coalfields Limited (NCL), a Subsidiary company of Coal India Limited
is operating Opencast Mines in Singrauli Coalfields, Moher sub-basin having an
area of 312 Sqg.km. Out of which 80 Sq.km on Eastern side lies in Sonebhadra
District. of U.P. and rest in Singrauli Dist. of M.P. NCL has awarded
Environmental monitoring work of Singrauli Coalfield to Central Mine Planning &
Design Institute Limited (CMPDIL). The environmental monitoring has been
carried out as per the conditions laid down by the MoEF&CC while granting
environmental clearance of project, consent letter issued by the respective
SPCB, and other statutory requirements.

Sampling location and rationale
Ambient air sampling locations

The ambient air quality monitoring stations were selected to represent core &
buffer zone and further classified as residential and industrial area. The
rationale has been based on the guidelines stipulated by MoEF&CC, consent
letter of SPCB, as well as other statutory requirements.

Water sampling stations

The Water sampling stations were selected for effluent at inlet and outlet of
Effluent Treatment Plant (ETP), Outlet of Sewage Treatment Plant (STP),
drinking water supply, and Hand pump water and also from receiving streams.

Noise level monitoring locations

Noise levels vary depending on the various activities in mining areas. The
monitoring of noise level in different locations will be helpful to take appropriate
mitigating measures. The noise levels were recorded in mining area, workshop
and in residential area.

Methodology of sampling and analysis

Ambient air quality

Parameters chosen for assessment of ambient air quality were Suspended
Particulate Matter (SPM), Particulate Matter (PM1o), Fine Particulate Matter
(PMz), Sulphur Di-oxide (SO2) and Nitrogen Oxides (NOy). Respirable Dust

Samplers (RDS) were used for sampling of SPM, PMio, SO2 & NOy and Fine

Dust Samplers (PM2.5 sampler) were used for sampling of PMzs at 24 hours
interval once in a fortnight.

Environmental Monitoring report
Job no-252606114 Executive Summary, Page - 4
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3.2

3.3

4.0

4.1

4.2

4.3

The samples were analysed in Environmental Laboratory of CMPDI.

Water quality

Water samples were collected as per standard practice. The effluent samples
and Drinking water samples were collected and analysed for four/five
parameters on fortnightly basis. The surface water sample and drinking water
samples were collected and analysed for all parameters on quarterly basis.
Parameters like pH, Temperature and Dissolved Oxygen were analysed on-site
while collecting the samples. Thereafter the samples were preserved and
analysed at the laboratory of CMPDI.

Noise level monitoring

Noise level measurements in form of 'LEQ' were taken using Integrated
Averaging Sound Level Meter (CR: 812C) during day and night time. Noise
levels were measured for about one hour time in day and night time. Noise
levels were measured in Decibels, 'A' weighted average, i.e. dB (A).

Results and interpretations

Air quality
It has been seen from the analysis results that the 24 hours average
concentration of parameters like SPM, PMio, PM25, SO2 and NOy are mostly

within the permissible limits in all sampling locations as per MOEF&CC Gazette
Notification No. GSR 742(E) dt 25.09.2000 Standards for Coal Mines and
National Ambient Air Quality Standard -2009. Sometimes the concentration of
SPM, PMi1o & PM2s exceeds the limits due to presence of number of thermal
powers in the vicinity.

Water quality

The test results indicate that the major parameters compared with MOEF&CC
Gazette Notification No. GSR 742(E) dt 25.09.2000 Standards for Coal Mines
(For 4/5 parameters of drinking and effluent water), 1S.10500/2012 (All
parameters of Drinking water) and 1S: 2296 (All parameters of Surface water),
are within permissible limits.

Noise Level

During the noise level survey it has been observed that the noise level in the
sampling locations is within the permissible limits prescribed as per MOEF&CC
Gazette Notification No. GSR 742(E) dt 25.09.2000 Standards for Coal Mines
for Industrial Area and Noise pollution (Regulation and Control) Rules, 2000, for
residential Area.

Environmental Monitoring report
Job no-252606114 Executive Summary, Page -
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1.0

11

CHAPTER -I
INTRODUCTION

Any industry and development activities including coal mining is bound to
affect environmental attributes. There are positive as well as negative impacts
of such operations. For controlling the adverse impacts a regular monitoring is
essential. The environmental monitoring is being done as per the guide-lines
stipulated by Ministry of Environment Forest and Climate Change
(MoEF&CC), Govt. of India.

The very purpose of environmental monitoring is to assess the quality of
various attributes which affects the environment. As per quality of these
attributes appropriate strategy is to be developed to control the pollution level
within the permissible limits. The three major attributes are air, water and
noise level.

Northern Coalfields Limited (NCL)., a subsidiary company of Coal India
Limited (CIL) is operating Opencast Mines in Singrauli coalfield. The Singrauli
Coalfield is divided into two basins namely Main basin and Moher sub-basin.
Moher sub-basin having an area of 312 Sgq.KM. Out of which 80 Sg.KM on
Eastern side lies in Sonebhadra Distt. of U.P. and rest in Singrauli Distt. of
M.P. The Main basin is located west of Waidhan. The Moher sub basin is the
centre of mining activities. The southern half of the Moher basin is preserved
while the northern half was up thrown by a metamorphic fault and is eroded,
hence called Moher Sub basin.

Northern Coalfield Limited has awarded Environmental Monitoring work of all
Projects to Central Mine Planning & Design Institute Limited (CMPDIL). The
environmental monitoring has been carried out as per conditions laid down by
MoOEF&CC while granting environmental clearance to different projects.
CMPDI has trained manpower and well equipped laboratory to carry out
monitoring, analysis and R&D work in the field of environment.

The Project is located in Moher basin of Singrauli Coalfields in Singrauli
District of Madhya Pradesh. Project is covered under Topo sheet no. 63-L /12
between latitude 24° 07' 30" to 24° 09' 30" North and longitudes 82° 34' 30" to
820 36' 30" East.

The project is well connected to Sidhi in MP about 90 km and Varanasi in UP
about 240 km. The nearest Railway Station is Shaktinagar in UP about 22 km
and Singrauli in MP on the Obra-Katni branch line of Eastern Railway which is
about 30 km away and is approachable by an all weather roads.

The area is undulating and hilly terrain. The elevation varies from 140 m to
470 m above MSL (Mean Sea Level). The drainage of the area occurs through
Amjhar nallah on the west & a seasonal nallah in the east which joins the river
Kachani on the south. The Project location is shown in the Fig. No.-I

Environmental Monitoring report
Job no-252606114 Chapter — 1, Page -1
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1.2 The Project is designed to produce 25 Mtpa of coal from the three working
seams namely, Purewa Top, Purewa Bottom, and Turra, with an average
stripping ratio of 3.29 m3/t. The gradient of the seams varies from 2°to 3° .The
average grade of coal is G-10. The Project is linked to serve Western India
Power Stations through Basket Linkage

Total land requirement was estimated as 2390.7 ha, out of which 1217.5 ha is
forestland, 807 ha is tenancy land and 366 ha is Govt/wasteland. The
Project is being worked by combined mining system deploying dragline and
shovel dumper combination.

The ultimate working depth has been estimated as 235 m. The total O.B.
during the mine life has been estimated as 1133.41 Mm? out of which only
134.00 Mm?3 is proposed to be dumped externally and balance as backfill
internally. The overall dump slope will be kept at 28° to prevent dump slide.

The Project has Environmental Clearance from Ministry of Environment Forest
and Climate Change (MoEF&CC) for a rated capacity of 25 Mtpa of coal
production vide letter no. E.C. No. J-11015/381/2008.IA.1I[(M)
Dated:20.03.2020.

Ministry of Environment, Forest and Climate Change while granting
environmental clearance has given one of the General conditions that “ Four
ambient air quality monitoring stations should be established in the core zone
as well as in the buffer zone for PM1o, PM25, SO2, NOx monitoring. Location
of the stations should be decided based on the meteorological data,
topographical features and environmentally and ecologically sensitive targets
in consultation with the State Pollution Control Board. “Half Yearly analysis for
heavy metals such as Hg, As, Pb, Ni, Cr etc. in ambient air & other conditions
regarding water / effluent and noise level monitoring is also stipulated in the
EC conditions.

In compliance of these conditions the Environmental Monitoring has been

carried out & report prepared for submission to MOEF&CC & SPCB and other
statutory authorities.

Environmental Monitoring report
Job no-252606114 Chapter — 1, Page -2



147

Y f“’e. Fl[!mﬂ::"l_é‘_ 153
o"(fb‘ cmfulé

Envi ronnment Laborat ory, CMPDI

CHAPTER-II
AMBIENT AIR QUALITY MONITORING

2.1 Location of sampling station and their rationale
(as per G.S.R. 742 (E) dt. 25th December,2000)

2.1.1  Ambient Air Quality Sampling Locations
. CORE ZONE Monitoring Location (Refer Fig. No. - 1)

i) Old view Point (DA1): Industrial Area

Dust sampler was placed near Regional store. This station was selected to assess the
ambient air quality in the core zone where mining activities are in progress. The Dust
generating most probable sources are CHP and haul road which are nearly 300 m
away from the selected point.

i) Central Substation (DA2): Industrial Area

This station is selected to assess the ambient air quality in the core zone to reflect the
impacts of drilling, blasting, loading of coal and OB. The Dust generating most
probable sources are OB and haul road which are nearly 500 m away from the selected
point.

iii) CGM Office (DA3): Industrial Area

The sampler was placed in the premises of the CGM Office at roof top of office. This
station was selected to assess the ambient air quality in the core zone where mining
activities are in progress. The Dust generating most probable sources are coal yard
and nearby road which are nearly 400 m away from the selected point.

iv) Dudhichua STP (DA4): Residential Area

The sampler was placed at STP. This site was selected to assess the present ambient
air quality status in residential area. The Dust generating most probable sources is
nearby road which are nearly 500 m away from the selected point.

[l. BUFFER ZONE Monitoring Location (Refer Fig. No. - 1)

i) Surya Kiran Bhawan (DA5): Residential Area

Surya Kiran Bhawan of sector B & C will represent a location in the residential area.
This station is selected to assess the Air quality in residential area. The Dust
generating most probable sources are nearby road and OB Dump which are nearly
800 m away from the selected point.

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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i) Karwari Village (DAG6): Residential Area.

Karwari Village is located inside the mining lease area situated in the eastern side of
the mine. Until the village is rehabilitated the location needs to be monitored regularly.
This location is selected to study the impact of ambient air quality of both Khadia OCP
& Dudhichua OCP. The Dust generating most probable source is nearby road and OB
Dump which are nearly 200 m away from the selected point.

iii) Pump House of CWS Colony (CWA2): Residential Area

The location is selected to represent the ambient air quality in the residential zone.
The Dust generating most probable sources are CHP and nearby Road which are
nearly 300 m away from the selected point.

iv) Khadia GM Office (KHA3): Residential Area

This location will represent the ambient air quality of residential area in buffer zone of
Dudhichua Project. The Dust generating most probable source is OB Dumps which
are nearly 800 m away from the selected point.

2.2  Methodology of sampling and analysis

Parameters chosen for assessment of ambient air quality were Suspended Particulate
Matter, Respirable Particulate Matter (PMao), Fine Particulate Matter (PMzs), Sulphur
Di-oxide (SO2) and Nitrogen Oxides (NO2). Respirable Dust Samplers (RDS) & fine

particulates sampler were used for sampling “SPM, PM1o, SO2, & NO2” and “PM2.5”
respectively of 24 hours duration once in a fortnight and the same for the gaseous
pollutants. The samples were analysed in Environmental Laboratory of CMPDI.

2.3 Results & Interpretations

The results of Ambient Air Quality are presented in tabular form along with Quarterly
Average for each monitoring station in the test reports.

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
PageNo./ 2
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TEST REPORT

Unique | dentification Number: | A/Dch/03 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter Oct’25-Dec’25
Customer NCL Report | ssue Date: 08.01.2026
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11

L ocation of Performance of the
Laboratory Activity

Environment Laboratory, CMPDI

Data/ Infor mation obtained
from the Customer (If Any):

Joint sampling with customer

Remarks & Observation:

All samplers placed 1.5 m above ground level

TEST RESULT

The sample has been tested with the following results: -

Area: Dudhichua Project: Dudhichua OCP Stations: Old View Point DA1
Parameters (in ug/m?3)
Date of Suspended
Month Date of receipt of Date of analysis Particulate | Particulate | Particulate | Sulphur | Nitrogen
Sampling | Matter Matter Matter Dioxide Oxides
sampie (PM o+ (PM o) (PM_25) (SO.) (asNOy)
>PM5)SPM
. IS: 5182
1S: 5182/ IS: 5182/ 1S: 5182/ I(f,ar‘rfgzz)/ / (Part-
Test Method (Part-23), (Part-23), (Part-24), 2001 R.. 06),
2006 2006 2006 2006 1975 R-
1998
Detection Limit 10 pg/m® 3.5 yg/m?® 2 ug/m? 10pg/m3 | 6pug/md
. - . 120 120
Coal Mine Standards, G.S.R. 742(E), dated 25.9.2000 600 pg/m* | 300 pg/m NA ug/m? ug/m?
03.10.2025- 04.10.2025-
October 04.10.2025 04.10.2025 07.10.2025 574 286 75 29 35
17.10.2025- 18.10.2025-
October 18.10.2025 18.10.2025 22 10.2025 721 381 132 24 38
07.11.2025- 08.11.2025-
November 08.11.2025 08.11.2025 11.11.2005 615 315 103 28 39
21.11.2025- 22.11.2025-
November 22 11.2025 22.11.2025 o5 11.2025 685 359 112 24 44
11.12.2025- 12.12.2025-
December 12.12.2025 12.12.2025 15.12.2025 637 324 108 28 45
26.12.2025- 27.12.2025-
December 27122025 27.12.2025 30.12.2025 586 297 96 29 43
Minimum Value 574 286 75 24 35
Maximum Value 721 381 132 29 45
Quarterly Average 636 327 104 27 41

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.

3) This is computer generated report and requires no signature.

PageNo./ 3
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TEST REPORT

Unique | dentification Number: | A/Dch/03 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter Oct’25-Dec’25
Customer NCL Report | ssue Date: 08.01.2026
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11

L ocation of Performance of the
Laboratory Activity

Environment Laboratory, CMPDI

Data/ Infor mation obtained
from the Customer (If Any):

Joint sampling with customer

Remarks & Observation:

All samplers placed 1.5 m above ground level

TEST RESULT
The sample has been tested with the following results: -

28

Area: Dudhichua Project: DudhichuaOCP Stations: Central Sub Station DA2
Parameters (in pg/m?3)
¢ Date of Suspended
Month Date o receipt of Date of analysis Particulate | Particulate | Particulate | Sulphur | Nitrogen
Sampling sample Matter Matter Matter Dioxide Oxides
P (PMuo+ (PMu) (PM2) (SO) | (asNOy
>PM10)SPN|
! IS: 5182
IS:5182/ | 1S:5182 | IS:5182/ '(lsaér%gzz)/ / (Part-
Test Method (Part-23), (Part-23), (Part-24), 2001 R—’ 06),
2006 2006 2006 2006 1975 R-
1998
Detection Limit 10 pg/m® 3.5 ug/m? 2 ug/m?® 10pg/m3 | 6pug/md
- - . 120 120
Coal Mine Standards, G.S.R. 742(E), dated 25.9.2000 600 pg/m* | 300 pg/m NA ugm? ug/m?
07.10.2025- 08.10.2025-
October 08.10.2025 08.10.2025 13.10.2025 542 276 71 28 36
24.10.2025- 24.10.2025-
October 25 10.2025 25.10.2025 27 10.2025 594 317 110 18 38
07.11.2025- 08.11.2025-
November 08.11.2025 08.11.2025 11.11.2005 586 310 103 27 35
21.11.2025- 22.11.2025-
November 22 11.2025 22.11.2025 o5 11.2025 578 297 95 24 40
11.12.2025- 12.12.2025-
December 12.12.2025 12.12.2025 15.12.2025 612 319 105 26 44
26.12.2025- 27.12.2025-
December 27 12 2025 27.12.2025 30.12.2025 576 285 91 28 42
Minimum Value 542 276 71 18 35
Maximum Value 612 319 110 28 44
Quarterly Average 581 301 96 25 39

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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TEST REPORT
Unique | dentification Number: | A/Dch/03 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter Oct’25-Dec’25
Customer NCL Report | ssue Date: 08.01.2026
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11
L ocation of Performance of the | Environment Laboratory, CMPDI
Laboratory Activity
Data/ Infor mation obtained Joint sampling with customer
from the Customer (If Any):
Remarks & Observation: All samplers placed 1.5 m above ground level
TEST RESULT
The sample has been tested with the following results: -
Area: Dudhichua Project: DudhichuaOCP Stationss GM Office DA3
Parameters (in ug/m?d)
Date of Suspended
Month Date Of rece|pt Of Date Of analys|s Particulate Particulate Particulate SUIphUr Nltrogen
Sampling | Matter Matter Matter Dioxide Oxides
sample (PMt | (PMw) | (PM2g) | (SO) | (asNO)
>PM 10)SPM
. IS: 5182
1S: 5182/ IS: 5182/ 1S: 5182/ Ilsj.;tngZ / / (Part-
Test Method (Pat2d), | (Pat23), | (Pat2g) | THL02 | og)
2006 2006 2006 2006 1975 R-
1998
Detection Limit 10 pg/m? 3.5 ug/m? 2 ug/m?® 10pg/m3 | 6pug/m®
Coal Mine Standards, G.S.R. 742(E), dated 25.9.2000 600 ug/m® | 300 pg/m? NA uélzr?ﬁ uélzr?]g
03.10.2025- 04.10.2025-
October 04.10.2025 04.10.2025 07.10.2025 510 256 75 29 35
16.10.2025- 17.10.2025-
October 17.10.2025 17.10.2025 21.10.2025 557 281 86 28 39
06.11.2025- 07.11.2025-
November 07.11.2025 07.11.2025 11.11.2025 684 370 125 30 38
20.11.2025- 21.11.2025-
November 21 11.2025 21.11.2025 24.11.2025 591 286 89 26 42
11.12.2025- 12.12.2025-
December 12.12.2025 12.12.2025 15.12.2025 466 244 76 25 45
26.12.2025- 27.12.2025-
December 27.12.2025 27.12.2025 30.12.2025 513 261 82 23 41
Minimum Value 466 244 75 23 35
Maximum Value 684 370 125 30 45
Quarterly Average 554 283 89 27 40

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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TEST REPORT

Unique | dentification Number: | A/Dch/03 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter Oct’25-Dec’25
Customer NCL Report | ssue Date: 08.01.2026
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11

L ocation of Performance of the
Laboratory Activity

Data/ Infor mation obtained
from the Customer (If Any):
Remarks & Observation:

Environment Laboratory, CMPDI

Joint sampling with customer

All samplers placed 1.5 m above ground level

TEST RESULT
The sample has been tested with the following results: -

Area: Dudhichua Project: DudhichuaOCP Stations: Dudhichua STP, DA4
Date of Parameters(in pg/m?d)
Month Date of receipt of Date of Particulate | Particulate Sulphur Nitrogen
Sampling Mol analysis Matter Matter Dioxide Oxides
sample (PM0) (PM2s) (SO, (asNOy)
IS: 5182/ IS: 5182/
1S: 5182/ I1S: 5182/
Test Method (Part-23), | (Part-24), (Sggioé? ' (TS%OQ '
2006 2006 2006 1998
Detection Limit 3.5 ug/m?® 2 pg/m? 10 pg/m3 6 ug/m?®
Permissible limits as per NAAQ Standards 2009 100 ug/m* | 60 pg/m?® 80 ug/m® | 80 pug/m®
03.10.2025- 04.10.2025-
October 04.10.2025 04.10.2025 07.10.2025 182 62 26 29
16.10.2025- 17.10.2025-
October 17.10.2025 17.10.2025 21.10.2025 243 76 27 31
06.11.2025- 07.11.2025-
November 07.11.2025 07.11.2025 11.11.2025 286 92 28 30
20.11.2025- 21.11.2025-
November 21 11.2025 21.11.2025 24 11.2025 247 76 24 34
11.12.2025- 12.12.2025-
December 12.12.2025 12.12.2025 15.12 2025 342 113 22 38
26.12.2025- 27.12.2025-
December 27 12.2025 27.12.2025 30.12.2025 234 75 19 35
Minimum Value 182 62 19 29
Maximum Value 342 113 28 38
Quarterly Average 256 82 24 33

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested

2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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TEST REPORT
Unique | dentification Number: | A/Dch/03 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter Oct’25-Dec’25
Customer NCL Report | ssue Date: 08.01.2026
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11
L ocation of Performance of the | Environment Laboratory, CMPDI
Laboratory Activity
Data/ Infor mation obtained Joint sampling with customer
from the Customer (If Any):
Remarks & Observation: All samplers placed 1.5 m above ground level
TEST RESULT
The sample has been tested with the following results: -
Area: Dudhichua Project: DudhichuaOCP Stations: SuryaKiran Bhawan DA5S
Date of Parameters (in pg/m3)
Month Date of receipt of Date of Particulate | Particulate Sulphur Nitrogen
Sampling | analysis Matter Matter Dioxide Oxides
sample (PMw) | (PM2s) (SO) | (asNOy
1S: 5182/ 1S: 5182/
I1S: 5182/ IS: 5182/
Test Method (Part-23), | (Part-24), (Eggiog ' (TS%OS) '
2006 2006 2006 1998
Detection Limit 3.5 ug/m?® 2 yg/m? 10 pg/m3 6 ug/m?
Permissible limits as per NAAQ Standards 2009 100 pg/m® | 60 pg/m?® 80 pg/m?® 80 pg/m?®
04.10.2025- 05.10.2025-
October 05.10.2025 05.10.2025 09.10.2025 104 34 20 12
09.10.2025- 10.10.2025-
October 10.10.2025 10.10.2025 14.10.2025 149 42 24 12
10.10.2025- 11.10.2025-
October 11.10.2025 11.10.2025 15.10.2025 193 61 27 12
16.10.2025- 17.10.2025-
October 17.10.2025 17.10.2025 20.10.2025 272 76 25 16
17.10.2025- 18.10.2025-
October 18.10.2025 18.10.2025 22.10.2025 196 66 19 16
23.10.2025- 24.10.2025-
October 24.10.2025 24.10.2025 28.10.2025 329 105 26 17
24.10.2025- 25.10.2025-
October 25 10.2025 25.10.2025 29.10.2025 178 62 17 17
30.10.2025- 31.10.2025-
October 31.10.2025 31.10.2025 03.11.2025 206 67 17 15
31.10.2025- 01.11.2025-
November 01.11.2025 01.11.2025 04.11.2025 121 42 17 16
06.11.2025- 07.11.2025-
November 07.11.2025 07.11.2025 10.11.2025 186 62 31 16

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested

2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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November | 97212925 1 0g.11.2025 | 93112921 915 | 67 29 15
November | ~5 -1 292" | 14112025 | 120520251 184 | 62 16 36
November | S 21292 | 15112025 | 12752025 | 256 | 86 13 39
November | 20 -1 292> | 21112025 | SE1L2025 | 235 | 77 22 35
November | 2511220 | 22112025 | 5215205 305 | o 26 36
November | 20-L292>" | 28112025 | 2552025 276 | g6 19 34
November | 2011292 | 29112025 | 2015205 157 | 65 23 39
pecember | 31122025 | 05,12 2005 | 22122025 476 | 67 14 41
December | 022205 | 06.12.2025 | 0LSL0E | 209 | 87 17 40
December | 1575200 | 12122025 | 1212202 310 | 96 20 37
December | 1215205 | 13122005 | SLSA0E | 329 | 112 21 36
December | 1022200 | 19.12.2025 | TOLCA0E | g9 | 82 15 35
ecember | 5015205 | 20.12.2025 | 3E22 | 243 | 74 18 38
pecember | 50122025 | 26.12.2005 | 22222025 | 231 | 68 20 38
ecember | 5775205 | 27.12.2025 | 51 A205 | 267 | 87 18 36
Minimum Value 104 34 13 12
Maximum Value 320 | 112 | 31 41
Quarterly Average 228 73 21 27

2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
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Envi ronnment Laborat ory, CMPDI
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TEST REPORT
Unique | dentification Number: | A/Dch/03 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter Oct’25-Dec’25
Customer NCL Report | ssue Date: 08.01.2026
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11

Laboratory Activity

L ocation of Performance of the | Environment Laboratory, CMPDI

from the Customer (If Any):

Data/ Infor mation obtained Joint sampling with customer

Remarks & Observation:

All samplers placed 1.5 m above ground level

Area: Dudhichua Project:

TEST RESULT
The sample has been tested with the following results: -

DudhichuaOCP  Stations:

Singrauli CMPDI Camp DA6

Parameters (in pg/m?®)
Date of Date of . : .
Month ) receipt of Date of analysis | Paticulate | Particulate | Sulphur | Nitrogen | , .
Sampling | Matter Matter Dioxide Oxides NH3
sample PM) | (PM29) (S0) | (asNoy) | @NAI
1S: 5182/ I1S: 5182/
IS: 5182/ IS: 5182/ I1S: 5182/
Test Method (Pat23), | (Pat24) | or-00 | FOO0) | oy o)
2006 2006 2006 1998 2018
Detection Limit 3.5 ug/m?® 2 ug/m?® 10 pg/m3 6 ug/m® | 20 ug/m3
Permissible limits as per NAAQ Standards 2009 100 pg/m® | 60pg/m® | 80ug/m® | 80 pg/m?3 ug/?gg
04.10.2025- 05.10.2025-
October 05.10.2025 05.10.2025 09.10.2025 63 23 18 24 <20
09.10.2025- 10.10.2025-
October 10.10.2025 10.10.2025 14.10.2025 128 38 20 26 28.6
10.10.2025- 11.10.2025-
October 11.10.2025 11.10.2025 15 .10.2025 193 63 23 28 29.0
16.10.2025- 17.10.2025-
October 17.10.2025 17.10.2025 20.10.2025 174 59 26 30 22.0
17.10.2025- 18.10.2025-
October 18.10.2025 18.10.2025 22 10.2025 200 64 27 31 29.7
23.10.2025- 24.10.2025-
October 24.10.2025 24.10.2025 28.10.2025 202 71 26 30 20.7
24.10.2025- 25.10.2025-
October 25 10.2025 25.10.2025 29.10.2025 196 63 26 29 31.0
30.10.2025- 31.10.2025-
October 31.10.2025 31.10.2025 03.11.2025 64 23 21 28 <20
31.10.2025- 01.11.2025-
October 01.11.2025 01.11.2025 04.11.2025 49 18 22 27 <20
06.11.2025- 07.11.2025-
November 07 11.2025 07.11.2025 10.11.2025 47 15 21 26 26.3

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.

3) This is computer generated report and requires no signature.
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Envi ronnment Laborat ory, CMPDI
November | OTIL202Y | 08112025 | 51550 | 268 | 92 25 28 | 26.2
November 11?;111122%2255 14.11.2025 11‘;111122%2255 282 65 22 28 | 211
November | ~ 21202 | 15112025 | 125205 | 299 | 96 21 27 | 26.2
November | 20 -1 292> | 21112025 | SEIL2S | 265 | 78 18 26 | 32.1
November | 2LTL22Y | 22112025 | S22 | 279 | s 21 25 | 338
November | 20 EL292>" | 28112025 | 25052055 | 269 | 67 20 24 | 297
November | 2011202 | 29112025 | 25252025 | 306 | 105 16 22 | 320
November | 91122025 | 05122025 | DAZ2925 | 505 | 64 14 39 | 353
ecember | 0222202 | 06.12.2025 | OLSLUEY | 245 | 75 16 40 | 296
December 1112112222%2255 12.12.2025 11%11%22%2255 198 | 41 20 3B | 321
December | 12752051 13122025 | SLSLUE | 190 | 61 21 33 | 249
December | 2022200 | 19.12.2025 | LSAUE | 239 | 67 18 32 | 268
December | 5035205 | 20.12.2025 | 3ESLY | 272 | 84 17 36 | 347
December | 22722005 | 26.12.2025 | 212202 | 223 | 67 20 34 | 206
December | 535205 | 27.12.2025 | 51E5S05 | 181 | 58 18 20 | 229
Minimum Value 47 15 14 22 20.7
Maximum Value 306 | 105 | 27 40 | 353
Quarterly Average 202 62 21 29 28.4

2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
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Envi ronnment Laborat ory, CMPDI ) empat
TEST REPORT
Unique | dentification Number: | A/Cws/03 Job No. 252606113 FY 2025-26
Type of Sample Ambient Air Quarter Oct’25-Dec’25
Customer NCL Report | ssue Date: 08.01.2026
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11
L ocation of Performance of the | Environment Laboratory, CMPDI
Laboratory Activity
Data/ Infor mation obtained Joint sampling with customer
from the Customer (If Any):
Remarks & Observation: All samplers placed 1.5 m above ground level
TEST RESULT
The sample has been tested with the following results: -
Area: CWs Project: CWS Stations: Indira Bhawan CWA2
Parameters(in pg/m3)
Month Date _Of Date of receipt Date of analysis | Paticulate | Particulate | Sulphur Nitrogen
Sampling of sample Matter Matter Dioxide | Oxides
(PM10) (PM2.5) (S02) | (asNOx)
. IS: 5182
IS 5182/ | 1S 5182/ '('Spai?g%/ / (Part-
Test Method (Part-23), | (Part-24), | 002" 06),
2006 2006 2006 1975 R-
1998
Detection Limit 3.5 ug/m3 2ug/m3 | 10ug/m3 | 6 pg/m3
Permissible limits as per NAAQ Standar ds 2009 100 yg/m3 | 60 pg/m3 | 80 pg/m3 ug?r(?n3
07.10.2025- 08.10.2025-
October 08.10.2025 08.10.2025 11.10.2025 87 27 18 25
21.10.2025- 22.10.2025-
October 29 10.2025 22.10.2025 25 10.2025 218 72 21 27
04.11.2025- 05.11.2025-
November 05.11.2025 05.11.2025 08.11.2025 176 66 24 29
17.11.2025- 18.11.2025-
November 18.11.2025 18.11.2025 22.11.2025 207 72 21 26
02.12.2025- 03.12.2025-
December 03.12.2025 03.12.2025 05.12 2025 282 93 16 45
16.12.2025- 17.12.2025-
December 17.12.2025 17.12.2025 20.12.2025 254 60 22 42
Minimum Value 87 27 16 25
Maximum Value 282 93 24 45
Quarterly Average 204 65 20 32

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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Envi ronnment Laborat ory, CMPDI
TEST REPORT
Unique | dentification Number: | A/Kha/03 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter Oct’25-Dec’25
Customer NCL Report | ssue Date: 08.01.2026
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11
L ocation of Performance of the | Environment Laboratory, CMPDI
Laboratory Activity
Data/ Infor mation obtained Joint sampling with customer
from the Customer (If Any):
Remarks & Observation: All samplers placed 1.5 m above ground level
TEST RESULT
The sample has been tested with the following results: -
Area: Khadia Project: KhadiaOCP Stations: GM Office KHA3
e of Date of Parameters (in pg/m?d)
Month . receipt of Date of analysis | Paticulate | Paticulate | Sulphur | Nitrogen | , .
Sampling | Matter Matter Dioxide Oxides NH3)
sample (PMo) | (M) | (S0) | (asNoy | ®°
IS: 5182/ 1S: 5182/
IS: 5182/ IS: 5182/ 1S: 5182/
Test Method (Pat23), | (Pat2e), | Tat02 | (P00 | (oo 5
2006 2006 2006 1998 2018
Detection Limit 3.5 ug/m® 2 ug/m?® 10 pg/m3 6ug/m® | 20 pg/m3
Permissible limits as per NAAQ Standards 2009 100 pug/m® | 60pg/m® | 80pg/m® | 80pg/m? uglongs
08.10.2025- 09.10.2025-
October 09.10.2025 09.10.2025 13.10.2025 80 34 12 16 20.7
09.10.2025- 10.10.2025-
October 10.10.2025 10.10.2025 15.10.2025 73 26 13 19 24.6
15.10.2025- 16.10.2025-
October 16.10.2025 16.10.2025 21.10.2025 274 83 16 22 28.4
16.10.2025- 17.10.2025-
October 17.10.2025 17.10.2025 21.10.2025 254 75 20 25 <20
22.10.2025- 23.10.2025-
October 23.10.2025 23.10.2025 28.10.2025 211 68 22 28 20.7
23.10.2025- 24.10.2025-
October 24.10.2025 24.10.2025 28.10.2025 194 61 25 30 22.4
29.10.2025- 30.10.2025-
October 30.10.2025 30.10.2025 03.11.2025 54 20 26 30 <20
30.10.2025- 31.10.2025-
October 31.10.2025 31.10.2025 03.11.2025 57 17 25 29 20.7
05.11.2025- 06.11.2025-
November 06.11.2025 06.11.2025 10.11.2025 167 58 22 28 27.4
06.11.2025- 07.11.2025-
November 07.11.2025 07.11.2025 10.11.2025 98 38 19 26 34.4

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.

3) This is computer generated report and requires no signature.
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Envi ronnment Laborat ory, CMPDI
November 11%111122%2255 13.11.2025 11%111122%2255 154 49 18 24 25.3
November 1134’1111122%2255 14.11.2025 11‘;111122%2255 185 67 19 25 22.7
November | 52120051 20.11.2005 | 3 ELEE | 215 | 72 18 23 | 248
November 22%111122%2255 21.11.2025 22%111122%2255 207 54 20 25 31.6
November | 501120051 57.11.2005 | 5LELAWE | 253 | 78 17 23 | 224
November 22;111122%2255 28.11.2025 2081111222%2255 288 87 16 22 26.2
ecember | 051520251 04.12.2025 | DEISZ02 | 240 | 67 19 34 | 342
December %‘:_)112222%2255 05.12.2025 %58112222%2255 156 56 20 42 29.3
ecember | 10152025 1 11.12.2005 | THIS2 | 276 | 77 22 38 | 250
ecember | 15122925 11912.2005 | 1212202 | 213 | 65 27 35 | 311
vecember | 17222025 118.12.2005 | 11202 | 262 | 68 24 39 | 27.8
ecember | 10122025 119.12.2005 | T21220% | 185 | 64 21 35 | 329
ecember | 5152005 1 25.12.2005 | 2525202 | 235 | 73 11 26 | 311
December 2256112222%2255 26.12.2025 22%112222%2255 228 77 26 37 29.8
ecember | 51520251 01.01.2026 | DLOVERZ | 215 | 69 30 41 | 349
Minimum Value 54 17 11 16 20.7
Maximum Value 288 87 30 42 34.9
Quarterly Average 191 60 20 29 27.3

3) This is computer generated report and requires no signature.

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
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Perfor mance of the
Laboratory Activity

’ff@e. mjls
) ©.) cmpc
Envi ronnment Laborat ory, CMPDI Y R
TEST REPORT
Uniquel dentlfll cation A/Dch/03 Job No. 252606114 EY 202526
Number:
Type of Sample Ambient Air Quarter Oct’25-Dec’25
Customer NCL Report I ssue Date: 08.01.2026
Condition of Test Item Acceptable
Sampling Plan LPM 11
Reference
L ocation of Environment L aboratory, CMPDI

Data/ Information
obtained from the
Customer (If Any):

Joint sampling with customer

Remarks &
Observation:

All samplersplaced 1.5 m above ground level

TEST RESULT

Area: Dudhichua
Project : Dudhichua OCP

Conc. Conc. Conc. Conc. Conc. Conc.
Test Parameters of Asin | of Niin | of Pbin| of Cd |of Crin| of Hg
air ar air inair ar inair
Units (ng/m3) | (ng/m3) | (ug/m3) | (ng/m3) | (hg/m3) | (ng/M3)
|.CoreZone
Monitoring Area Test Result
Stations
1, | Old V'[‘)E"A"lpo'm' Industrial | <01 | 1573 | <0.005 | 0118 | <0.1 | <0.005
Central
2. Substation- Industrial 1.049 1.342 <0.005 0.073 <0.1 <0.005
DA2
3 CG'VI'););‘C'CEL Industrial | <01 | 1.062 | 0008 | 0653 | <0.1 | <0.005
Dudhichua . .
4. STP-DA4 Residential | 1.143 <0.1 <0.005 | 0.137 <0.1 <0.005
1. Buffer Zone
Monitoring Test Result
Stations
Surya Kiran
5. Bhawan- DA5 | Residential <0.1 1.351 | <0.005 | 0.143 <0.1 <0.005
Karwari . .
6. . Residential | 1.021 1.238 0.010 0.326 <0.1 <0.005
Village-DAG6

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested

2) This Report cannot be reproduced in part or full without written permission of the management.

3) This is computer generated report and requires no signature.
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Envi ronnment Laborat ory, CMPDI
Indira Bhawan
7. | N AN | identia) | 1037 | 1243 | 0017 | 0649 | <01 | <0005
Khadia GM
8| et N | eidentia | 1115 | 1308 | <0005 | 0181 | <01 | <0.005
Limit (NAAQS -2009) 600 | 20.00 1 NA NA NA
Method detection Limit 0.1 0.1 0.005 0.02 0.1 0.005
USEPA | USEPA | USEPA | USEPA | USEPA | USEPA
10- 10- 10- 10- 10- 10-
Test Method 3.2:199 | 3.2:199 | 3.2:199 | 3.2:199 | 3.2:199 | 3.2:199
9 9 9 9 9 9

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested

2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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cmpdi
ENVI RONVENT LABORATORY, CVPDI

Mini Ratna

CHAPTER -1l
WATER QUALITY MONITORING

3.1 Location of sampling sites and their rationale
(Refer Fig. No. - 1)

i) Inlet Effluent of ETP (DW1):
This station is selected to assess the quality of effluent prior to treatment to monitor the efficiency
of ETP and quality of effluent to be discharged to natural source in case of non-operation of ETP.

i) Treated Effluent from ETP overflow (DW-2)
This site has been selected to assess the quality of treated effluent being discharged & to monitor
the efficient operation of Effluent Treatment Plant.

iii) Ballia Nalla West of Hunuman Mandir (DW-3)
This station is selected to assessthe quality of stream water to reflect impacts of run-off water from
dumps and other areas of the mine.

iv) D/S of Ballia Nalla after Discharge of Treated Water from STP (DW-4)
This station is selected to assess the quality of water of the nallah being discharged to G.B. Pant
Sagar. This also quantifies the quality of surface water quality of the surrounding area.

V) Tap water of Sector 'A' Executive Hostel (DW-5)
This station is selected to assess the quality of drinking water being supplied to the residential
colony.

Vi) Hand Pump water of Madhauli Village (DW-6)
A samplewas collected from the hand pump in Madhauli Village to assessthe ground water quality
for drinking purpose and impact of mining on ground water quality if any.

vii) Effluent from STP overflow (DW-7)
This site has been selected to assess the quality of treated domestic effluent through STP.

viii)  Inlet of STP (DW-8)
A sampling point is fixed to assess the quality of Incoming Domestic Sewageto STP.

3.2 Methodology of sampling and analysis

Grab Water sampleswerecollected asper standard practice. The effluent samplesand Drinking water samples
were collected and analyzed on fortnightly basis. The surface water sample were collected and analyzed on
quarterly basis. The samples were preserved and analyzed at the labor atory of CM PDI.

3.3 Results & Interpretations
The results are given in tabular form along with the applicable standards. Results are compared with
Schedule - V1 for effluent prescribed by MoEFCC and 1S.10500 (Drinking water). Results show that most of
the parameters are within the permissible limits.

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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ENVI RONMVENT LABORATORY, CMPDI
TEST REPORT
Unique I dentification Number: | 01/26/W/Dch/03 Job No. 252606114 2025-26

Laboratory Activity

Laboratory,CMPDI,RI
VI1,Singrauli,M.P.

Type of Sample: Drinking Water Quarter Ending Oct’25-Dec’25
Customer TIOMTT:ERN COALFIELD | Condition of Test Item Acceptable
Sampling Protocol LPM 12 Report Issue Date: 08.01.2026

L ocation of Performance of the | Environment Environmental Condition Sunny

Remarks & Observation:

Samplesreceived in 5ltrsplastic Jerri cane

Area: Dudhichua
Project: Dudhichua OCP

TEST RESULT
The sample has been tested with the following results: -

Station: DW5- Tap water of Sector ‘A’

Analysis Results of FN Drinking Water
Dissolved . . Residual Free
Parameters - Solid pH Fluoride | Turbidity Chlorine
Detection Limit 25.00 0.1 0.2 0.10 0.04
IS:10500 Standards 500 6.5t08.5 1.0 1 0.2
Date of Date of Date of
Month sampling Receipt of Analysis Valuein mgl/l, except pH
Sample
06.10.2025 | 06.10.2025 | 06.10.2025 158 7.62 0.46 0.80 <0.04
October
18.10.2025 | 18.10.2025 | 18.10.2025 151 7.75 0.42 0.70 <0.04
04.11.2025 | 04.11.2025 | 04.11.2025 162 7.52 0.47 0.90 <0.04
November
19.11.2025 | 19.11.2025 | 19.11.2025 154 7.43 0.44 0.85 <0.04
03.12.2025 | 03.12.2025 | 03.12.2025 148 7.66 0.49 0.65 <0.04
December
18.12.2025 | 18.12.2025 | 18.12.2025 141 7.59 0.43 0.50 <0.04
1S 3025
APHA, 24th
/16:1984 1S 3025(P "~ 1S 3025(P
Standard/Test Method 11):2022 Edition, 10):2023, | APHA, 24" Edition,
R : 2023, Electrometric Nephelometric | DPD Method, 2023
Gravimetric M ethod MS(T](A)E’;gzs M ethod
Method '

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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1 64 #) deadisians
KA frire
) cmpdy
ENVI RONMVENT LABORATORY, CMPDI
TEST REPORT
Unique I dentification Number: | 01/26/W/Dch/03 Job No. 252606114 2025-26

Laboratory Activity

Laboratory,CMPDI,RI
VI1,Singrauli,M.P.

Type of Sample: Drinking Water Quarter Ending Oct’25-Dec’25

Customer NORTHERN Condition of Test Item Acceptable
COALFIELD LIMITED

Sampling Protocol LPM 12 Report Issue Date; 08.01.2026

L ocation of Performance of the | Environment Environmental Condition Sunny

Remarks & Observation:

Samplesreceived in 5ltrsplastic Jerri cane

Area: Dudhichua
Project: Dudhichua OCP

TEST RESULT
The sample has been tested with the following results:-
Station: DW6- Hand Pump Water from Madhauli Village

Analysis Results of FN Drinking Water
. MPN
Parameters > D|$o!ved pH Fluoride | Turbidity |(Coliforms)/
Solid
100 mL
Detection Limit 25.00 0.10 0.20 0.10
1S:10500 Standards 500/2000 6.5t08.5 1.0/15 U5 NIL
Date of Date of Date of
Month sampling Receipt of Analysis Valuein mg/l, except pH & MPN
Sample
06.10.2025 | 06.10.2025 | 06.10.2025 395 6.92 0.79 31 NIL
October
18.10.2025 | 18.10.2025 | 18.10.2025 389 6.98 0.78 2.6 NIL
04.11.2025 | 04.11.2025 | 04.11.2025 362 6.81 0.67 22 NIL
November
19.11.2025 | 19.11.2025 | 19.11.2025 371 7.05 0.73 25 NIL
03.12.2025 | 03.12.2025 | 03.12.2025 384 6.85 0.76 29 NIL
December
18.12.2025 | 18.12.2025 | 18.12.2025 367 6.93 0.69 24 NIL
153025 APHA. 24" APHA, 9221 B,
/16:1984 1S 3025(P o IS3025(P | Standard Total
Standard/Test Method 11):2022 Edition, 10):2023, Coliform
R : 2023, Electrometric Nephelometric | Fermentation
Gravimetric Method Mi:g(?,\;(s)x Method Technique, 24"
Method ' Edition, 2023

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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ENVI RONVENT LABORATORY, CVPDI

TEST REPORT

Unique | dentification Number:

01/26/W/Dch/03

Job No. 252606114

2025-26

Type of Sample: Drinking Water Quarter Ending Oct’25-Dec’25

Customer NORTHERN COALFIELD Date of Sampling/Receipt: 04.11.2025
LIMITED

Condition of Test Item Acceptable Date of Analysis; 04.11.2025-18.11.2025

Sampling Protocol LPM 12 Report Issue Date: 08.01.2026

L ocation of Performance of the Environment Environmental Condition Sunny

Laboratory Activity

Laboratory,CMPDI,RI
VI1,Singrauli,M.P.

Remarks & Observation:

Samplesreceived in 51tr plastic Jerri cane

Area: Dudhichua

TEST RESULT
The sample has been tested with the following results: -
Stations: 1. DW5- Tap water of Sector ‘A’

Project: Dudhichua OCP

2. DW6- Hand Pump Water from Madhauli Village

S.No Parameter Sampling Stations Detection 15:10500 Standard / Test Method
Limit Standards
1 2
1 Boron (as B), mg/l, Max <0.20 <0.20 0.20 05 APHA, , 24" Edition Carmine Method;
2023
2 Calcium (as Ca), mg/l, Max 28.8 81.6 1.60 75/200 15 3025(P 40):1991, R 2019, EDTA
Titrimetric Method
3 Chloride (as Cl), mg/l, Max 22 68 2.00 250/1000 APHA, 24" Edition,
Argentometric M ethod,2023
4 Colour, Hazen Units,Max <1 1 1 5 APHA, 24" Edition,
PT-Cobalt M ethod
5 Copper (asCu), mg/l, Max <0.02 <0.02 0.02 0.05 1S3025/42: 1992, R : 2019, AAS (Air-Ac-
Flame)
6 Fluoride (asF) mg/l, Max 0.47 0.67 0.20 1.0/15 APHA, 24th Edition,
SPADNS Method, 2023
7 Free Residual Chlorine, mg/l, Min <0.04 - 0.04 0.2 APHA, 24" Edition, DPD Method, 2023
8 Iron (as Fe), mg/l, Max <0.2 <0.2 0.20 1.0 153025 /53: 2024, AAS (Air-Ac-Flame)
9 Lead (as Pb), mg/l, Max <0.001 <0.001 0.001 0.01 APHA, 23rd Edition
AAS-GTA Method, 2017
10 Manganese (asMn), mg/l, Max <0.02 <0.02 0.02 0.1 APHA 24th Edition 3111 a,b Direct Air
Acetylene Flame M ethod 2023
11 Mercury, mg/l, Max <0.0004 <0.0004 0.0004 0.001 IS 3025/48: 2000
AAS-VGA Method
12 Nickel (asNi), mg/l, Max <0.02 <0.02 0.02 0.02 | 5-3025/54:2003,R: 2019 AAS (Air-Ac-
Flame) Method
13 Nitrate (as NOsz), mg/l, Max 2.32 7.46 0.50 45 APHA, 24" Edition, UV-
Spectrophotometric, 2023
14 | Odour Agreeable | Agreeable | Qualitative Agreeable 1S 3025 /05:2018, Qualitative
15 pH value 7.52 6.81 0.10 6.5t085 1S3025(P 11):2022  Electrometric
Method
16 Phenolic compounds <0.001 <0.001 0.001 0.001 APHA, 5530 C, Chloroform Extraction
(as CeHsOH), mg/l, Max Method, 24™ Edition, 2023
17 Selenium (as Se), mg/l, Max <0.0005 <0.0005 0.0005 0.01 |'S 3025/56: 2003
AAS-VGA Method
18 Sulphate (as SO4) mg/l, Max 29 57 10 200/400 APHA, 24th Edition.
Turbiditimetric Method, 2023
19 | Total Alkalinity (cacos), mg/l, Max 80 156 4.00 200/600 1S-3025/23:1986,R: 2023, Titration Method
20 | Total Arsenic (asAs), mg/l, Max <0.002 <0.002 0.002 0.01 1S 3025/ 37:1988
R : 2003, AASVGA: 1998
21 Total Chromium (as Cr), mgll, <0.002 <0.002 0.002 0.05 APHA, 23rd Edition,
M ax 3120 B, ICP Method: 2017
22 Total Dissolved Solids, mg/l, Max 162 362 25.00 500/2000 1S 3025 /16:1984
R : 2023, Gravimetric M ethod
23 Total Hardness (cacos), mg/l, Max 132 296 4.00 200/600 15 3025(P 21):2009(Second Revision),R
2019, EDTA Method
24 Turbidity, NTU, Max 0.90 2.2 0.10 1/5 15 3025(P 10):2023, Nephelometric Method
25 Zinc (asZn), mg/l, Max 0.16 0.22 0.10 5.0 153025 /49: 1994, Tz : 2(;19, AAS (Air-Ac-
Flame)
26. | Total Coliforms(MPN) - NIL NIL NIL APHA, 9221 B, Standard Total Coliform
Fermentation Technique, 24" Edition, 2023

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.

3) This is computer generated report and requires no signature.
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ENVI RONVENT LABORATORY, CVPDI

TEST REPORT
Unique I dentification Number: | 01/26/W/Dch/03 Job No. 252606114 2025-26
Type of Sample: Effluent Water Quarter Ending Oct’25-Dec’25
Customer NORTHERN Condition of Test Item Acceptable
COALFIELD LIMITED
Sampling Protocol LPM 12 Report Issue Date: 08.01.2026
L ocation of Performance of the | Environment Environmental Condition Sunny
Laboratory Activity Laboratory,CMPDI,RI
VI1,Singrauli,M.P.
Remarks & Observation: Samplesreceived in 5ltrsplastic Jerri cane
TEST RESULT

The sample has been tested with the following results: -
Area: Dudhichua Station: DW1- Inlet of ETP
Project: Dudhichua OCP

Analysis Results of FN Effluent Water
Parameters - TSS pH 0&G COD
Detection Limit 10 0.10 2 4
MOEF -SCH-VI, STANDARDS, Class ‘A’ NA NA NA NA
Date of Date of Date of
Month sampling Receipt of Analysis Valuein mgl/l, except pH
Sample
06.10.2025 | 06.10.2025 | 06.10.2025 396 7.41 5.6 196
October
18.10.2025 | 18.10.2025 | 18.10.2025 383 7.72 4.7 188
04.11.2025 | 04.11.2025 | 04.11.2025 372 7.56 4.2 172
November
19.11.2025 | 19.11.2025 | 19.11.2025 381 7.68 49 184
03.12.2025 | 03.12.2025 | 03.12.2025 386 7.72 52 192
December
18.12.2025 | 18.12.2025 | 18.12.2025 378 7.59 4.5 176
s APHA, 5520 B, i
. 1S 3025(P Liquid-Liquid, |[APHA 24" Edition
BIS Standard & Method 3025(?%221984'R 11):2022 Partition 5220 C. Closed
Grévim&ric Electrometric Gravimetric | Reflux ,Titrimetric
Method Method Method, 24 Method,2023
Edition, 2023

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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TEST REPORT

Unique | dentification Number:

01/26/W/Dch/03

Job No. 252606114

2025-26

Laboratory Activity

Laboratory,CMPDI,RI
VI1,Singrauli,M.P.

Type of Sample: Effluent Water Quarter Ending Oct’25-Dec’25

Customer NORTHERN Condition of Test Item Acceptable
COALFIELD LIMITED

Sampling Protocol LPM 12 Report Issue Date: 08.01.2026

L ocation of Performance of the | Environment Environmental Condition Sunny

Remarks & Observation:

Samplesreceived in 5ltrsplastic Jerri cane

The sample has been tested with the following results:-

Area: Dudhichua
Project: Dudhichua OCP

TEST RESULT

Station: DW2- Outlet from ETP

Analysis Results of FN Effluent Water
Parameters - TSS pH 0&G COD
Detection Limit 10 0.10 2 4
MOEF -SCH-VI, STANDARDS, Class ‘A’ 100 5,5t09.0 10 250
Date of Date of Date of
Month . Receipt of . Valuein mgl/l, except pH
Sampling Sample Analysis
06.10.2025 | 06.10.2025 | 06.10.2025 35 7.16 <2 24
October
18.10.2025 | 18.10.2025 | 18.10.2025 29 7.24 <2 20
04.11.2025 | 04.11.2025 | 04.11.2025 19 7.32 <2 12
November
19.11.2025 | 19.11.2025 | 19.11.2025 26 7.21 <2 16
03.12.2025 | 03.12.2025 | 03.12.2025 32 7.33 <2 24
December
18.12.2025 | 18.12.2025 | 18.12.2025 22 1.27 <2 16
s APHA, 5520 B, i
. 1S 3025(P Liquid-Liquid, |[APHA 24" Edition
BIS Standard & Method 302?4?;;)2'21984’ 11):2022 Partition 5220 C. Closed
G - et" Electrometric Gravimetric | Reflux ,Titrimetric
r,\j‘gtm‘o d”c Method Method, 24 Method,2023
Edition, 2023

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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ENVI RONVENT LABORATORY, CMPDI
TEST REPORT
Unique I dentification Number: | 01/26/W/Dch/03 Job No. 252606114 2025-26

Laboratory Activity

Laboratory,CMPDI,RI
VI1,Singrauli,M.P.

Type of Sample: Effluent Water Quarter Ending Oct’25-Dec’25

Customer NORTHERN Condition of Test Item Acceptable
COALFIELD LIMITED

Sampling Protocol LPM 12 Report Issue Date: 08.01.2026

L ocation of Performance of the | Environment Environmental Condition Sunny

Remarks & Observation:

Samplesreceived in 5ltrsplastic Jerri cane

The sample has been tested with the following results:-

Area: Dudhichua
Project: Dudhichua OCP

TEST RESULT

Station: DW8- Inlet of STP

Analysis Results of FN Effluent Water

Parameters - TSS pH 0&G COD BOD
Detection Limit 10 0.10 2 4 2
MOEF -SCH-VI, STANDARDS, Class ‘A’ NA NA NA NA NA

Date of Date of Date of
Month sampling Receipt of Analysis Valuein mg/l, except pH
Sample
06.10.2025 | 06.10.2025| 06.10.2025 174 8.33 3.6 84 44
October
18.10.2025| 18.10.2025 | 18.10.2025 168 8.19 3.8 72 40
04.11.2025|04.11.2025| 04.11.2025 183 8.27 39 88 48
November
19.11.2025|19.11.2025 | 19.11.2025 181 8.32 41 80 44
03.12.2025|03.12.2025| 03.12.2025 196 8.08 47 104 54
December
18.12.2025|18.12.2025 | 18.12.2025 192 8.23 4.3 92 48
APHA, 5520 B, !
BIS Standard & Method 3025(PI1§)'1984 1S3025( | Liquid-Liquid, Ed?tipoiAszzgohc S 3025
R oom2 | _ 1D:2022 Partition || el | 44):2023, 3day
Gra-vimet;ic Electrometric | Gravimetric 'I(')itrimetriléx incubation at

Method Method éﬂdﬁ;?]d’;o‘g; Method, 2023 2rc

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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ENVI RONVENT LABORATORY, CMPDI
TEST REPORT
Unique I dentification Number: | 01/26/W/Dch/03 Job No. 252606114 2025-26

Laboratory Activity

Laboratory,CMPDI,RI
VI1,Singrauli,M.P.

Type of Sample: Effluent Water Quarter Ending Oct’25-Dec’25

Customer NORTHERN Condition of Test Item Acceptable
COALFIELD LIMITED

Sampling Protocol LPM 12 Report Issue Date: 08.01.2026

L ocation of Performance of the | Environment Environmental Condition Sunny

Remarks & Observation:

Samplesreceived in 5ltrsplastic Jerri cane

The sample has been tested with the following results:-

TEST RESULT

Area: Dudhichua Station: DW7- Outlet from STP
Project: Dudhichua OCP
Analysis Results of FN Effluent Water

Parameters - TSS pH 0&G COD BOD
Detection Limit 10 0.10 2 4 2
MOEF -SCH-VI, STANDARDS, Class ‘A’ 100 55t09.0 10 250 30

Date of Date of Date of
Month sampling Receipt of Analysis Valuein mg/l, except pH
Sample
06.10.2025 | 06.10.2025 | 06.10.2025 16 7.41 <2 12 2.2
October
18.10.2025|18.10.2025 | 18.10.2025 15 7.33 <2 8 <2
04.11.2025|04.11.2025| 04.11.2025 18 7.37 <2 12 2.6
November
19.11.2025|19.11.2025 | 19.11.2025 17 7.44 <2 12 2.4
03.12.2025|03.12.2025| 03.12.2025 24 7.26 <2 16 2.8
December
18.12.2025|18.12.2025 | 18.12.2025 21 7.31 <2 16 3.0
APHA, 5520 B
IS T RSY B APHA 24t
BIS Standard & Method 3005(P17):1084,| 'S3025(P I LiquidLiquid, | i eong o | 153025(P
R: 2002 11):2022 ' Parltmonl Closed Reflux 44).2023_, 3day
Gravimet;ic Electrometric | Gravimetric Titrimetric incubation at
Method Method Method, 24" | 5 s 27°C
Edition, 2023 '

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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ENVI RONVENT LABORATORY, CVPDI

TEST REPORT
Unique I dentification Number: 01/26/W/Dch/03 Job No. 252606114 2025-26
Type of Sample: Effluent Water Period Apr’25 - Mar’26
Customer NORTHERN COALFIELD LIMITED Date of Sampling/Receipt: 04.11.2025
Condition of Test Item Acceptable Date of Analysis: 04.11.2025-18.11.2025
Sampling Protocol LPM 12 Report | ssue Date: 08.01.2026
L ocation of Performance of the Environment Laboratory,CMPDI,RI Environmental Condition Sunny
Laboratory Activity VI1,Singrauli,M.P.
Remarks & Observation: Samplesreceived in 51tr plastic Jerri cane

TEST RESULT

The sample has been tested with the following results: -

Area: Dudhichua Stations: 1. DW1- Inlet of ETP 2.DW2- Outlet from ETP
Project: Dudhichua OCP 3. DW8- Inlet of STP 4.DW7- Outlet from STP
Sl. Parameter Sampling Stations Detection | MOEF -SCH-VI BIS Standard & Method
No. 1 2 3 4 Limit STANDARDS
Class ‘A’
1 |Ammonical Nitrogen, mg/l, Max <0.02 <0.02 <0.02 <0.02 0.02 50.0 |'S 3025/34:1988,
R : 2019, Nessler’s Method
2 | Arsenic (asAs), mg/l, Max <0.002 <0.002 <0.002 <0.002 0.002 0.2 1S3025/37:1988
R : 2003, AASVGA
3 |B.0.D (3 days27°C), mg/l, Max - - 48 2.6 2.00 30.0 I'S 3025(P 44):2023, 3day incubation at
27°C
4 |COD, mg/l, Max 172 12 88 12 4.00 250.0 APHA, 24th Edition, Closed Reflux,
Titrimetric Method: 2023
5 |Colour 5 2 6 1 1 APHA, 24" Edition,
PT-Cobalt Method
6 |Copper (asCu), mg/l, Max 0.061 0.052 0.037 0.029 0.02 3.0 1S3025/42: 1992, R : 2019, AAS (Air-Ac-
Flame)
7 |Dissolved Phosphate, mg/l, Max 0.81 0.62 1.32 112 0.30 5.0 APHA, 24th Edition
M olybdovanadate M ethod, 2023
8 |Fluoride (asF) mg/l, Max 0.61 0.43 0.78 0.44 0.2 2.0 APHA, 24th Edition,
SPADNS Method, 2023
9 [Free Ammonia, mg/l, Max <0.02 <0.02 <0.02 <0.02 0.02 5.0 |'S 3025/34:1988,
R : 2019, Nessler’s Method
10 |Hexavalent Chromium, mg/l, Max <0.01 <0.01 <0.01 <0.01 0.01 0.1 APHA, 24th Edition,
Diphenylcarbohydrazide M ethod
11 |lIron (asFe), mg/l, Max <0.2 <0.2 <0.2 <0.2 0.2 3.0 1S3025 /53, 2024, AAS (Air-Ac-Flame)
12 |Lead (asPb), mg/l, Max <0.001 <0.001 <0.001 <0.001 0.001 0.1 APHA, 23rd Edition
3120 B ICP Method, 2017
13 |Manganese(as Mn), mg/l, Max <0.02 <0.02 <0.02 <0.02 0.02 20 APHA 24 Edition 3111 a,b Direct Air
Acetylene Flame M ethod 2023
14 |Mercury, mg/l, Max <0.0004 <0.0004 <0.0004 | <0.0004 0.0004 0.01 1'S 3025/48:2000
AASVGA Method
15 |Nickel (asNi), mg/l, Max <0.02 <0.02 <0.02 <0.02 0.02 3.0 1 S-3025/54: 2003, R:2019 AAS (Air -Ac-
Flame) M ethod
16 |Nitrate Nitrogen, mg/l, Max 4.7 16 51 14 0.50 10.0 APHA, , 24" Edition, UV-
Spectrphotometric M ethod, 2023
17 | Odour Agreeable Agreeable Agreeable | Agreesble Qualitativ Agreeable 1S 3025 /05:2018, Qualitative
e
18 |Oil & Grease, mg/l, Max 42 <2 39 <2 2.00 10.0 APHA, 5520 B, Liquid-Liquid, Partition
Gravimetric Method, 24™" Edition, 2023
19 | pH value 7.56 7.32 8.27 7.37 0.1 551t09.0 1S3025(P 11):2022  Electrometric
M ethod
20 [Phenolic compounds <0.002 <0.002 <0.002 <0.002 0.002 1.0 APHA, 5530 C, Chloroform Extraction
(as CeHsOH),mg/l, Max Method, 24" Edition, 2023
21 [Selenium (as Se), mg/l, Max <0.0005 <0.0005 <0.0005 | <0.0005 0.0005 0.05 APHA, 23rd Edition
3120 B ICP Method, 2017
22 |Sulphide (as S?), mg/l, Max <0.005 <0.005 <0.005 <0.005 0.005 20 APHA, 4500 S$* D, Methylene Blue
Method, 24™" Edition 2023
23 |[Temperature (°C) 25.6 25.7 25.8 25.9 Shall not exceed 1S-3025/09: 2023, Ther mometeric
5° C above the receiving temp.
24 |Total Chromium (asCr), mg/l, Max | <0.002 <0.002 <0.002 <0.002 0.002 20 APHA, 23rd Edition,
3120 B, ICP Method: 2017
25 |Total Kjeldahl Nitrogen, mg/l, Max 4.1 32 5.9 43 1.00 100.0 APHA, 4500 Norg B, MacroKjeldahl
Method, 4500 NH3-B,F, 24™" Edition, 2023
26 |Total Residual Chlorine, mg/l, Max <0.02 <0.02 <0.02 <0.02 0.02 1.0 APHA, , 24" Edition, DPD Method, 2024
27 |Total Suspended Solids, mg/l, Max 372 19 183 18 10.00 100.0 1S 3025/17:1984,
R :2022, Gravimetric M ethod
28 |Zinc (asZn), mg/l, Max 0.29 0.12 0.25 0.18 0.1 5.0 153025 /49: 1994, R : 2019, AAS (Air-Ac-
Flame)

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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TEST REPORT

Unique | dentification Number:

01/26/W/Dch/03

Job No. 252606114

2025-26

Type of Sample: Surface Water Quarter Ending Oct’25-Dec’25

Customer NORTHERN COALFIELD Date of Sampling/Receipt: 04.11.2025
LIMITED

Condition of Test Item Acceptable Date of Analysis: 04.11.2025-18.11.2025

Sampling Protocol LPM 12 Report | ssue Date: 08.01.2026

L ocation of Performance of the Environment Environmental Condition Sunny

Laboratory Activity

Laboratory,CMPDI,RI

VI1,Singrauli,M.P.

Remarks & Observation:

Samplesreceived in 5tr plastic Jerri cane

TEST RESULT

The sample has been tested with the following results: -
Stations: 1. DW3- Ballia nalla west of Hanuman Mandir
2. DW4- D/S of Ballia nalla after discharge of STP overflow

Area: Dudhichua
Project: Dudhichua OCP

Sampling Stations IS 2296:
Sl.No Par ameter 1 ) D?_tiegiiton ;I:z;ﬁ; BIS Standard & Method
S
1 Arsenic (asAs), mg/l, Max <0.002 <0.002 0.002 0.2 . 20(138, i(ESS/?Z:G f% whod
2 I\Eling (3days27°C), mg/l, < < 200 3 1S3025(P M):g)é?;,o?éday incubation
3 Chlorides (as Cl), mg/l, Max 32 38 200 600 Arggni)?n?érzihMEgtir:ﬁ'zozs
4 Colour, Hazen Units,M ax 2 6 1 APHA, 24" Edition,
PT-Cobalt Method
5 Copper (asCu), mg/l, Max 0.04 0.06 0.02 15 |33025/¢(1§:i rl-gAgcz-'F Il? am 2319, AAS
6 Dissolved Oxygen, min. 712 797 010 4 (Min) Issozsévﬁfﬁ)g?zgiiﬁ)gﬁxodified
7 Fluoride (as F) mg/l, Max 0.68 0.75 0.20 15 sﬁigﬁ'szﬁtgfo‘ﬂfiﬁgz’s
9 Iron (asFe), mg/l, Max 0.53 0.68 0.20 50 153025 /53: éloalzi,e)AAs (Air-Ac-
10 Lead (asPb), mg/l, Max <0.001 <0.001 0.001 0.1 A :gg%z?’\,/rli Eféfiggg
11 | Mercury, mg/l, Max <0.0004 <0.0004 0.0004 0.001 3025482000
12 Nitrate (as NOs), mg/l, Max 097 1254 050 50 Sp:ctﬁlgﬁét’o?:trii?\iltgﬁéé{vzbﬂ
13 pH value 7.60 766 1.00 6585 1S 3025(P 11):§/|0‘§t2hod Electrometric
14 Phenolic compounds APHA, 5530 C, Chloroform
(as CeHsOH), mg/l, Max <0.002 <0.002 0.002 0.005 Extraction M eztggg, 24™ Edition,
15 Selenium (as Se), mg/l, Max <0.0005 <0.0005 0.0005 0.05 AlAS Ss_gzéfe's\:ﬂ zec:?zd
16 Sulphate (as SO4) mg/l, Max 161 174 10 400 ur tﬁzggézr?::hMEgir:méozs
1| Jol Disslved Solids mal, |75 N
© | g w00 | R e
19 Zinc (asZn), mg/l, Max 017 0.21 0.10 15 1S3025 léfi:r%i?#g&] i())lg, AAS

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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Envi ronnent Laboratory, CVPDI & Mt
CHAPTER -1V

NOISE LEVEL QUALITY MONITORING

4.1  Location of sampling sitesand their rationale
(Refer Fig. No. - 11)

) Sector B & C residential Colony near Alankar Bhawan (DN-1)
To assess the noise level in the residential area, noise levels were recorded during day
as well as night time in the colony. The site selected is monitored near the Alankar
Bhawan.

i) CGM's Office (DN-2)
The nearest office complex from the mines is CGM’s Office. The site is selected to
assess the ambient noise level in the office areainside the project.

1)) East Section Canteen (DN-3)
Thesiteis selected to assess the ambient noiselevd of theindustria areasituated where
mining activities arein progress.

1v) West Section Canteen (DN-4)
Thesiteis selected to assess the ambient noiselevel of theindustrial areasituated where
mining activities are in progress. Also as the haul road possess through this site noise
pollution is monitored.

V) Karwari Village (DN-5)
The siteis selected to assess the ambient noise level due to mining activitiesin near by
residential area situated by the side of the project.

V) Executive Hostel in Sector 'A' Colony (DN-6)
This station is selected to assess the ambient noise level due to mining activities of the
project in nearby Colony.

4.2 Methodology of sampling and analysis

Noise level measurementsin form of 'LEQ' were taken using Integrated Averaging Sound Level
Meter (CR: 812C) during day and night time. Noise levels were measured for about one hour
time in day and night time. Noise levels were measured in Decibels, 'A' weighted average, i.e.
dB (A).

4.3 Results& Interpretations

Ambient noise levels were recorded during day and night time and the observed values were
compared with standards prescribed by MoEF& CC.

Theresults of Noise levels recorded during day and night time on fortnightly basis are presented
in tabular form along with the applicable standard permissible limits. The observed values in
terms of LEQ are presented.

The observed values at all the monitoring locations are found to be within permissible limits.

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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Envi ronnent Laboratory, CMPDI

TEST REPORT

Unique I dentification Number : N/Dch/03 Job No. 252606114 FY 2025-26
Type of Sample: Noise Quarter Oct’25-Dec’25
Customer NCL Report Issue Date: 08.01.2026
Testing/ Sampling Protocol ‘The noise pollution (Regulation and Control), Rules,2000, LQR 34

Remarks: Noise level meter placed at a height of 1.5 m above the ground level at Normal

weather conditions.
TEST RESULT

The sample has been tested with the following results: -

Area: Dudhichua OCP Station Name: Sector B& C residential colony near ~ Alankar Bhawan —-DN1

I\SIIL; Zone Date of recording Noise Level dB(A) Leq.
' Day Night
1 Residential 10.10.2025 50.3 40.2
2 Residential 24.10.2025 52.6 425
3 Residential 10.11.2025 51.8 41.3
4 Residential 25.11.2025 53.1 43.8
5 Residential 09.12.2025 51.4 40.4
6 Residentia 23.12.2025 50.7 41.6

Area :Dudhichua OCP Station Name: CGM Office— DN2

,\SIIC; Zone Date of recording Noise L evel dB(A) Leq.
) Day Night
1 Industrial 11.10.2025 69.5 59.7
2 Industrial 24.10.2025 72.6 61.5
3 Industrial 11.11.2025 71.2 62.1
4 Industrial 25.11.2025 70.8 61.8
5 Industrial 10.12.2025 72.3 62.6
6 Industrial 24.12.2025 71.9 60.3

Ambient Air Quality Standards in respect of Noise as per ‘The noise pollution
(Regulation and Control), Rules,2000
Time Frame Limitsin dB(A) Leg
Day Time Night Time
6.00 AM to 10.00 PM 10.00 PM to 6.00 AM
Industrial Area 75 70
Commercial Area 65 55
Residential area 55 45
Silence Zone 50 40

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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Envi ronment Labor atory, CVPDI ) et
TEST REPORT
Unique I dentification Number : N/Dch/03 Job No. 252606114 FY 2025-26
Type of Sample: Noise Quarter Oct’25-Dec’25
Customer NCL Report Issue Date: 08.01.2026
Testing/ Sampling Protocol ‘The noise pollution (Regulation and Control), Rules,2000, LQR 34
Remarks: Noise level meter placed at a height of 1.5 m above the ground level at Normal
weather conditions.
TEST RESULT
The sample has been tested with the following results: -
Area :Dudhichua OCP Station Name East Section canteen — DN3
l\?lo Zone Date of recording Noise Level dB(A) Leq.
) Day Night
1 Industrial 11.10.2025 70.5 61.7
2 Industrial 24.10.2025 72.3 63.5
3 Industrial 11.11.2025 69.7 60.2
4 Industrial 26.11.2025 734 63.9
5 Industrial 10.12.2025 70.8 59.8
6 Industrial 24.12.2025 71.6 62.3
Area: Dudhichua OCP Station Name: West Section canteen — DN4
l\Sllc; Zone Date of recording Noise Level dB(A) Leq.
) Day Night
1 Industrial 12.10.2025 69.3 59.7
2 Industrial 25.10.2025 71.2 61.5
3 Industrial 12.11.2025 70.8 60.4
4 Industrial 26.11.2025 73.5 63.6
5 Industria 11.12.2025 72.7 61.9
6 Industria 24.12.2025 70.4 60.3

Ambient Air Quality Standards in respect of Noise as per ‘The noise pollution
(Regulation and Control), Rules,2000
Time Frame Limitsin dB(A) Leg
Day Time Night Time
6.00 AM to 10.00 PM 10.00 PM to 6.00 AM
Industrial Area 75 70
Commercial Area 65 55
Residential area 55 45
Slence Zone 50 40

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.

Page No./ 3



176 o4

Envi ronment Labor atory, CVPDI ) et
TEST REPORT
Unique I dentification Number : N/Dch/03 Job No. 252606114 FY 2025-26
Type of Sample: Noise Quarter Oct’25-Dec’25
Customer NCL Report Issue Date: 08.01.2026
Testing/ Sampling Protocol ‘The noise pollution (Regulation and Control), Rules,2000, LQR 34
Remarks: Noise level meter placed at a height of 1.5 m above the ground level at Normal
weather conditions.
TEST RESULT
The sample has been tested with the following results: -
Area :Dudhichua OCP Station Name: Karwari Village— DN5
9. _ Noise Level dB(A) Leqg
No. Zone Date of recording
Day Night
1 Residentia 12.10.2025 46.3 36.4
2 Residentia 28.10.2025 479 38.2
3 Residentia 12.11.2025 45.6 35.9
4 Residentia 27.11.2025 46.4 37.1
5 Residentia 11.12.2025 48.2 38.3
6 Residential 26.12.2025 475 36.8
Area: Dudhichua OCP Station Name: Executive Hostel in Sector ‘A’ — DN6
I\SIIO Zone Date of recording Noise L evel dB(A) Leq_
) Day Night
1 Residential 13.10.2025 49.7 39.3
2 Residential 28.10.2025 51.5 41.6
3 Residential 13.11.2025 50.3 404
4 Residential 27.11.2025 52.6 42.2
5 Residential 12.12.2025 50.8 40.9
6 Residentia 27.12.2025 51.9 41.1

Ambient Air Quality Standards in respect of Noise as per ‘The noise pollution
(Regulation and Control), Rules,2000
Time Frame Limitsin dB(A) Leg
Day Time Night Time
6.00 AM to 10.00 PM 10.00 PM to 6.00 AM
Industrial Area 75 70
Commercial Area 65 55
Residential area 55 45
Silence Zone 50 40

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.

Page No./ 4
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1.0

2.0
2.1

2.2

2.3

3.0

3.1

EXECUTIVE SUMMARY

Introduction

The purpose of environmental monitoring is to assess the quality of various
attributes that affects the fauna and flora. In accordance with the quality of
these attributes appropriate strategy is to be developed to control the pollution
level within the permissible limits. The three major attributes are air, water and
noise level.

Northern Coalfields Limited (NCL), a Subsidiary company of Coal India Limited
is operating Opencast Mines in Singrauli Coalfields, Moher sub-basin having an
area of 312 Sqg.km. Out of which 80 Sq.km on Eastern side lies in Sonebhadra
District. of U.P. and rest in Singrauli Dist. of M.P. NCL has awarded
Environmental monitoring work of Singrauli Coalfield to Central Mine Planning &
Design Institute Limited (CMPDIL). The environmental monitoring has been
carried out as per the conditions laid down by the MoEF&CC while granting
environmental clearance of project, consent letter issued by the respective
SPCB, and other statutory requirements.

Sampling location and rationale
Ambient air sampling locations

The ambient air quality monitoring stations were selected to represent core &
buffer zone and further classified as residential and industrial area. The
rationale has been based on the guidelines stipulated by MoEF&CC, consent
letter of SPCB, as well as other statutory requirements.

Water sampling stations

The Water sampling stations were selected for effluent at inlet and outlet of
Effluent Treatment Plant (ETP), Outlet of Sewage Treatment Plant (STP),
drinking water supply, and Hand pump water and also from receiving streams.

Noise level monitoring locations

Noise levels vary depending on the various activities in mining areas. The
monitoring of noise level in different locations will be helpful to take appropriate
mitigating measures. The noise levels were recorded in mining area, workshop
and in residential area.

Methodology of sampling and analysis

Ambient air quality

Parameters chosen for assessment of ambient air quality were Suspended
Particulate Matter (SPM), Particulate Matter (PM1o), Fine Particulate Matter
(PMz), Sulphur Di-oxide (SO2) and Nitrogen Oxides (NOy). Respirable Dust

Samplers (RDS) were used for sampling of SPM, PMio, SO2 & NOy and Fine

Dust Samplers (PM2.5 sampler) were used for sampling of PMzs at 24 hours
interval once in a fortnight.

Environmental Monitoring report
Job no-252606114 Executive Summary, Page - 4
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3.2

3.3

4.0

4.1

4.2

4.3

The samples were analysed in Environmental Laboratory of CMPDI.

Water quality

Water samples were collected as per standard practice. The effluent samples
and Drinking water samples were collected and analysed for four/five
parameters on fortnightly basis. The surface water sample and drinking water
samples were collected and analysed for all parameters on quarterly basis.
Parameters like pH, Temperature and Dissolved Oxygen were analysed on-site
while collecting the samples. Thereafter the samples were preserved and
analysed at the laboratory of CMPDI.

Noise level monitoring

Noise level measurements in form of 'LEQ' were taken using Integrated
Averaging Sound Level Meter (CR: 812C) during day and night time. Noise
levels were measured for about one hour time in day and night time. Noise
levels were measured in Decibels, 'A' weighted average, i.e. dB (A).

Results and interpretations

Air quality
It has been seen from the analysis results that the 24 hours average
concentration of parameters like SPM, PMio, PM25, SO2 and NOy are mostly

within the permissible limits in all sampling locations as per MOEF&CC Gazette
Notification No. GSR 742(E) dt 25.09.2000 Standards for Coal Mines and
National Ambient Air Quality Standard -2009. Sometimes the concentration of
SPM, PMi1o & PM2s exceeds the limits due to presence of number of thermal
powers in the vicinity.

Water quality

The test results indicate that the major parameters compared with MOEF&CC
Gazette Notification No. GSR 742(E) dt 25.09.2000 Standards for Coal Mines
(For 4/5 parameters of drinking and effluent water), 1S.10500/2012 (All
parameters of Drinking water) and 1S: 2296 (All parameters of Surface water),
are within permissible limits.

Noise Level

During the noise level survey it has been observed that the noise level in the
sampling locations is within the permissible limits prescribed as per MOEF&CC
Gazette Notification No. GSR 742(E) dt 25.09.2000 Standards for Coal Mines
for Industrial Area and Noise pollution (Regulation and Control) Rules, 2000, for
residential Area.

Environmental Monitoring report
Job no-252606114 Executive Summary, Page -
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1.0

11

CHAPTER -I
INTRODUCTION

Any industry and development activities including coal mining is bound to
affect environmental attributes. There are positive as well as negative impacts
of such operations. For controlling the adverse impacts a regular monitoring is
essential. The environmental monitoring is being done as per the guide-lines
stipulated by Ministry of Environment Forest and Climate Change
(MoEF&CC), Govt. of India.

The very purpose of environmental monitoring is to assess the quality of
various attributes which affects the environment. As per quality of these
attributes appropriate strategy is to be developed to control the pollution level
within the permissible limits. The three major attributes are air, water and
noise level.

Northern Coalfields Limited (NCL)., a subsidiary company of Coal India
Limited (CIL) is operating Opencast Mines in Singrauli coalfield. The Singrauli
Coalfield is divided into two basins namely Main basin and Moher sub-basin.
Moher sub-basin having an area of 312 Sgq.KM. Out of which 80 Sg.KM on
Eastern side lies in Sonebhadra Distt. of U.P. and rest in Singrauli Distt. of
M.P. The Main basin is located west of Waidhan. The Moher sub basin is the
centre of mining activities. The southern half of the Moher basin is preserved
while the northern half was up thrown by a metamorphic fault and is eroded,
hence called Moher Sub basin.

Northern Coalfield Limited has awarded Environmental Monitoring work of all
Projects to Central Mine Planning & Design Institute Limited (CMPDIL). The
environmental monitoring has been carried out as per conditions laid down by
MoOEF&CC while granting environmental clearance to different projects.
CMPDI has trained manpower and well equipped laboratory to carry out
monitoring, analysis and R&D work in the field of environment.

The Project is located in Moher basin of Singrauli Coalfields in Singrauli
District of Madhya Pradesh. Project is covered under Topo sheet no. 63-L /12
between latitude 24° 07' 30" to 24° 09' 30" North and longitudes 82° 34' 30" to
820 36' 30" East.

The project is well connected to Sidhi in MP about 90 km and Varanasi in UP
about 240 km. The nearest Railway Station is Shaktinagar in UP about 22 km
and Singrauli in MP on the Obra-Katni branch line of Eastern Railway which is
about 30 km away and is approachable by an all weather roads.

The area is undulating and hilly terrain. The elevation varies from 140 m to
470 m above MSL (Mean Sea Level). The drainage of the area occurs through
Amjhar nallah on the west & a seasonal nallah in the east which joins the river
Kachani on the south. The Project location is shown in the Fig. No.-I

Environmental Monitoring report
Job no-252606114 Chapter — 1, Page -1
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1.2 The Project is designed to produce 25 Mtpa of coal from the three working
seams namely, Purewa Top, Purewa Bottom, and Turra, with an average
stripping ratio of 3.29 m3/t. The gradient of the seams varies from 2°to 3° .The
average grade of coal is G-10. The Project is linked to serve Western India
Power Stations through Basket Linkage

Total land requirement was estimated as 2390.7 ha, out of which 1217.5 ha is
forestland, 807 ha is tenancy land and 366 ha is Govt/wasteland. The
Project is being worked by combined mining system deploying dragline and
shovel dumper combination.

The ultimate working depth has been estimated as 235 m. The total O.B.
during the mine life has been estimated as 1133.41 Mm? out of which only
134.00 Mm?3 is proposed to be dumped externally and balance as backfill
internally. The overall dump slope will be kept at 28° to prevent dump slide.

The Project has Environmental Clearance from Ministry of Environment Forest
and Climate Change (MoEF&CC) for a rated capacity of 25 Mtpa of coal
production vide letter no. E.C. No. J-11015/381/2008.IA.1I[(M)
Dated:20.03.2020.

Ministry of Environment, Forest and Climate Change while granting
environmental clearance has given one of the General conditions that “ Four
ambient air quality monitoring stations should be established in the core zone
as well as in the buffer zone for PM1o, PM25, SO2, NOx monitoring. Location
of the stations should be decided based on the meteorological data,
topographical features and environmentally and ecologically sensitive targets
in consultation with the State Pollution Control Board. “Half Yearly analysis for
heavy metals such as Hg, As, Pb, Ni, Cr etc. in ambient air & other conditions
regarding water / effluent and noise level monitoring is also stipulated in the
EC conditions.

In compliance of these conditions the Environmental Monitoring has been

carried out & report prepared for submission to MOEF&CC & SPCB and other
statutory authorities.

Environmental Monitoring report
Job no-252606114 Chapter — 1, Page -2
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CHAPTER-II
AMBIENT AIR QUALITY MONITORING

2.1 Location of sampling station and their rationale
(as per G.S.R. 742 (E) dt. 25th December,2000)

2.1.1  Ambient Air Quality Sampling Locations
. CORE ZONE Monitoring Location (Refer Fig. No. - II')

i) Old view Point (DA1): Industrial Area

Dust sampler was placed near Regional store. This station was selected to assess the
ambient air quality in the core zone where mining activities are in progress. The Dust
generating most probable sources are CHP and haul road which are nearly 300 m
away from the selected point.

i) Central Substation (DA2): Industrial Area

This station is selected to assess the ambient air quality in the core zone to reflect the
impacts of drilling, blasting, loading of coal and OB. The Dust generating most
probable sources are OB and haul road which are nearly 500 m away from the selected
point.

iii) CGM Office (DA3): Industrial Area

The sampler was placed in the premises of the CGM Office at roof top of office. This
station was selected to assess the ambient air quality in the core zone where mining
activities are in progress. The Dust generating most probable sources are coal yard
and nearby road which are nearly 400 m away from the selected point.

iv) Dudhichua STP (DA4): Residential Area

The sampler was placed at STP. This site was selected to assess the present ambient
air quality status in residential area. The Dust generating most probable sources is
nearby road which are nearly 500 m away from the selected point.

Il. BUFFER ZONE Monitoring Location (Refer Fig. No. - 1)

) Surya Kiran Bhawan (DA5): Residential Area

Surya Kiran Bhawan of sector B & C will represent a location in the residential area.
This station is selected to assess the Air quality in residential area. The Dust
generating most probable sources are nearby road and OB Dump which are nearly
800 m away from the selected point.

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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i) Karwari Village (DAG6): Residential Area.

Karwari Village is located inside the mining lease area situated in the eastern side of
the mine. Until the village is rehabilitated the location needs to be monitored regularly.
This location is selected to study the impact of ambient air quality of both Khadia OCP
& Dudhichua OCP. The Dust generating most probable source is nearby road and OB
Dump which are nearly 200 m away from the selected point.

iii) Pump House of CWS Colony (CWA2): Residential Area

The location is selected to represent the ambient air quality in the residential zone.
The Dust generating most probable sources are CHP and nearby Road which are
nearly 300 m away from the selected point.

iv) Khadia GM Office (KHA3): Residential Area

This location will represent the ambient air quality of residential area in buffer zone of
Dudhichua Project. The Dust generating most probable source is OB Dumps which
are nearly 800 m away from the selected point.

2.2 Methodology of sampling and analysis

Parameters chosen for assessment of ambient air quality were Suspended Particulate
Matter, Respirable Particulate Matter (PMao), Fine Particulate Matter (PMz.s), Sulphur
Di-oxide (SO2) and Nitrogen Oxides (NOZ2). Respirable Dust Samplers (RDS) & fine

particulates sampler were used for sampling “SPM, PM1o, SO2, & NO2” and “PM2.5”
respectively of 24 hours duration once in a fortnight and the same for the gaseous
pollutants. The samples were analysed in Environmental Laboratory of CMPDI.

2.3 Results & Interpretations

The results of Ambient Air Quality are presented in tabular form along with Quarterly
Average for each monitoring station in the test reports.

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
PageNo./ 2
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TEST REPORT

Unique | dentification Number: | A/Dch/02 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter July’25-Sept’25
Customer NCL Report | ssue Date: 15.10.2025
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11

L ocation of Performance of the
Laboratory Activity

Environment Laboratory, CMPDI

Data/ Infor mation obtained
from the Customer (If Any):

Joint sampling with customer

Remarks & Observation:

All samplers placed 1.5 m above ground level

TEST RESULT

The sample has been tested with the following results: -

Area: Dudhichua Project: Dudhichua OCP Stations: Old View Point DA1
Parameters (in pg/m?3)
Suspended
Date of Date of receipt . Particulate . . .
Month . D f Particulat | Particulat | Sulphur | Nitrogen
ont Sampling of sample ate of analys's (mte_: e Matter eMatter | Dioxide | Oxides
>PM 1;§SP (PM 10) (PMZS) (%Z) (as NOX)
M
IS: 5182 | 1S:5182
IS: 5182/ IS:5182/ | 1S:5182/ | [/ (Part- | /(Part-
Test Method (Part-23), | (Part-23), | (Part-24), 02), 06),
2006 2006 2006 2001R- | 1975R-
2006 1998
Detection Limit 10 ug/m® 3.5 ug/m?® 2 yg/m? ugf/rsn3 6 pg/m?
. 120 120
Coal Mine Standards, G.S.R. 742(E), dated 25.9.2000 600 ug/m® | 300 pg/m? NA Lg/m? Lg/m?
04.07.2025- 05.07.2025-
July 05.07.2025 05.07.2025 10.07.2025 152 86 26 25 29
25.07.2025- 26.07.2025-
July 26.07.2025 26.07.2025 30.07.2025 375 213 65 25 31
07.08.2025- 08.08.2025-
August 08.08.2025 08.08.2025 12.08.2025 361 191 59 27 32
22.08.2025- 23.08.2025-
August 23.08.2025 23.08.2025 27 08.2025 350 180 47 26 31
12.09.2025- 13.09.2025-
September 13.09.2025 13.09.2025 17.09.2025 224 173 62 <25 27
26.09.2025- 27.09.2025-
September 27 09.2025 27.09.2025 08.10.2025 75 49 16 <25 24
Minimum Value 75 49 16 25 24
Maximum Value 375 213 65 27 32
Quarterly Average 256 149 46 26 29

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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TEST REPORT

Unique | dentification Number: | A/Dch/02 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter July’25-Sept’25
Customer NCL Report | ssue Date: 15.10.2025
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11

L ocation of Performance of the
Laboratory Activity

Data/ Infor mation obtained
from the Customer (If Any):
Remarks & Observation:

Environment Laboratory, CMPDI

Joint sampling with customer

All samplers placed 1.5 m above ground level

TEST RESULT
The sample has been tested with the following results: -

Area: Dudhichua Project: DudhichuaOCP Stations: Central Sub Station DA2
Parameters (in pg/m?3)
Suspended
Date of Date of receipt . Particulate | o oo | Particula | Suloh Nit
Month Savpling | ofsample | PACCIMWIS | Matte | i’ | Gt | Diode | Oddes
SPM 1235'3 (PM 10) (PM 2.5) (%Z) (as NOX)
M
IS:5182 | 1S:5182
IS:5182/ | 1S:5182/ | 1S:5182 | /(Part- | /(Part-
Test Method (Part-23), | (Part-23), | (Part-24), 02), 06),
2006 2006 2006 2001R- | 1975R-
2006 1998
Detection Limit 0pgm® | 35pgm* | 2pgm* | ;;3 6 pg/m?
Coal Mine Standards, G.S.R. 742(E), dated 25.9.2000 600 pgm® | 300pgm?® | NA uélzn% uélzn%
10.07.2025- 11.07.2025-
July 11.07 2025 11.07.2025 15.07 2025 175 91 31 25 30
31.07.2025- 01.08.2025-
July 01.08.2025 01.08.2025 05.08.2025 345 186 63 28 34
14.08.2025- 16.08.2025-
August 15.08.2025 16.08.2025 20.08.2025 418 216 71 26 31
25.08.2025- 26.08.2025-
August 26.08.2025 26.08.2025 29.08.2025 94 52 19 27 32
05.09.2025- 06.09.2025-
September 06.09.2025 06.09.2025 10.09.2025 195 107 39 <25 28
19.09.2025- 20.09.2025-
September 20.09.2025 20.09.2025 24.09.2025 175 95 32 <25 25
Minimum Value 94 52 19 25 25
Maximum Value 418 216 71 28 34
Quarterly Average 234 125 43 27 30

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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TEST REPORT

Unique | dentification Number: | A/Dch/02 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter July’25-Sept’25
Customer NCL Report | ssue Date: 15.10.2025
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11

L ocation of Performance of the
Laboratory Activity

Data/ Infor mation obtained
from the Customer (If Any):
Remarks & Observation:

Environment Laboratory, CMPDI

Joint sampling with customer

All samplers placed 1.5 m above ground level

TEST RESULT
The sample has been tested with the following results: -

Area: Dudhichua Project: DudhichuaOCP Stationss GM Office DA3
Parameters (in pg/m?3)
Suspended
Date of Date of receipt . Particulate | oo | Particulat | Suloh Nit
M samping | orempe | DRedaios | T | Tk | T | S | e
>PM ) SP (PM10) (PM25) (S0, | (asNOy
M
IS 5182 | IS 5182
IS:5182/ | 1S:5182/ | 1S:5182 | /(Part- | /(Part-
Test Method (Part-23), | (Part-23), | (Part-24), 02), 06),
2006 2006 2006 2001R- | 1975R-
2006 1998
Detection Limit 10pgm® | 35pgm® | 2 pgm? ugli"ﬁ 6 ug/m?
. s 5 120 120
Coal Mine Standards, G.S.R. 742(E), dated 25.9.2000 600 pg/m 300 pg/m NA Lgim® ugim®
03.07.2025- 04.07.2025-
July 04.07 2025 04.07.2025 09.07 2025 412 214 60 26 30
24.07.2025- 25.07.2025-
July 25 07.2025 25.07.2025 29 07.2025 147 83 24 28 33
01.08.2025- 02.08.2025-
August 02.08.2025 02.08.2025 06.08.2025 175 94 31 27 31
21.08.2025- 22.08.2025-
August 22 08.2025 22.08.2025 26.08.2025 268 143 55 26 31
11.09.2025- 12.09.2025-
September 12 092025 12.09.2025 16.09.2025 169 91 34 <25 28
25.09.2025- 26.09.2025-
September 26.09.2025 26.09.2025 03.10.2025 152 80 26 <25 24
Minimum Value 147 80 24 26 24
Maximum Value 412 214 60 28 33
Quarterly Average 221 118 38 27 30

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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Envi ronnment Laborat ory, CMPDI = TR
TEST REPORT

Unique | dentification Number: | A/Dch/02 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter July’25-Sept’25
Customer NCL Report | ssue Date: 15.10.2025
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11

L ocation of Performance of the
Laboratory Activity

Data/ Infor mation obtained
from the Customer (If Any):
Remarks & Observation:

Environment Laboratory, CMPDI

Joint sampling with customer

All samplers placed 1.5 m above ground level

TEST RESULT
The sample has been tested with the following results: -

Area: Dudhichua Project: DudhichuaOCP Stations: Dudhichua STP, DA4
Parameters (in pg/m?d)
Month Date of Sampling Date of receipt Date of analysis Particulate | Particulate Sulphur Nitrogen
of sample Matter Matter Dioxide Oxides
(PM 10) (PM 2_5) (SOz) (aS NOX)
IS: 5182/ | 1S: 5182/
IS: 5182/ IS: 5182/
Test Method (Pat-23), | (Pat2s) | Fert02). | (Por00)
2006 2006 2006 1998
Detection Limit 3.5 yg/m? 2 yg/m? 25 ug/m® 6 ug/m?®
Permissible limits as per NAAQ Standar ds 2009 100 pg/m?® 60 ug/m? 80 ug/m® | 80 pg/m?
03.07.2025- 04.07.2025-
July 04.07.2025 04.07.2025 09.07.2025 41 11 <25 24
24.07.2025- 25.07.2025-
July o5 07.2025 25.07.2025 29.07.2025 92 35 <25 28
01.08.2025- 02.08.2025-
August 02.08.2025 02.08.2025 06.08.2025 51 16 26 31
21.08.2025- 22.08.2025-
August 22 08.2025 22.08.2025 26.08.2025 60 21 <25 27
11.09.2025- 12.09.2025-
September 12.09.2025 12.09.2025 16.09.2025 87 33 <25 25
25.09.2025- 26.09.2025-
September 26.09 2025 26.09.2025 03.10.2025 72 24 <25 22
Minimum Value 41 11 26 22
Maximum Value 92 35 26 31
Quarterly Average 67 23 26 26

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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Envi ronnment Laborat ory, CMPDI
TEST REPORT
Unique | dentification Number: | A/Dch/02 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter July’25-Sept’25
Customer NCL Report | ssue Date: 15.10.2025
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11
L ocation of Performance of the | Environment Laboratory, CMPDI
Laboratory Activity
Data/ Infor mation obtained Joint sampling with customer
from the Customer (If Any):
Remarks & Observation: All samplers placed 1.5 m above ground level
TEST RESULT
The sample has been tested with the following results: -
Area: Dudhichua Project: DudhichuaOCP Stations: SuryaKiran Bhawan DA5S
Parameters (in pg/m?d)
Date of Date of receipt . . . .
Month . D i Particulate | Particulate | Sulphur | Nitrogen .
ont Sampling of sample ate of analysis Matter Matter Dioxide | Oxides Amr'illoHrga
(PM) | (PMag) | (SO) | (asNoy | BSNH3)
. IS: 5182
IS 5182 | IS 5182 | ! /S(F?alfz /(Part- | 155182/
Test Method (Part-23), (Part-24), 02), 2001 06), (Part-25),
2006 2006 R—’2006 1975 R- 2018
1998
Detection Limit 3.5 yg/m?® 2ug/m® | 25pug/m® | 6ug/m® | 20 pg/m3
Permissible limits as per NAAQ Standar ds 2009 100 pg/m* | 60pg/m* | 80pg/m® | 80 pg/m? ug,o,.gg,
03.07.2025- 04.07.2025-
July 04.07.2025 04.07.2025 08.07.2025 95 32 <25 15 20.4
04.07.2025- 05.07.2025-
July 05.07.2025 05.07.2025 09.07.2025 40 14 <25 19 21.1
10.07.2025- 11.07.2025-
July 11.07.2025 11.07.2025 15.07.2025 55 17 <25 24 <20
11.07.2025- 12.07.2025-
July 12.07.2025 12.07.2025 16.07.2025 42 14 <25 27 <20
17.07.2025- 18.07.2025-
July 18.07.2025 18.07.2025 22 07.2025 56 19 25 29 22.4
18.07.2025- 19.07.2025-
July 19.07.2025 19.07.2025 23.07.2025 62 20 25 28 <20
24.07.2025- 25.07.2025-
July 25 07.2025 25.07.2025 29.07.2025 47 15 <25 28 <20
25.07.2025- 26.07.2025-
July 26.07.2025 26.07.2025 30.07.2025 43 11 <25 27 22.1
31.07.2025- 01.08.2025-
July 01.08.2025 01.08.2025 05.08.2025 34 10 26 30 <20
01.08.2025- 02.08.2025-
August 02.08.2025 02.08.2025 06.08.2025 51 18 26 29 <20

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested

2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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Envi ronnent Laboratory, CMPDI Y) emed

August %g'.%%_zz%zzz' 08.08.2025 0182'.%%_22%2255' 68 24 27 31 20.1
August %%%88"%%22%' 09.08.2025 %%‘%88%%2255' 48 16 25 29 <20
August | SEOS202 | 16.08.2025 | TOOSLUE | 4 15 | <25 | 27 | 214
August 2212..%%'22%22%- 22.08.2025 22%‘%88'_22%22%' 55 19 25 28 <20
August | 22952020 | 23.08.2025 | 205202 | 3 11 | 25 | 29 | <20
August | 22952925 | 29.08.2025 | 22032025 | gg 27 | <25 | 27 | 223
August | S0 93202 | 30,08.2025 | SOOBSNE | 76 25 | <25 | 26 | 261
september | 00992025 | 05,00.2025 | 00292 | 49 17 | <25 | 26 | 234
September %%.%%"22%22%' 06.09.2025 01%.%%’22%22%' 57 19 <25 25 <20
September 1112'.%%_22%2255' 12.09.2025 11%.%%.22%2255- 75 26 <25 24 | 211
September 11%'_%%_22%22%' 13.09.2025 113;'_%%.22%22%' 96 32 <25 23 22.2
September 11%.%%_22%22%' 19.09.2025 12%'.%%_22%22%' 55 18 <25 22 | 236
September 12%_%%_22%2255' 20.09.2025 22%_%%.22%2255' 61 21 <25 24 <20
September 22%.%%_22%22%' 26.09.2025 %%.01%_22%22%' 130 38 <25 23 21.1
September 2267'.%%_22%2255' 27.09.2025 %1'.01%_22%2255' 49 16 <25 20 | 228
Minimum Value 34 10 25 15 20.1

Maximum Value 130 38 27 31 26.1

Quarterly Average 60 20 26 26 22.1

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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Envi ronnment Laborat ory, CMPDI
TEST REPORT
Unique | dentification Number: | A/Dch/02 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter July’25-Sept’25
Customer NCL Report | ssue Date: 15.10.2025
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11

L ocation of Performance of the
Laboratory Activity

Environment Laboratory, CMPDI

Data/ Infor mation obtained
from the Customer (If Any):

Joint sampling with customer

Remarks & Observation:

All samplers placed 1.5 m above ground level

TEST RESULT
The sample has been tested with the following results: -

Area: Dudhichua Project: DudhichuaOCP Stations. Singrauli CMPDI Camp DA6
Parameters (in pg/m3)
Date of Date of receipt . . : .
MO | anping | of sampe. | DAColaelyss | Peicuse | Pricute | Susur | NSO | A
PMi) | (PMa) | (SO | (asNoOy | (@NH3)
] 1S: 5182
IS 5182 | IS 5182 | ! /S(F?alr?z [ (Part- | 1S:5182/
Test Method (Part-23), | (Part-24), 02). 2001 06), (Part-25),
2006 2006 ro006 | 1975 R- 2018
1998
Detection Limit 3.5 yg/m?® 2ug/m® | 25pug/m® | 6pg/m® | 20 pg/m3
Permissible limits as per NAAQ Standards 2009 100 pg/m® | 60 pug/m® | 80pug/me | 80 ug/m? ug'/ogg
03.07.2025- 04.07.2025-
July 04.07.2025 04.07.2025 08.07.2025 42 16 <25 23 <20
04.07.2025- 05.07.2025-
July 05.07.2025 05.07.2025 09.07.2025 34 11 <25 24 24.6
10.07.2025- 11.07.2025-
July 11.07.2025 11.07.2025 15.07.2025 52 18 25 30 <20
11.07.2025- 12.07.2025-
July 12 07.2025 12.07.2025 16.07.2025 37 13 26 32 <20
17.07.2025- 18.07.2025-
July 18.07.2025 18.07.2025 22 07.2025 45 14 <25 28 <20
18.07.2025- 19.07.2025-
July 19.07.2025 19.07.2025 23.07.2025 51 19 25 29 24.8
24.07.2025- 25.07.2025-
July o5 07.2025 25.07.2025 29.07.2025 45 15 27 32 20.6
25.07.2025- 26.07.2025-
July 26.07.2025 26.07.2025 30.07.2025 49 14 27 33 <20
31.07.2025- 01.08.2025-
July 01.08.2025 01.08.2025 05.08.2025 27 09 28 32 <20
01.08.2025- 02.08.2025-
August 02.08.2025 02.08.2025 06.08.2025 47 15 27 32 26.3
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Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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Envi ronnent Laboratory, CMPDI Y) emed

August %QI%%_ZZ%ZZ%' 08.08.2025 0182'.%%_22%2255' 75 27 26 30 <20
August %%%88"%%22%' 09.08.2025 %%‘%88%%2255' 48 16 25 30 <20
August | SEOS202 | 16.08.2025 | TOOBSE | 66 o4 | 27 | 32 | <20
August 2212'_%88'_22%22%' 22.08.2025 2226'_%88'.22%22%' 47 14 25 29 <20
August | 22952025 | 23.08.2025 | S3O320E | 97 10 | 26 | 31 | 228
August | 2952025 | 29.08.2025 | 229329251 70 14 | 27 | 33 | <20
August | 5005202 | 30.08.2025 | S2O3LUE | g 23 | 27 | 32 | <20
september | 00992025 | 05,00.2025 | 00292 | 4 17 | 25 | 30 | <20
September %%.%%"22%22%' 06.09.2025 01%.%%’22%22%' 53 18 26 32 <20
September 1112'_%%_22%2255' 12.09.2025 11%.%%.22%2255- 82 26 26 31 23.1
September 11%'_%%_22%22%' 13.09.2025 113;'_%%.22%22%' 94 31 25 30 <20
September 11%.%%_22%22%' 19.09.2025 12%'.%%_22%22%' 45 15 <25 27 <20
September 12%_%%_22%2255' 20.09.2025 22%_%%.22%2255' 38 12 <25 25 <20
September 22%.%%_22%22%' 26.09.2025 %%.01%_22%22%' 54 17 <25 26 21.1
September 2267%9922%22%_ 27.09.2025 %101%22%22%_ 39 13 <25 23 <20
Minimum Value 27 09 25 23 20.6

Maximum Value 94 31 28 33 26.3

Quarterly Average 51 17 26 29 23.3

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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Envi ronnment Laborat ory, CMPDI = TR
TEST REPORT

Unique | dentification Number: | A/Cws/02 Job No. 252606113 FY 2025-26
Type of Sample Ambient Air Quarter July’25-Sept’25
Customer NCL Report | ssue Date: 15.10.2025
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11

L ocation of Performance of the
Laboratory Activity

Data/ Infor mation obtained
from the Customer (If Any):
Remarks & Observation:

Environment Laboratory, CMPDI

Joint sampling with customer

All samplers placed 1.5 m above ground level

TEST RESULT
The sample has been tested with the following results: -

Area: CWs Project: CWS Stations: Indira Bhawan CWA2
Parameters(in pg/m3)
i Date of receipt - Patticulate | Particulat Sulph Nit
Month Date of Sampling of sample Date of analysis a'(A 'ai;ler e M';ltler e Dio?d gé O';%Qg‘
(PM10) (PM2.5) (S02) (asNOx)
IS: 5182/ | 1S:5182/
IS: 5182/ IS: 5182/
Test Method (Pat23), | (Pat2s), | Gart02). | (Far0o)
2006 2006 2006 1998
Detection Limit 3.5 ug/m3 2 ug/m3 25 ug/m3 6 pg/m3
Permissible limits as per NAAQ Standards 2009 100 pg/m3 60 pug/m3 80 ug/m3 | 80 pg/m3
08.07.2025- 09.07.2025-
July 09.07.2025 09.07.2025 12.07.2025 94 32 <25 18
22.07.2025- 23.07.2025-
July 23 07.2025 23.07.2025 27 07.2025 61 20 <25 24
05.08.2025- 06.08.2025-
August 06.08.2025 06.08.2025 09.08.2025 63 21 26 29
19.08.2025- 20.08.2025-
August 20.08.2025 20.08.2025 23 08.2025 37 12 28 32
09.09.2025- 10.09.2025-
September 10.09.2025 10.09.2025 13.09.2025 44 14 <25 28
23.09.2025- 24.09.2025-
September 24 09.2025 24.09.2025 27 09.2025 81 26 <25 23
Minimum Value 37 12 26 18
Maximum Value 94 32 28 32
Quarterly Average 63 21 27 26

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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Envi ronnment Laborat ory, CMPDI
TEST REPORT
Unique I dentification Number: | A/Kha/02 Job No. 252606114 FY 2025-26
Type of Sample Ambient Air Quarter July’25-Sept’25
Customer NCL Report | ssue Date: 15.10.2025
Condition of Test Item Acceptable
Sampling Plan Reference LPM 11
L ocation of Performance of the | Environment Laboratory, CMPDI
Laboratory Activity
Data/ Infor mation obtained Joint sampling with customer
from the Customer (If Any):
Remarks & Observation: All samplers placed 1.5 m above ground level
TEST RESULT
The sample has been tested with the following results: -
Area: Khadia Project: KhadiaOCP Stations: GM Office KHA3
Parameters (in pg/m3)
Date of Date of receipt . ; ; ;
Vo | sampling | ofsample | PACOTaAYSS | PO | e | Diode | Onides | Ammonia
PV | (PMz9) | (S0 | (asNoy | @NH3)
1S:5182 | 1S:5182
IS: 5182/ IS: 5182/ / (Part- / (Part- IS: 5182/
Test Method (Part-23), | (Part-24), 02), 06), (Part-25),
2006 2006 2001R- | 1975R- 2018
2006 1998
Detection Limit 3.5 pg/m?® 2ug/m® | 25ug/m® | 6pug/m® | 20 pg/m3
Permissible limits as per NAAQ Standar ds 2009 100 pg/m® | 60 pug/m* | 80 pg/m?® pg%(;s “g/orgg
02.07.2025- 03.07.2025-
July 03.07.2025 03.07.2025 08.07.2025 80 26 <25 24 21.0
03.07.2025- 04.07.2025-
July 04.07.2025 04.07.2025 08.07.2025 111 34 26 28 <20
09.07.2025- 10.07.2025-
July 10.07.2025 10.07.2025 14.07.2025 56 17 27 29 24.5
10.07.2025- 11.07.2025-
July 11.07.2025 11.07.2025 15.07.2025 49 15 26 29 20.7
16.07.2025- 17.07.2025-
July 17.07.2025 17.07.2025 21.07.2025 103 33 <25 23 <20
17.07.2025- 18.07.2025-
July 18.07.2025 18.07.2025 22 07.2025 52 18 <25 21 <20
23.07.2025- 24.07.2025-
July 24.07.2025 24.07.2025 28.07.2025 72 23 26 28 26.7
24.07.2025- 25.07.2025-
July o5 07 2025 25.07.2025 29 07.2025 68 22 28 31 <20
30.07.2025- 31.07.2025-
July 31.07.2025 31.07.2025 04.08.2025 38 13 <25 27 <20
31.07.2025- 01.08.2025-
July 01.08.2025 01.08.2025 05.08.2025 157 65 27 29 <20
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Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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Envi ronment Labor atory, CVPDI &) empd
August %67'.%88'.22%22%' 07.08.2025 271'%88'.22%22%' 55 35 26 29 <20
August %2,%88122%2255' 08.08.2025 0182'%88'.22%%55' 133 43 <25 24 24.2
August 1134’1'_%88'_22%2255' 14.08.2025 11‘;'%88'_22%2255' 79 31 | <25 | 25 | <20
August 11%.%%.22%2255' 16.08.2025 11%%%.22%2255- 42 15 | 27 | 29 | <20
August 2201'.%88'.22%2255' 21.08.2025 22}5'%88'.22%22%' 39 12 | 28 | 31 | 227
August 2212'.%88'.22%2255' 22.08.2025 22%%88'.22%22%' 64 21 29 31 <20
August 222'.%88'.22%22%' 28.08.2025 2081'%%.22%22%' 57 17 | <25 | 27 | <20
August 22%.%?3..22%2255- 29.08.2025 %92'%%.22%%55' 34 13 26 30 <20
September %34’1'_%%_22%2255' 04.09.2025 %2%%_22%2255' 103 | 31 | 26 | 29 | 213
September %%.%%.22%2255' 05.09.2025 %59'%%.22%2255' 56 18 | <25 | 25 | <20
September 11%.%%.22%2255' 11.09.2025 11}5'%%.22%22%' 79 19 | <25 | 25 | 224
September 1112'.%%.22%22%' 12.09.2025 1126'%%.22%22%' 111 | 34 | <25 | 21 | <20
September 11;'.%%.22%22%' 18.09.2025 12%%%.22%2255' 44 12 | <25 | 18 | <20
September 11%_%%_22%2255' 19.09.2025 12%%%_22%2255' 67 20 <25 19 <20
September | 5520202 25 06,2025 SN | 32 10 | <25 | 15 | <20
September 2256%%22%2255 26.09.2025 20301%22%2255 46 14 <25 12 <20

Minimum Value 32 10 26 12 20.7

Maximum Value 157 65 29 31 26.7

Quarterly Average 70 24 27 25 22.9

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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ENVI RONVENT LABORATORY, CVPDI

CHAPTER -1
WATER QUALITY MONITORING

L ocation of sampling sitesand their rationale
(Refer Fig. No. - 1)

i) Inlet Effluent of ETP (DW1):
This station is selected to assess the quality of effluent prior to treatment to monitor the efficiency
of ETP and quality of effluent to be discharged to natural source in case of non-operation of ETP.

i) Treated Effluent from ETP overflow (DW-2)
This site has been selected to assess the quality of treated effluent being discharged & to monitor
the efficient operation of Effluent Treatment Plant.

iii) Ballia Nalla West of Hunuman Mandir (DW-3)
Thisstation is selected to assessthe quality of stream water to reflect impacts of run-off water from
dumps and other areas of the mine.

iv) D/S of Ballia Nalla after Discharge of Treated Water from STP (DW-4)
This station is selected to assess the quality of water of the nallah being discharged to G.B. Pant
Sagar. This also quantifies the quality of surface water quality of the surrounding area.

V) Tap water of Sector 'A' Executive Hostel (DW-5)
This station is selected to assess the quality of drinking water being supplied to the residential
colony.

vi) Hand Pump water of Madhauli Village (DW-6)
A samplewas collected from the hand pump in Madhauli Village to assess the ground water quality
for drinking purpose and impact of mining on ground water quality if any.

vii) Effluent from STP overflow (DW-7)
This site has been selected to assess the quality of treated domestic effluent through STP.

viii)  Inlet of STP (DW-8)
A sampling point is fixed to assess the quality of Incoming Domestic Sewage to STP.

M ethodology of sampling and analysis

Grab water samples were collected as per standard practice. The effluent samples and Drinking water
samples were collected and analyzed for four/five parameters on fortnightly basis. The surface water
sample and drinking water samples were collected and analyzed for all parameters on quarterly basis.
Parameters like pH, Temperature and Dissolved Oxygen were analyzed on-site while collecting the
samples. Thereafter the samples were preserved and analyzed at the laboratory of CMPDI.

Results & Interpretations

Theresults are given in tabular form along with the applicable standards. Results are compared with as per
MOEF Gazette Notification No. GSR 742(E) dt 25.12.2000 Std. for Coal mines (For 4/5 parameters of
effluent and drinking water), 1S.10500/2012 (All parameters of Drinking water) & 1S: 2296 for Inland
Surface water (1982) Class 'c'. Results show that most of the parameters are within the permissible limits.

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested

2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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ENVI RONVENT LABORATORY, CVPDI

(3 L2l
cmpd:

TEST REPORT

Unique | dentification Number:

10/25/W/Dch/02

Job No. 252606114

2025-26

Type of Sample:

Drinking Water

Quarter Ending

September 2025

Customer NCL Condition of Test Item Acceptable
Sampling Plan Reference LPM 12 Report Issue Date: 15.10.2025

L ocation of Performanceof the | Environment Laboratory, | Data/Information obtained Joint sampling with
Laboratory Activity CMPDI from the Customer (If Any): customer

Remarks & Observation:

Samplesreceived in 5 ltrsplastic Jerri cane, Colour as observed istranspar ent

Project: Dudhichua OCP

TEST RESULT
The sample has been tested with the following results: -
Area: Dudhichua

Station: DW5- Tap water of Sector ‘A’

Analysis Results of FN Drinking Water
Dissolved . - Residual Free
Parameters - Solid pH Fluoride | Turbidity Chlorine
Detection Limit 25.00 0.1 0.2 0.10 0.04
IS:10500 Standards 500 6.5t08.5 1.0 1 0.2
Date of
Date of . Date of .
Month sampling Receipt of Analysis Valuein mg/l, except pH
Sample
05.07.2025 | 05.07.2025 | 05.07.2025 131 7.78 0.34 0.15 <0.04
July
21.07.2025 | 21.07.2025 | 21.07.2025 135 7.93 0.37 0.20 <0.04
06.08.2025 | 06.08.2025 | 06.08.2025 142 7.46 0.43 0.25 <0.04
August
22.08.2025 | 22.08.2025 | 22.08.2025 137 7.34 0.38 0.20 <0.04
05.09.2025 | 05.09.2025 | 05.09.2025 147 7.37 0.48 0.40 <0.04
September
20.09.2025 | 20.09.2025 | 20.09.2025 144 7.48 0.45 0.30 <0.04
Standar d/Test M ethod 153025 h
anaar ° /16:1984 1S 3025(P AE';_A.'Z“ 1S 3025(P
11):2022 ition, 10):2023, | APHA, 24" Edition,
R : 2023, Electrometric SPADNS Nephelometric | DPD Method, 2023
Gravimetric M ethod Method. 2023 M ethod
M ethod '

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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ENVI RONVENT LABORATORY, CVPDI

D mﬂf@ﬂfﬁ 153
LA b
) empd:

TEST REPORT

Unique | dentification Number:

10/25/W/Dch/02

Job No. 252606114

2025-26

Type of Sample:

Drinking Water

Quarter Ending

September 2025

Customer NCL Condition of Test Item Acceptable
Sampling Plan Reference LPM 12 Report Issue Date: 15.10.2025

L ocation of Performanceof the | Environment Laboratory, | Data/Information obtained Joint sampling with
Laboratory Activity CMPDI from the Customer (If Any): customer

Remarks & Observation:

Samplesreceived in 5 ltrsplastic Jerri cane, Colour as observed istranspar ent

The sample has been tested with the following results: -

Area: Dudhichua
Project: Dudhichua OCP

TEST RESULT

Station: DW6- Hand Pump Water from Madhauli Village

Analysis Results of FN Drinking Water

Dissolved MPN
Parameters > . pH Fluoride | Turbidity |(Coliforms)/
Solid
100 mL
Detection Limit 25.00 0.10 0.20 0.10
1S:10500 Standards 500/2000 65t085 1.0/15 U5 NIL
Date of Date of Date of
Month sampling Receipt of Analysis Valuein mg/l, except pH & MPN
Sample
05.07.2025 | 05.07.2025 | 05.07.2025 421 7.44 0.61 0.50 NIL
July
21.07.2025 | 21.07.2025 | 21.07.2025 439 7.52 0.69 0.65 NIL
06.08.2025 | 06.08.2025 | 06.08.2025 459 7.68 0.78 0.95 NIL
August
22.08.2025 | 22.08.2025 | 22.08.2025 452 7.61 0.72 0.75 NIL
05.09.2025 | 05.09.2025 | 05.09.2025 463 7.39 0.79 1.20 NIL
September
20.09.2025 | 20.09.2025 | 20.09.2025 456 7.48 0.75 0.80 NIL
Standard/Test Method 153025 APHA. 24" APHA, 9221 B,
/16:1984 1S 3025(P - 1S3025(P | Standard Total
11):2022 Edition, 10):2023, Coliform
R : 2023, Electrometric SPADNS Nephelometric | Fermentation
Gravimetric M ethod M ethod Technique, 24"
Method Method, 2023 Edition, 2023

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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ENVI RONMENT LABCORATCRY, CVPDI
TEST REPORT
Unique I dentification Number: 10/25/W/Dch/02 Job No. 252606114 2025-26

Type of Sample: Drinking Water Quarter Ending September 2025
Customer NCL Date of Sampling/Receipt: 06.08.2025
Condition of Test Item Acceptable Date of Analysis: 06.08.2025-20.08.2025
Sampling Plan Reference LPM 12 Report Issue Date: 15.10.2025

L ocation of Performance of the Environment Laboratory, Data/ Information obtained Joint sampling with
Laboratory Activity CMPDI from the Customer (If Any): customer

Remarks & Observation:

Samplesreceived in 5 Itr plastic Jerri cane, Colour as observed istransparent

TEST RESULT

The sample has been tested with the following results: -
Stations: 1. DW5- Tap water of Sector ‘A’
2. DW6- Hand Pump Water from Madhauli Village

Area: Dudhichua
Project: Dudhichua OCP

SI.No Parameter Sampling Stations Detection 1S:10500 Standard / Test M ethod
Limit Standards
1 2
1 Boron (asB), mg/l, M ax <0.20 <0.20 0.20 0.5 APHA, , 24" Edition Car mine
M ethod; 2023
2 Calcium (as Ca), mg/l, Max 24 99.2 1.60 75/200 153025(P 40):1991, R 2019, EDTA
Titrimetric M ethod
3 Chloride (as Cl), mg/l, M ax 18 92 2.00 250/1000 APHA, 24™ Edition,
Argentometric M ethod,2023
4 Colour, Hazen Units,M ax <1 1 1 5 APHA, 24" Edition,
PT-Cobalt M ethod
5 Copper (as Cu), mg/l, Max <0.02 <0.02 0.02 0.05 1S 3025/42: 1992, R : 2019, AAS (Air-
Ac-Flame)
6 Fluoride (asF) mg/l, M ax 0.43 0.78 0.20 1.0/1.5 APHA, 24th Edition,
SPADNS Method, 2023
7 Free Residual Chlorine, mg/l, Min <0.04 - 0.04 0.2 APHA, 24 Edition, DPD Method,
2023
8 Iron (asFe), mg/l, Max <0.2 <0.2 0.20 10 1S3025 /53: 2024, AAS (Air-Ac-
Flame)
9 Lead (as Pb), mg/l, Max <0.001 <0.001 0.001 0.01 APHA, 23rd Edition
AAS-GTA Method, 2017
10 M anganese (as M n), mg/l, Max <0.02 <0.02 0.02 0.1 APHA 24th Edition 3111 a,b Direct
Air Acetylene Flame M ethod 2023
11 Mercury, mg/l, Max <0.0004 <0.0004 0.0004 0.001 IS 3025/48:2000
AASVGA Method
12 Nickel (as Ni), mg/l, Max <0.02 <0.02 0.02 0.02 1S-3025/54:2003,R: 2019 AAS (Air -
Ac-Flame) M ethod
13 Nitrate (as NOs), mg/l, M ax <0.50 8.73 0.50 45 APHA, 24" Edition, UV-
Spectr ophotometric, 2023
14 Odour Agreeable Agreeable Qualitati Agreeable 1S 3025 /05:2018, Qualitative
ve
15 pH value 7.46 7.68 0.10 6.5t085 IS3025(P 11):2022  Electrometric
M ethod
16 Phenolic compounds <0.001 <0.001 0.001 0.001 APHA, 5530 C, Chloroform
(as CeHsOH), mg/l, Max Extraction Method, 24" Edition, 2023
17 Selenium (as Se), mg/l, Max <0.0005 <0.0005 0.0005 0.01 | S 3025/56: 2003
AASVGA Method
18 Sulphate (as SO4) mg/l, Max 25 82 10 200/400 APHA, 24th Edition.
Turbiditimetric M ethod, 2023
19 Total Alkalinity (cacos), mg/l, Max 72 176 4.00 200/600 15-3025/23:1986,R: 2023, Titration
M ethod
20 Total Arsenic (asAs), mg/l, Max <0.002 <0.002 0.002 0.01 1S 3025/ 37:1988
R : 2003, AAS-VGA: 1998
21 | Total Chromium (asCr), mgl/, <0.002 <0.002 0.002 0.05 APHA, 23rd Edition,
M ax 3120 B, ICP Method: 2017
22 | Total Dissolved Solids, mg/l, Max 142 459 25.00 500/2000 1S3025/16:1984
R : 2023, Gravimetric M ethod
23 Total Hardness (cacos), mg/l, Max 100 336 4.00 200/600 IS 3025(P 21):2009(Second
Revision),R 2019, EDTA Method
24 | Turbidity, NTU, Max 0.25 0.95 0.10 U5 1S 3025(P 10):20236(lj\lephdometric
Met
25 Zinc (asZn), mg/l, Max 0.18 0.25 0.10 50 153025 /49: 1994, R : 2019, AAS (Air-
Ac-Flame)
26. Total Coliforms(M PN) - NIL NIL NIL APHA, 9221 B, Standard Total
Coliform Fermentation Technique,
24" Edition, 2023

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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ENVI RONMVENT LABORATORY, CMPDI

TEST REPORT

Unique | dentification Number:

10/25/W/Dch/02

Job No. 252606114

2025-26

Type of Sample: Effluent Water Quarter Ending September 2025
Customer NCL Condition of Test Item Acceptable
Sampling Plan Reference LPM 12 Report Issue Date: 15.10.2025

L ocation of Performance of the | Environment Laboratory, | Data/Information obtained Joint sampling with
Laboratory Activity CMPDI from the Customer (If Any): customer

Remarks & Observation:

Samplesreceived in 5 ltrsplastic Jerri cane, Colour as observed istranspar ent

The sample has been tested with the following results: -

Area: Dudhichua
Project: Dudhichua OCP

TEST RESULT

Station: DW1- Inlet of ETP

Analysis Results of FN Effluent Water
Parameters > TSS pH 0&G COD
Detection Limit 10 0.10 2 4
MOEF -SCH-VI, STANDARDS, Class ‘A’ NA NA NA NA
Date of
Date of . Date of .
Month sampling Receipt of Analysis Valuein mg/l, except pH
Sample
05.07.2025 | 05.07.2025 | 05.07.2025 386 7.45 4.1 180
July
21.07.2025 | 21.07.2025 | 21.07.2025 379 7.52 3.6 176
06.08.2025 | 06.08.2025 | 06.08.2025 394 7.39 49 196
August
22.08.2025 | 22.08.2025 | 22.08.2025 389 7.43 4.6 188
05.09.2025 | 05.09.2025 | 05.09.2025 404 7.54 53 204
September
20.09.2025 | 20.09.2025 | 20.09.2025 391 7.62 4.5 192
BIS Standard & Method S 1S 3025(P /L\'PHA& 5'520'3' APHA 24" Edit
. iquid-Liquid, ! ition
3025(?%22%984'R 11):2022 Partition 5220 C. Closed
Gr;'ivimeiric Electrometric Gravimetric | Reflux ,Titrimetric
Method M ethod Method, 241" M ethod, 2023
Edition, 2023

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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TEST REPORT
Unique I dentification Number: | 10/25/W/Dch/02 Job No. 252606114 2025-26
Type of Sample: Effluent Water Quarter Ending September 2025
Customer NCL Condition of Test Item Acceptable
Sampling Plan Reference LPM 12 Report Issue Date: 15.10.2025
L ocation of Performance of the | Environment Laboratory, | Data/Information obtained Joint sampling with
Laboratory Activity CMPDI from the Customer (If Any): customer

Remarks & Observation:

Samplesreceived in 5ltrsplastic Jerri cane, Colour as observed istransparent

The sample has been tested with the following results: -

Area: Dudhichua
Project: Dudhichua OCP

TEST RESULT

Station: DW?2- Outlet from ETP

Analysis Results of FN Effluent Water
Parameters - TSS pH 0&G COD
Detection Limit 10 0.10 2 4
MOEF -SCH-VI, STANDARDS, Class ‘A’ 100 55t09.0 10 250
Date of
Date of . Date of .
Month . Receipt of . Valuein mg/l, except pH
Sampling Sample Analysis
05.07.2025 | 05.07.2025 | 05.07.2025 24 7.18 <2 16
July
21.07.2025 | 21.07.2025 | 21.07.2025 20 7.21 <2 12
06.08.2025 | 06.08.2025 | 06.08.2025 32 6.95 <2 20
August
22.08.2025 | 22.08.2025 | 22.08.2025 27 7.12 <2 16
05.09.2025 | 05.09.2025 | 05.09.2025 36 7.19 <2 24
September

20.09.2025 | 20.09.2025 | 20.09.2025 29 7.24 <2 16

BIS Standard & Method IS 1S 3025(P ﬁPH% 55205 APHA 24" Edit
. iquid-Liquid, ! ition
3025F§P%)221 984, 11):2022 Partition 5220 C. Closed
G " et" Electrometric Gravimetric | Reflux ,Titrimetric
r,\j‘gt’:]‘ Od”c Method M ethod, 24 M ethod, 2023
Edition, 2023

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.

3) This is computer generated report and requires no signature.
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TEST REPORT

Unique | dentification Number:

10/25/W/Dch/02

Job No. 252606114

2025-26

Type of Sample: Effluent Water Quarter Ending September 2025
Customer NCL Condition of Test Item Acceptable
Sampling Plan Reference LPM 12 Report Issue Date: 15.10.2025

L ocation of Performanceof the | Environment Laboratory, | Data/Information obtained Joint sampling with
Laboratory Activity CMPDI from the Customer (If Any): customer

Remarks & Observation:

Samplesreceived in 5trsplastic Jerri cane, Colour as observed istransparent

TEST RESULT

The sample has been tested with the following results: -
Area: Dudhichua
Project: Dudhichua OCP

Station: DWS8- Inlet of STP

Analysis Results of FN Effluent Water
Parameters -> TSS pH 0&G COD BOD
Detection Limit 10 0.10 2 4 2
MOEF -SCH-VI, STANDARDS, Class ‘A’ NA NA NA NA NA
Date of Date of Date of
Month sampling Receipt of Analysis Valuein mg/l, except pH
Sample
05.07.2025 | 05.07.2025| 05.07.2025 182 7.67 <2 88 48
July
21.07.2025|21.07.2025 | 21.07.2025 176 8.18 <2 76 42
06.08.2025 | 06.08.2025 | 06.08.2025 191 851 <2 92 48
August
22.08.2025 | 22.08.2025 | 22.08.2025 189 8.13 <2 84 46
05.09.2025 | 05.09.2025 | 05.09.2025 204 8.63 <2 108 56
September
20.09.2025| 20.09.2025 | 20.09.2025 198 8.49 <2 96 52
) 1S3025(P | Liquid-Liquid, |_ ... 1S 3025(P
3025;?%221984' 11):2022 Partition Egl';;g 5},?2;? C-| 42):2023, 3day
: X . . . ux | . .
Gravimetric Electrometric Grawmetrlﬁ] Titrimetric mcuba:lon at
Method Method Method, 24 | ) o hod 2023 2rc
Edition, 2023

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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TEST REPORT

Unique | dentification Number:

10/25/W/Dch/02

Job No. 252606114

2025-26

Type of Sample: Effluent Water Quarter Ending September 2025
Customer NCL Condition of Test Item Acceptable
Sampling Plan Reference LPM 12 Report Issue Date: 15.10.2025

L ocation of Performance of the
Laboratory Activity

Environment Laboratory,
CMPDI

Data/ Information obtained
from the Customer (If Any):

Joint sampling with

customer

Remarks & Observation:

Samplesreceived in 5trsplastic Jerri cane, Colour as observed istransparent

TEST RESULT

The sample has been tested with the following results: -
Area: Dudhichua
Project: Dudhichua OCP

Station: DW7- Outlet from STP

Analysis Results of FN Effluent Water
Parameters - TSS pH 0&G COD BOD
Detection Limit 10 0.10 2 4 2
MOEF -SCH-VI, STANDARDS, Class ‘A’ 100 55t09.0 10 250 30
Date of
Date of . Date of .
Month sampling Receipt of Analysis Valuein mg/l, except pH
Sample
05.07.2025| 05.07.2025 | 05.07.2025 15 7.35 <2 08 <2
July
21.07.2025|21.07.2025 | 21.07.2025 13 7.86 <2 08 <2
06.08.2025| 06.08.2025 | 06.08.2025 21 8.32 <2 12 2.6
August
22.08.2025| 22.08.2025 | 22.08.2025 17 7.74 <2 08 2.2
05.09.2025| 05.09.2025 | 05.09.2025 27 8.07 <2 16 31
September
20.09.2025| 20.09.2025 | 20.09.2025 24 8.16 <2 16 2.9
. 1S 3025(P Liquid-Liquid, s 1S 3025(P
302%?%221'984‘ 11):2022 _ Par_tition_ Eg;;g izjf?ug' 4_4):2023_, 3day
Gravimetric Electrometric Grawmetrlﬁ] Titrimetric |ncuba:|onal
Method Method | Method, 24 | ) 04,2023 are
Edition, 2023

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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ENVI RONVENT LABORATORY, CMPDI
TEST REPORT
Unique | dentification Number: 10/25/W/Dch/02 Job No. 252606114 2025-26
Type of Sample: Surface Water Quarter Ending September 2025
Customer NCL Date of Sampling/Receipt: 06.08.2025
Condition of Test Item Acceptable Date of Analysis: 06.08.2025-20.08.2025
Sampling Plan Reference LPM 12 Report Issue Date: 15.10.2025
L ocation of Performance of the Environment Laboratory, Data/ Information obtained Joint sampling with
Laboratory Activity CMPDI from the Customer (If Any): customer
Remarks & Observation: Samplesreceived in 5 Itr plastic Jerri cane, Colour as observed istransparent
TEST RESULT
The sample has been tested with the following results: -
Area: Dudhichua Stations. 1. DW3- Ballia nalla west of Hanuman Mandir
Project: Dudhichua OCP 2. DW4- D/S of Ballia nalla after discharge of STP overflow
Sampling Stations 1S 2296:
Detection | Class-‘C’
SI.No Parameter 1 5 Limit Standard | B!SStandard & Method
S
1 Arsenic (as As), mg/l, Max 0.002 0.2 1S3025/37:1988
(asAs), mg <0.002 <0.002 R : 2003, AASVGA, Method
2 BOD (3 days 27°C), mg/l, IS 3025(P 44):2023, 3day incubation
M ax <2 <2 2.00 3 at 27°C
3 Chlorides (as Cl), mg/l, Max APHA, 24" Edition,
( ) g 36 42 2.00 600 Argentometric M ethod,2023
4 Colour, Hazen Units,M ax 3 5 1 APHA, 24" Edition,
PT-Cobalt M ethod
5 Copper (as Cu), mg/l, Max 1S3025/42: 1992, R : 2019, AAS
0.05 0.07 0.02 15 (Air-Ac-Flame)
6 Dissolved Oxygen, min. . 1S3025(P 38):1989,R 2019, M odified
ye 7.08 6.32 0.10 4 (Min) Winkler Azide M ethod
7 Fluoride (as F) mg/l, Max APHA, 24th Edition,
(asF) mof 0.73 0.78 0.20 15 SPADNS Method, 2023
8 Hexavalent Chromium, APHA, 24th Edition,
mg/l, M ax <0.01 <0.01 0.01 0.05 Diphenylcar bohydrazide M ethod
9 Iron (asFe), mg/l, Max 1S3025/53: 2024, AAS (Air-Ac-
0.55 0.73 0.20 50 Flame)
10 Lead (as Pb), mg/l, Max 0.001 0.1 APHA, 23rd Edition
( ). mg <0.001 <0.001 AAS-GTA Method, 2017
11 Mercury, mg/l, Max I'S 3025/48: 2000
y.mg <0.0004 <0.0004 0.0004 0.001 AR Ut
12 Nitrate (as NOs), mg/l, M ax APHA, , 24" Edition, UV-
10.55 13.10 050 50 Spectrphotometric M ethod, 2023
13 H value 1S3025(P 11):2022  Electrometric
P 7.58 7.23 1.00 6.5-85 o
14 Phenolic compounds APHA, 5530 C, Chloroform
(as CsHsOH), mg/l, Max <0.002 <0.002 0.002 0.005 Extraction Me;ggg 24t Edition,
15 Selenium (as Se), mg/l, Max 0.0005 0.05 IS 3025/56: 2003
(as Se), mg <0.0005 <0.0005 a2
16 Sulphate (as SO4) mg/l, Max APHA, 24th Edition.
P ( 4) 9 165 179 10 400 Turbiditimetric Method, 2023
17 Total Dissolved Solids, mg/l, 1S 3025 /16:1984
M ax 482 497 25.00 1500 R : 2023, Gravimetric M ethod
18 Total Suspended Solids, 1S 3025 /17:1984,
mg/l, M ax 441 498 10.00 ) R :2022, Gravimetric M ethod
19 Zinc (asZn), mg/l, Max 153025 /49: 1994, R : 2019, AAS
(aszn), mg 0.19 0.23 010 15 o 1904 R X

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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Envi ronnment Laboratory, CWVPDI W MpL
CHAPTER -1V
NOISE LEVEL QUALITY MONITORING

4.1  Location of sampling sitesand their rationale
(Refer Fig. No. - I1)

i) Sector B & C residential Colony near Alankar Bhawan (DN-1)
To assess the noise level in the residential area, noise levels were recorded during day
as well as night time in the colony. The site selected is monitored near the Alankar
Bhawan.

i) CGM's Office (DN-2)
The nearest office complex from the mines is CGM’s Office. The site is selected to
assess the ambient noise level in the office area inside the project.

i) East Section Canteen (DN-3)
The siteis selected to assess the ambient noiselevd of theindustrial areasituated where
mining activities are in progress.

iv) West Section Canteen (DN-4)
Thesiteis selected to assess the ambient noiselevel of theindustrial areasituated where
mining activities are in progress. Also as the haul road possess through this site noise
pollution is monitored.

V) Karwari Village (DN-5)
The siteis selected to assess the ambient noise level due to mining activitiesin near by
residential area situated by the side of the project.

V) Executive Hostel in Sector 'A" Colony (DN-6)
This station is selected to assess the ambient noise level due to mining activities of the
project in nearby Colony.

4.2 Methodology of sampling and analysis

Noise level measurementsin form of 'LEQ" were taken using Integrated Averaging Sound Level
Meter (CR: 812C) during day and night time. Noise levels were measured for about one hour
time in day and night time. Noise levels were measured in Decibels, ‘A" weighted average, i.e.
dB (A).

4.3 Results& Interpretations

Ambient noise levels were recorded during day and night time and the observed values were
compared with standards prescribed by MoEF& CC.

Theresults of Noise levels recorded during day and night time on fortnightly basis are presented
in tabular form along with the applicable standard permissible limits. The observed values in
terms of LEQ are presented.

The observed values at all the monitoring locations are found to be within permissible limits.

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
Page No./ 1

87



210

88

Envi ronnent Laboratory, CMPDI
TEST REPORT
Unigue I dentification Number: N/Dch/02 Job No. 252606114 FY 2025-26
Type of Sample: Noise Quarter July’25-Sept’25
Customer NCL Report Issue Date: 15.10.2025

Testing/ Sampling Protocol

‘The noise pollution (Regulation and Control), Rules,2000, LQR 34

Remarks:

Noiselevel meter placed at a height of 1.5 m above the ground level at Normal
weather conditions.

TESTRESULT

The sample has been tested with the following results: -

Area;: Dudhichua OCP

Station Name: Sector B& C residential colony near

Alankar Bhawan —DN1

I\SIIO Zone Date of recording Noise L evel dB(A) Leq.

) Day Night
1 Residentia 04.07.2025 51.6 40.8
2 Residentia 25.07.2025 50.2 39.5
3 Residentia 07.08.2025 52.9 42.3
4 Residentia 22.08.2025 51.4 417
5 Residentia 12.09.2025 50.7 40.4
6 Residentia 26.09.2025 52.5 43.1

Area :Dudhichua OCP

Station Name: CGM Office— DN2

I\SIL Zone Date of recording Noise Level dB(A) Leq
0. Day Night
1 Industrial 10.07.2025 70.7 60.5
2 Industrial 31.07.2025 69.5 59.8
3 Industrial 14.08.2025 72.3 62.1
4 Industrial 25.08.2025 71.6 61.4
5 Industrial 05.09.2025 69.8 60.2
6 Industrial 19.09.2025 72.9 62.6
Ambient Air Quality Standards in respect of Noise as per ‘The noise pollution
(Regulation and Controal), Rules,2000
Time Frame Limitsin dB(A) Leg
Day Time Night Time
6.00 AM to 10.00 PM 10.00 PM to 6.00 AM
Industrial Area 75 70
Commercial Area 65 55
Residential area 55 45
Silence Zone 50 40

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested

2) This Report cannot be reproduced in part or full without written permission of the management.

3) This is computer generated report and requires no signature.
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Envi ronment Laboratory, CVPDI ) TR
TEST REPORT
Unigue I dentification Number: N/Dch/02 Job No. 252606114 FY 2025-26
Type of Sample: Noise Quarter July’25-Sept’25
Customer NCL Report Issue Date: 15.10.2025
Testing/ Sampling Protocol ‘The noise pollution (Regulation and Control), Rules,2000, LQR 34
Remarks: Noiselevel meter placed at a height of 1.5 m above the ground level at Normal
weather conditions.
TEST RESULT
The sample has been tested with the following results: -
Area :Dudhichua OCP Station Name East Section canteen — DN3
NSIO Zone Date of recording Noise Level dB(A) Leq.
) Day Night
1 Industrial 03.07.2025 71.3 61.7
2 Industrial 24.07.2025 70.8 60.4
3 Industrial 01.08.2025 72.4 62.6
4 Industrial 21.08.2025 71.7 61.3
5 Industrial 11.09.2025 69.5 60.1
6 Industrial 25.09.2025 73.2 63.5
Area: Dudhichua OCP Station Name: West Section canteen — DN4
I\SIIO Zone Date of recording Noise Level dB(A) Leq_
. Day Night
1 Industrial 03.07.2025 70.9 60.3
2 Industrial 24.07.2025 715 61.5
3 Industrial 01.08.2025 72.6 62.8
4 Industrial 21.08.2025 72.3 62.1
5 Industrial 11.09.2025 70.7 614
6 Industrial 25.09.2025 74.1 63.6

Ambient Air Quality Standards in respect of Noise as per ‘The noise pollution
(Regulation and Control), Rules,2000
Time Frame Limitsin dB(A) Leg
Day Time Night Time
6.00 AM to 10.00 PM 10.00 PM to 6.00 AM
Industrial Area 75 70
Commercial Area 65 55
Residential area 55 45
Silence Zone 50 40

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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Envi ronment Laboratory, CVPDI ) TR
TEST REPORT
Unigue I dentification Number: N/Dch/02 Job No. 252606114 FY 2025-26
Type of Sample: Noise Quarter July’25-Sept’25
Customer NCL Report Issue Date: 15.10.2025
Testing/ Sampling Protocol ‘The noise pollution (Regulation and Control), Rules,2000, LQR 34
Remarks: Noiselevel meter placed at a height of 1.5 m above the ground level at Normal
weather conditions.
TEST RESULT
The sample has been tested with the following results: -
Area :Dudhichua OCP Station Name: Karwari Village— DN5
g, _ Noise Level dB(A) Leqg
No. Zone Date of recording
Day Night
1 Residential 04.07.2025 46.3 36.5
2 Residential 18.07.2025 45.7 353
3 Residentia 07.08.2025 474 38.1
4 Residential 22.08.2025 46.8 36.9
5 Residential 05.09.2025 449 35.7
6 Residentia 19.09.2025 47.2 374
Area: Dudhichua OCP Station Name: Executive Hostel in Sector ‘A’ — DN6
I\SIIO- Zone Date of recording Noise L evel dB(A) Leq.
) Day Night
1 Residential 04.07.2025 50.4 39.5
2 Residential 18.07.2025 51.2 40.8
3 Residential 07.08.2025 50.6 40.3
4 Residential 22.08.2025 52.9 42.6
5 Residential 05.09.2025 497 39.9
6 Residential 19.09.2025 515 41.7

Ambient Air Quality Standards in respect of Noise as per ‘The noise pollution
(Regulation and Control), Rules,2000
Time Frame Limitsin dB(A) Leg
Day Time Night Time
6.00 AM to 10.00 PM 10.00 PM to 6.00 AM
Industrial Area 75 70
Commercial Area 65 55
Residential area 55 45
Silence Zone 50 40

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) This is computer generated report and requires no signature.
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Site Photographs of Miyawaki Afforestation/ Plantation done by M/s Northern Coal
Fields limited (NCL) Dudhichua Project, Dudhichua District-Sonbhadra visited on
dated 10.04.2026.

» Miyawaki Afforestation done in FY 2024-25

» Miyawaki Afforestation done in FY 2023-24

K& T ¥ r =

» Miyawaki Afforestation done in FY 2022-23
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No.J-110157381/2008-1A.11(M)
Government of India
Ministry of Environment & Forests
- Paryavaran Bhawan,
C.G.0.Complex,
New Delhi -110510

Dated: 10" December 2008
To

Chief General Manager

Dudhichua Project

M/s Northern Coalfields Ltd,,

P.O. Khadia, District Sonebhadra - 231222;
Uttar Pradesh.

Sub: Expansion of Dudhichua Opehca';.;t Coal Mine Project (expansion in production from

12.5 MTPA to 15.5 MTPA) of M/s Northern Coalfields Ltd. (NCL), located in village .

Dudhichua in Tehsil Singrauli, District Sidhi, Madhya Pradesh and in village
,Chilkadand, Tehsil Dudhi, district Sonebhadra, Uttar Pradesh- environmental clearance
—reg. o : '

Sir, s ‘ B :
This has reference to the letter No. 43011/89/2008-CPAM dated 29.08.2008 from Ministry of
Coal forwarding your application and fetters dated 22.11.2008 and 25.11.2008 on the above-
mentioned subject. The Miniétry of Environment & Forests has considered the application. It is noted
that the application is for seeking.environmental clearance under Section 7.2 for expansion in
production In the existing’ Dudhichua Opencast. Coalmine, Project from 12.5 MTPA to 15.5
MTPA within the existing lease area of 1752 ha without additional requirement of land. The
project I located in two States — Uttar Pradesh and Madhya Pradesh. Of the total lease area of 1752

ha, 555 ha-(forestland) falls in the stale of U.P. and theé balance 1197 ha consisting of 195 ha of .

forestland, 538 ha'is agricultural land, 366 ha is wasteland (Govt.), and 98 ha is tenancy land and falls
in_the State of M.P. Environmental clearance was obtained on. 30.07.1990 (Phase-) and on
A17.03.1994 (Phase-ll); @nd on 28.02.2008 (Phase-ltl for 12.5 MTPA). There are nio ecologically
sensitive areas such as National Parks, Wildlife Sanctuaries, Biosphere Reserves, etc. within the' core
zore and 10km of the: buffer zone. Reserve Forest is found within the core zone and within 10km
buffer zone. Forestry clearance was;obtained on 30.07.1990 for 1305 ha and on.16.11.1994 for 224
ha and on 17.11.2005 for 194.78 ha. No.endangered flora and fauna has been found in the mine
lease area. Of the total lease area of 1752 ha, -area for excavation is 868 ha, 152 ha is for external OB
dump, 3 ha is mineral storage area, 160 ha is for green belt, 116 ha is for infrastructure, 10 ha is-for
roads, 15 ha is for railways, 1.ha is for ETP, 20 ha is for CHP, 198 ha is for township and 208 ha is for
safety zone..The project does not involve mineral beneficiation. Govind Ballabh Sagar is located at a
distance of 8 km and Motwani Dam at a distance of 4 km._ The project does not invaive modification
of the natural drainage. - - o e e ’

Mining is opencast by mechanised method. Annual rated capacity .of the mine is 15.5
MTPA of coal production. The expansion project involves no change in mining area, mining method

-and technology by using higher capacity equipment such 120-T dumpers and use of dragline. OB

removal has been outsourced. Modalities of technical and biological reclamation of OB dump would

_remain the same. Existing project involves R&R for 4 villages — Dudhichua, Chilkadand, Karwari &
" Medhadli involving 370 fand losers; 257 homestead losers and 159 iand & homestead losers has

been completed.” There is no additional R&R. for the expansion project. The enlire mineral
transportation of 43000 TPD of coal (in 365 man days) to CHP within the mine is by dumpers and
from CHP is by rail through controlled Silo loading system and MGR. Capacity of exisling CHP is

-adequale for the expansion in capacity. ‘Present working depth is below 150m below ground level

{bgl). Uitimate working depth of the mine is 229m bgl. Water table is in the range of 6.14m-5.20m bgl

“during pre-monsoon-and 4.58m-8.50m bgl during post-monsoon. The total peak water requirement for

the expansion project would be 7100 m3/d, of which 5000 m3/d would be for mine use and met from
mine pit water and the balance 2100 m3/d for.domeslic consumption is from GBP Sagar .through
Integrated Water Supply Scheme of the Company.
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. Of the total OB generation of 1164.41 Mm3. a lolal of 134 Mm3 of OB has been slo ed in e
OB dumps of 152 ha and a max. height of 150m with 5 decks of 30m each and the balance 1030.44

‘Mm3 generated in the balance life of mine would be completely used for backfilling into the decoaled

void, of which 428.92 Mm3 of OB has been already backfiled. The conceplual plan at the end of mine
life would have 1106 ha as foresUvegetated area, 63 ha as water body, 233 ha for public use, and 351
ha with Infrastructure and vacant land. Balance fife of the mine at the rated capacity of 15.5 MTPA is
14 years. Public Hearing was held In two districts — Sidhl, M.P. on 14.09.2006 and in Sonebhadra in
U.P. on 10.10.2006 by M.P. SPCB on 18.12.2005. The project has been approved by M/s NCL on
16.11.2008. No additional capital investment is required for the expansion prolect Capital cost of the
eXpansion project is Rs. 1283 crores.

2. The Ministry of Envrronment & Foresls hereby ‘accords environmenial clearance for the
above-mentioned Dudhichua Opencast Coal Mine Expansion Project of Mis Northern Coalfields
Ltd. for expansion in production of coal from 12.5 MTPA to 15.5 MTPA rated ‘capacity in a total
lease area of 1752 ha under Sectlion 7. 2 of the Environmental Impact Assessment Notification, 2006
and subsequent amendments thefeto -and under Para 2.1.1 of MOEF Circular daind 13.10.2006
sub;ecl to the compllance of lhe terms and condmons menuoned below

SpeclﬁcCondltlons . T T

() ~'No mining sﬁ"all be.camed out in the forestland for whrch forestry clearance has not been
o ob(arned ' : . : :
OB Topsorl shall be stacked pro:perly with proper slope at earrnarked srte(s) and shall not be kept'

ac(rve and shall be used for reclamatlon and development of green belt

-j-(|lr) A tolal of 134 MmB of OB generated whrch has been slored in the two exrstmg external OoB.
+ - .dumps of 152 ha. There shali be no external OB dumping in the: exrsllng external OB dumps
... which shall be ‘stabilised with planlalron ¥nd reclamation completed by. 2010 The. bialance
. 1030: 44 Mm3 of o8- generated shall be only backfilled into the decolaed void of 748 ha which
s planned for-a-max. helght of 90 m from ground level and the ultrmate slope of the dump
_ sHall not exceed 28°. Slope stabrhty ‘studies shill be undertaken belore lncreaslng the_height -
of the - lnternal dump beyond 90m and’ prior: approval ‘of MOEF obfained. Monitoring and
o management .of reclaimed dumpsxle shall -tontinue - until the: vegelauon becomes self-
- -sustaining. Complrance status *shall be: submrtted to the Mlnlstry of Envrronment & Forests ’
.~ and rts Regronal ofﬁce located.at Bhopal on an yearly basrs. : o
(w)_ - Catch drarns and sxltalron ponds of appropnate size- shall be conslruc’led lo arrest snlt and-
. .-sediment flows from sorl ‘OB and mineral dumps. The water s6 collected shall be utilised for
) watenng the” mine.area, roads,. green belt development etc The drams shall be regularly '
desrlted and marntalned properly S
. Garland drams (srze gradrent and -length) and sump capacrty shall ‘be desrgned
e keeprng 50% safety margin over and above thé peak sudden rainfall.and maximum discharge

, in the area -adjoining the mine site: Sump’ capacrly shall also provnded adequale relenlron
penod lo allow proper seulrng of silt matenal o

;fl(v) : . Dlmensmn of the retarnrng wall at th° loe of the dumps and OB benches within the mine

“ check run- off and srltalron shall be based on lhe rarnlall dala

. (Vl) o Crusher at CHP shall be operaled wrlh hngh elﬁcrency bag ﬁllers W aler sprlnkllng system

_shall be provided to check fugitive emrssrons from crushln ope
’ rallons conve 1
: haulage roads transler pornts etc. o v _ g p yor sys em.

'_(vll) _The enhre ‘coal ol 43000 TPD shall be transporled by MGR wrlh Sslo loadmg lacrllly only

. There shall be no mlneral transportation by road
(viii) - Ma;or approach roads and haul roads shall be black topped;

(ix) Drills’shall be'wet operated only.
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.

Controlled blasting shall be practiced with use of delay detonators and only during daylime.
The mitigative measures for control of ground vibralions and to arrest the fly rocks and
bouldersshall be implemented.

A progressive afforestation plan shall be implemented covering a total area of not less than
1105 ha, which includes reclaimed external OB dump and backfilled area (300 ha), along ML
boundary, along roads and infrastructure, green belf (160 ha), along undisturbed area (45 ha)
and In colony by planting native species in consultation with the loca! CFO/fgiculiure
Department. The densily of the lrees shall be around 2500 piants per ha.

Of the excavated area, major part of the decoaled void shall be backfilled and reclaimed veith
piantation and the balance 63ha of the decolaed void being converled inlo 2 waler reservoir
shall be gently sloped along the higher benches and stabilised bty plantation/atioresiation by
planting native plant species in consultation with the loca! DFO/Agriculture Department. The
density of the trees shall be around 2500 plants per ha.

The company shall obtain approval of CGWA/CGWB Regional Office for use of groundwater if
any, for mining operations.- Sanction of the competent authority shall be obtained for use of
water from the integrated Water' Supply Scheme of the G.B. Pant Sagar.

Regular monitoring of groundwater level and quality shall be camied out by establishing a
network of exiting wells and construction of new peizometers. The monitoring for quantity
shall be done four times a year in pre-monsoon (May), monsoon {August), post-monsoon
(November) and winter (Januaty) seasons and for quality in May. Data thus collected shall be

submitted to the Ministry of Environment & Forests and 1o the Central Poliution Control Board
quarterly within one month of monitoring.

The Company shall put up artificial groundwater recharge measures for augmentation of
groundwater resource. The project authorilies -shall’' meet water requirement of nearby
village(s) in case the village welis go dry due to dewatering of mine.

Sewage treatment plahi installed in the existing colony shall be o adequale capacity and
CHP. The total wastewater of 6940 m3/d being discharged from the mine shall be treated to
conform fo prescribed standards for discharge. : : : h

The project authorities shall carry‘out a study for zero discharge from NCL mines by
considering various options for using excess treated effluents including artificial recharge and

the report on the same shall be submitted to this Ministry within six months of issue of this
clearance letter. : ' ‘

Besides carrying out regular periodic-health check up of their workers, 10% of the workers
identified from workforce engaged in active mining operations shall be subjected to health
check up for occupational diseases and hearing impairment, if any, through an agency such

as NIOH, Ahmedabad within a period of two years and the results reported fo this Ministry
and to DGMS. ‘

For monitoring land use pattern and for post mining land use, a time series of landuse maps,
based on satellite imagery (on a scale of 1: 5000) of the core zone and buffer zone, from the
start of the project until end of mine life shall be prepared once in 3 years (for any one

particular season which is consistent in the time series), and the report submitted to MOEF
and Its Reglonal office at Bhopal.

- R&R for the remaining PAPs shall be completed by 2012-13. The R&R will be based on

norms not iess than that stipulated under the National R&R Policy/State Gowvt. /CIL whichever
is higher. Monitoring of impact of implementation of various aclivities and measures outlined:
in R&R and CSR over the life of the project shall be based on key indices of UNDP Human
Development Report using pre-project status of socio-economic and human development as
the baseiine and report submitled once every 5 years to the MOEF Regional Office, Bhopal
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4

A Final Mine Closure Plan along with details of Corpus Fund shall be submitted to the Ministry
of Environment & Forests within one year for approvatl.
General Conditions

No change in mining technoiogy and scope of working shall be made without pricr approval of
the Ministry of Environment and Forests.

No change in the calendar plan including excavation, quantum of mineral coal and waste
shatll be made.

Four ambient air qualily monitoring stations shall be established in the core zone as well as in
the buffer zone for monitoring SPM, RPM, S0O2 and NOx and heavy metal such as Hg, Pb,
Cr, As, etc). Location of the stations shall be decided based on the meteorological data,

topographical features and environmentally and ecologically sensitive targetfs in consultation
with the State Pollution Control Board. :

Fugitive dust emissions (SPM and RPM and heavy metal such as Hg, Pb, Cr, As, etc) from all
the sources shall be controlled regularly monitored and data recorded -properly. Water
spraying arrangement on haul roads, wagon loading, dump trucks (loading and unloading)
points shall be provided-and properly maintained. ’

Data on ambie_nt air quality {SPM; RPM, SO2, ‘NOx' and heavy metal such as Hg, Pb, Cr, As,
elc) shall be regularly submitted to the Ministry including its Regional Office at Bhopal and to
the State Pollutipn Control Board and the Central Pollution Control Board once in six months.

Adequate measures shall be taken for control of noise levels below 85 dBA in the work
environment. Workers engaged in blasting and drilling operations, operation of HEMM, etc
shall be provided with ear plugs/muffs. o

Industrial wastewater (Worksiwp and wastewater from the'mlne) shall be -propcrly collecled,
treated so as to conform to the standards prescribed under GSR 422 (E) dated 19" May 1993

and.31"‘December 1993 .or as amended from time 1o time before discharge ~Ott-ardyrease
trap shall be installed before discharge of workshop effluents. -
Vehicular_emissions shall be kept under control ‘and regularly monitored. Vehicles used for
transporting the mineral shall be .covered with tarpaulins and optimally loaded.

Environmental laboratory shall be established with, adequate number .and type of pollution
monitoring and analysis equipment in consultation with the State Pollution Controt Board.

Personnel ‘working’ in dusty areas shall wear protective respiratory devices and they shall also
be provided with adequate training and information on safety and health aspects.
Occupational health surveillance programme of :the workers shall be undertaken

periodically to observe any conlraetions due fo exposUre to dust and to take corrective
measures, if needed.

A separate environmental management cell with.suitable qualified personnel shall be set up
under the control of a Senior Executive, who will report direclly to the Head of the company.

The funds earmarked for environmental prolection measures shall be kept in separate

account and shall not be diverted for other purpose. Year-wise expenditure shall be reported
to this Ministry and its Regional Office al Bhopal.

The Regional Office of this Ministry located at Bhopal shall monitor cofnpliance of the
stipulated conditions. The Project authorities shall extend full cooperalion {o the office(s) of

.the Regional Office by furnishing the requisite dataf information/monitoring reports.

A copy'of the environmental clearance letter shall be marked to concerned Panchayal/ local

e e e e so O TTSS OO TECEVES Wrille processing
the proposal.
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-1 Slate Pollution Control Board shall display a copy of the clearance letter at the Regional
Office, District Industry Centre and Collector's Office/Tehsildar's Office fpr 30 days.

(xvi} The Project authorities shall advertise at least in two local newspapers widgly circulated
around the project, one of which shall be in the vernacular language of the localily concerned
within seven days of the clearance fetter informing that the project has been accorded
environmental clearance and a copy of the clearance lelter is available with the State
Pollution control Board and may also be seen at the website of the ministry of Environment &
Forests at http://envfor.nic.in. The compliance status shall also be uploaded by the project
authorities in their websile so as to bring the same in the public domain.

3. The Ministry or any other competent authority may stipulate any further condition for
-environmental protechon

4. Failure to comply with any of the conditions mentioned above may result in withdrawal of this
clearance and attract the provisions of the Environment {Protection) Act, 1986.

S. The above conditions will be enforced inter-alia, under the prowsuons of the Water (Prevention
& Control of Pollution) Act. 1974, the Air (Prevention & Control of. Pollutton) Act, 1981, the
Environment (Protection) Act. 1986 and the Public Liability Insurance Act, 1991 along with their
amendments and Rules. The proponent shall ensure to undertake and provide for the costs incurred
-for taking up remedial measures in case of soil contamination, contamination of grou .'a}nr and

surface water, and occupational and other diseases due to the mining operations, /

(Dr.T.Chandini)

_ Director
Copy to: : i
1. Secrelary, Ministry of Coal, Government of Indla Shastri Bhawan, New Delhi.
2. Se,.etary, Environment Department, Governmenl of Uttar Pradesh, Secretariat, Lucknow
3. Secretary, Environment Department, Governmenl of Madhya Pradesh, Secretariat, Bhopal.
4. Chief 'Conservator of Forests (Western), Mlmslry of Enwronment & Forf=<tc Peglonal Offce

E-2/240 Arera Colony, Bhopal — 462016. e

5. Chief Conservator of Forests (Cen(ra!) Ministry of Environment & Forests, Reguonal Ofﬁ"e B-
11272 Sector K, Aliganj, Bhopal — 226020.

6. Chalrman U.P. State Pollution Control Board, Lucknow.

7. Chairman, Madhya Pradesh State Poliutton Control Board, Paryavaran Parisar, E-5, Arera

, Colony, Bhopal 462016.

8. Chairman, Central Pollutlon Control Board, CBD-cum-Office Complex, East Arjun Nagar, New

co Delhi -110032.

8. 'Member-Secretary, Central Ground Water Authority, Ministry of Water Resources Curzon

- Road Barracks, A-2, W-3 Kasturba Gandhi Marg, New Delhi.
10. Shri M.K. Shukla, CGM, Coal India Limited, SCOPE Mmar .Core-1,:4¢ Floor Vikas Marg,
' Laxminagar, New Delhi.
11. District Collector, Sidhi, Government of Madhya Pradesh
12. District Collector Sonebhadra, Government of Uttar Pradesh.
13. Monitoring File 14. Guard File 15, Record File
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UPPCB

:;m‘% - Uttar Pradesh Pol!ution Contrql Board
%%Er!ﬁ[‘\& Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.in, Website: www.uppcb.com
192611/UPPCB/Sonebhadra(UPPCBRO)/CTO/both/SONBHADRA/2023 Date: 13/11/2023
To,
M/s
NCL DUDDHICHUA PROJECT
OFFICE OF THE GENERAL MANAGER DUDHICHUA PROJECT Application Id-
POST - KHADIA SONBHADRA (U.P),SONBHADRA 231222 22728661

Consolidated Consent to Operate and Authorisation hereinafter referred to asthe CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981

CCA is hereby granted to NCL DUDDHICHUA PROJECT located at OFFICE OF THE GENERAL
MANAGER DUDHICHUA PROJECT POST - KHADIA SONBHADRA (U.P),SONBHADRA 231222

. subject to the provisions of the Water Act, Air Act and the orders that may be made further and subject to
following terms and conditions :-

1. ThisCCA NCL DUDDHICHUA PROJECT granted for the period from 01/01/2024 to 31/12/2026 and
valid for manufacturing of following products.

S |Product Quantity Unit
No
1 Coa Mining 15.5 Million Tonnes/Y ear

2. Conditions under Water (Prevention and Control of Pollution) Act -1974 as amended :-
(i) Thedaily quantity of effluent discharge (KLD) :-

Kind of Effluent Quantity(KLD) | Treatment facility | Discharge point
Domestic 500 KLD STP ZLD

Industrial 1600 KLD ETP ZLD (recycled in
vehicle washing,
water sprinkling
for dust
suppression and
irrigation)

(i) Trade Effluent Treatment and Disposal :-The applicant shall operate Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment as is required with reference to influent quantity and quality.

In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
be intimated by fax/phone/email with areport in this regard to be dispatched immediately.
(iii) The treated effluent shall be recycled to the maximum extent and should be reused within the premises
for gardening etc. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit from time-to-time :-

Industrial Effluent Quality Standard
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S.No. Parameter Standard
1 BOD 30 mg/l
2 COoD 250 mq/l
3 TSS 100 mg/l
4 Oil and Grease 10 mg/l

101

(iv) Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with areport in this regard to be
dispatched immediately.

(v) The treated sewage shall be reused in gardening as far as possible. The STP shall be maintained
continuously so as to achieve the quality of the treated sewage to the following standards.

S No. Parameters Standards
1 pH As per E(P) Act 1986
2 BOD (mg/L) As per E(P) Act 1986
3 TSS (mg/L) As per E(P) Act 1986
4 Fecal Coliform As per E(P) Act 1986
(MPN/100ml)

3. Conditionsunder Air (Prevention and Control of Pollution) Act -1981 as amended :-

i) The applicant shall use following fuel and install a comprehensive control system consisting of control
equipment as required with reference to generation of emissions and operate and maintain the same
continuously so as to achieve the level of pollutants to the following standards.

Air Pollution Sour ce Details

S No. Air Typeof fue | Stack no Control Height of
Pollution Device Stack
Source
1 Dust Particulate Water
generated Matter Sprinkling
from system and
Blasting, dust Extraction
Drilling, system along
loading/ with
unloading multicyclone
and and 20 meter
transportati high stack etc.
on and
Coal
Crusher
Plant
Emmission Quality Standards
SNo. Stack no Parameters Standards
1 Particulate Matter |As per Environment
(Protection) Act
1986
2 Sulphur Dioxide |As per Environment
(Protection) Act
1986
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3 Oxides of Nitrogen | As per Environment
(Protection) Act
1986

In case of stoppage of functioning of air pollution control equipment, production has to be stopped
immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately

(ii) The unit will not use any type of restricted fuel.

ii1) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure asis
required for meeting the ambient noise standards for night and day time as prescribed for respective
areas/zones (Industrial, Commercial, Residential, Silence) which are as follows :-

Day time : from 6.00 am. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 am.

Standardsfor Industrial |Commercial | Residential Silence
Noiselevel in Area Area Area Zone
db(A) Leq

Day |[Night| Day | Night| Day |Night| Day | Night
Time| Time| Time| Time | Time| Time| Time| Time

75 70 65 55 55 45 50 40

4. Essential documentsto be submitted by the Industry/Unit as Applicable :-

(1) Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(i) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.

5. Competent Authority reserves the right to change/modify/add any time any condition of this CCA.

6. Unit has to comply with the following specific & general conditions. Non compliance of any provision of
this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 will results in legal action under the aforesaid Acts and Rules.
7. In compliance to the G.O 1011/81-7-2021-09 (Writ)/2016 dated.13.10.2021 issued by Department of
Environment, Forest and Climate Change, Uttar Pradesh. Y ou are directed to develop Miyawaki Forest as
per the SOP available at URL :-http://www.upecp.in/TrainingSession.aspx for ensuring timely compliance of
this direction, you are hereby directed to submit a bank guarantee with minimum validity of one year of the
amount equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/- (Rs. Fifty Thousand
Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non-
compliance of this direction, your consent will be revoked by the Board.

8. If the unit uses the ground water and requires the permission from SGWA/CGWA for water abstraction
then the industry will have to obtain No objection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTO will be revoked.

General Conditions:-

1. The applicant shall get analysed the samples of effluent/emission/hazardous wastes at least once in athree
month from the laboratory recognized by the MoEF and shall report to the UPPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.

3. Treated Industial waste water and domestic waste water shall be disposed jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA. If at any point of time, it is found that the industry is not
complying with stipulated conditions or any further direction/instruction issued by the Board, legal action
shall be initiated against the applicant.
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5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be |eak-proof

6. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control systems.
7. Theindustry shall provide Inspection Book at the time of inspection to the Board's officials.

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
occur in excess of standards laid down, such information shall be reported to the Board's offices and all

other concerned offices. In case of failure of pollution control equipment, the production process connected

to it shall be stopped with immediate effect.

9. The industry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only.

10. In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be
reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by

the Competent Authority.

11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge
point or emission point

12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary.

Specific Conditions:-

1. This consent isvalid for production of Coal- 15.5 Million ton per annum in 555 Ha. coal mining area.

2. Industry shall comply with the conditions of Environmental Clearance issued by MoEF& CC Govt of India
and its compliance report shall be submitted.

3. Industry shall comply with the directions given by "Fly Ash Utilization Mission" from time to time.

4. Unit shall operate and maintain installed APCS effectively to achieve the standards prescribed under E(P)
Rules, 1986 as amended.

5. Mitigative measures to be undertaken to control dust and other fugitive emissions all along the roads by
providing sufficient numbers of water sprinklers preferably mist type mobile sprayers/sprinklers.

6. Unit shall properly operate Online Ambient Air Quality Monitoring System and ensure data connectivity
with CPCB and UPPCB server and its progress shall be submitted on quarterly basis.

7. Transportation of coal should be done through belt type conveyer and covered railway wagons.

8. Unit shall maintain effective dust separation /collection system at Coal Handling Plant and Transportation
point in such manner so that Ambient Air Quality is not affected at nearby places and Ambient air quality

shall be monitored and its report shall be submitted on quarterly basis to the UPPCB.

9. Regular Water sprinkling shall be done at crusher areain coa handling plant and at haul roads. Industry
shall effectively operate and maintain the mobile fog cannon, fixed fog cannon and mobile water tankers and

one road sweeping machine for controlling dust emission at Rack loading point.

10. Unit shall develop and maintain green belt as per the guidelines issued by the Board vide office order
dated 16/02/2018, which is available on Board's Website- www.uppcb.com.

11. Proponent shall establish Miyawaki forest as per the GO no. 1011/81-7-2021-09(rit)/2016 dated
13.10.2021 of Deptt. of Environment, forest and climate change.

12. Industry shall treat industrial effluent through ETP in such a manner to achieve the standard prescribed
under Environment (Protection) Rules 1986 and treated effluent shall be reused in vehicle washing, water

sprinkling for dust suppression and horticulture.

13. Domestic effluent shall be treated though STP as per the standard prescribed under Environment
(Protection) Rules 1986 and treated water shall be used for horticulture within premises.

14. Industry shall not discharge any kind of effluent outside the premises and shall ensure ZLD.
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15. Industry shall install and operate Electro Magnetic Flow meter at water source, inlet and outlets of ETP
and STP with data connectivity to CPCB server. The records of flow meter readings shall be maintained.
16. Industry shall operate separate energy meter to measure the electricity consumption in operation of ETP
and STP. The logbook of their readings shall be maintained.
17. Industry shall install PTZ camera at ETP and STP and Exit Gate for surveillance purposes and shall
provide the URL and password to the Board within 01 month.
18. Industry shall comply with the provisions of Hazardous and Other waste (Management & Transboundary
Movement) Rule 2016 and submit the hazardous waste disposal details in form-10.
19. Industry shall ensure the compliance of orders passed by Hon' ble Supreme Court/Hon'’ ble National
Green Tribunal, regarding the environmental compensation imposed against the industry.
20. Industry shall submit environmental statement in prescribed format as per rule 14 of Environment
(Protection) Act, 1986.
21. Industry shall abide by directions given by Hon'ble Court, Central Pollution Control Board and UPPCB
for protection for safe guard of environment from time to time.
22. Industry shall comply with the directions issued under Singrauli Action Plan in time bound manner.
23. Industry shall comply with the directions passed by Hon'ble Supreme Court in Civil Appeal No
9035/2019 on 06.12.2019.
24. Industry shall ensure the compliance of directions given by Hon'ble Oversight committee from time to
time.
25. Consent feesiif revised, shall be payable by industry from the date of its applicability.
26. Industry shall comply with the relevant provisions of Environmental Laws.
27. If closure order isissued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of closure order,
the CTO will automatically be effective with additional conditions mentioned in the closure revocation
order. S
RAJENDR pesommsnt
ASINGH sy

Chief Environmental Officer (circle-2)

Copy to:

Regional Officer, UPPCB, Sonbhadra with direction to send the compliance report of CTO conditions on

quarterly basis to Head Office Digitally signed by

RAJENDRA SINGH
RAJENDRA SINGH Date: 2023.11.17

Chief Environmental Officer (circle-2)
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UTTAR PRADESH POLLUTION CONTROL BOARD
TC-12V, Vibhuti Khand,Gomti Nagar, L ucknow-226010
Phone: 0522-2720828,2720831 Fax:0522-2720764 Email: info@uppcb.com Website: www.uppch.com

UPPCB
]
7/ 4

o)

Ref. No: 23580/UPPCB/Sonebhadra(UPPCBRO)/HWM/SONBHADRA/2024
Dated :02/02/2024

To,
M/s NCL DUDDHICHUA PROJECT
OFFICE OF THE GENERAL MANAGER DUDHICHUA PROJECT POST - KHADIA
SONBHADRA (U.P),SONBHADRA,231222

Tehsil :Duddhi
District :SONBHADRA

Sub :- Authorisation issued under the provisions of Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016

1. Number of authorization and date of issue 23580 and 02/02/2024 .
2. Reference of application (No. and date) 24301152 and 07/01/2024 .

3. Mr VINOD KUMAR SINGH of M/sNCL DUDDHICHUA PROJECT is hereby granted an
authorization based on the enclosed signed inspection report for generation, collection,
utilization, storage and disposal or any other use of hazardous or other wastes or both on the
premises situated at POST - KHADIA SONBHADRA .

Details of Authorisation

S No.

Category of Hazardous
Waste as per the Schedules
I,Il and Il of theserules

Authorised mode of disposal
or recycling or utilization or
CO-processing, €tc.

Quantity(ton/annum)

1 Used Oil (Sch-1, Cat-5.1) Through TSDF/Authorized 310 KL/Annum
Recycler
2 Oily Waste or sludge (Sch-1 Cat- | Through TSDF 5.0 MT/Annum

5.2)
1 The authorization shall be valid for aperiod of 02/02/2029 from the date of issue of this letter

2. The authorization is subject to the following general and specific conditions (please specify
any conditions that need to be imposed over and above general conditions, if any) .

A General Conditions of Authorization -

1 The authorised person shall comply with the provisions of the Environment (Protection Act,
1986, and the rules made there under .

2. The authorisation or its renewal shall be produced for inspection at the request of an officer
authorised by the State Pollution Board .

3. The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
and other wastes except what is permitted through this authorization .

4. Any unauthorized change in personnel, equipment or working conditions as mentioned in the
application by the person authorized shall constitute a breach of his authorisation .
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5. The person authorised shall implement Emergency Response Procedure (ERP) for which this
authorisation is being granted considering all site specific possible scenarios such as spillages,
leakages, fire etc. and their possible impacts and also carry out mock drill in thisregard at
regular interval of time.

6. The person authorised shall comply with the provisions outlined in the Central Pollution
Control Board guidelines on Implementing Liabilities for Environmental Damages due to
Handling and Disposal of Hazardous Waste and penalty .

7. It isthe duty of the authorised person to take prior permission ot the State Pollution Control
Board to close down the facility .

8. The imported hazardous and other wastes shall be fully insured for transit as well as for any
accidental occurrence and its clean-up operation .

0. The record of consumption and fate of the imported hazardous and other wastes shall be
maintained .

10.  The hazardous and other waste which gets generated during recycling or reuse or recovery or
pre-processing or utilisation of imported hazardous or other wastes shall be treated and
disposed of as per specific conditions of authorisation .

11. Theimporter or exporter shall bear the cost of Import or export and mitigation of damages if
any

12.  Anapplication for the renewal of an authorisation shall be made as laid down under these
Rules.

13.  Any other conditions for compliance as per the Guidelines issued by the Ministry of
Environment, Forest and Climate Changes or Central Pollution Control Board from time to
time.

14.  Annua return shall befiled by June 30th for the period ensuring 31st March of the year .
15.  The Unit will file the renewal application at least 2 months prior to the expiry of this Order.

B  Specific Conditions of Authorization

1. The wastes must be safely collected in leak proof containers and shall be duly marked in a manner
suitable for handling, storage and transport and the packaging shall be easily visible and be able to
withstand physical conditions and climatic factors. All hazardous waste containers / bags shall be
provided with a general label. The storage area should be at an isolated spot in the premises and
must be fenced, covered and duly marked.

2. The authorized person/agency shall ensure that no adverse impact on the air, soil and water
including groundwater takes place due to activities for which authorization has been requested.
Comprehensive safety measures must be followed in handling of wastes and the staff must be
properly trained.

3. An application for the renewal of an authorization shall be made in form 1, before its expiry as
laid down in rule. It is further brought to your notice that as per the order dated 14-11-2003 passed
by the Hon'ble Supreme Court in W.P. (¢) No. 657 of 1995, no industry covered under Hazardous
and other Wastes (Management and Transboundary Movement) Rules, 2016 shall be allowed to
operate without valid authorization. It is aso provided in the same orders that industries which are
not complying with the conditions of authorization shall not be allowed to operate. Hence in case
you fail to apply for authorization, before its expiry or fail to comply with conditions of the earlier
authorization issued to you, closure order shall be issued against your industry without any further
notice.

4. The applicant must file returns on prescribed Form 4 along with a compliance report of this letter
and should also maintain records on Form 3 and present it to Board’ s inspecting officials.

5. In case of occurrence of an accident, complete details on form must be sent to U.P. Pollution
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Control Board at the earliest along with details of mitigative and remedial measures taken.

6. The authorized person shall not receive, collect, or store any hazardous waste from any
unauthorized occupier or generator of hazardous wastes. In case any hazardous wastes is sold to any
other reprocessing unit it must be ensured that such unit is fully complying with environmental
requirements and has a valid authorization of the Board.

7. In no case any hazardous wastes shall be disposed off on land, in any drain or stream. All
spillages of hazardous chemicals, used containers, of hazardous chemicals such as flammable
corrosive, explosive and toxic nature must be safely collected and stored. Non-compatible wastes
must be suitably and safely handled.

8. It iswithin the powers and functions of the U.P. Pollution Control Board to modify / revoke the
terms and conditions of the authorization issued under the Rule — 7 of Hazardous and Other Wastes
(Management & Transboundary Movement) Rules, 2016.

9. You aredirected to install display board outside the main factory gate with regard to quantity and
nature of hazardous chemicals being handled in the plant, including waste water and air emission
and solid hazardous waste generated within the factory premises. Necessary compliance should be
sent within 15 days of receipt of this|etter.

10. It isthe mandatory duty of the authorized person to comply with the guidelines for transportation
of hazardous waste in accordance with rule 18 of Hazardous and Other Waste (Management and
Transboundary Movement) Rules, 2016.

11. 1t should be ensured that hazardous wastes shall be properly collected and packed in HDPE bags
and then temporarily stored in alined RCC tank/pit with suitable shed.

12. An ETP sludge/salt test report of alaboratory approved under E.P. Act shall be submitted along
with compliance of thisletter of this office.

13. Used oil shall be sold only to recyclers registered with U.P. Pollution Control Board. The record
shall be maintained.

14. The occupier, transporter and operator of afacility shall be liable for damages caused to the
environment resulting due to improper handling and disposal of hazardous waste listed in schedule
1,2, and 3 and shall be liable to pay afine aslevied by the State Pollution Control Board under the
rules.

15. Y ou shall have the valid membership of any common TSDF for S.L.F. (M/S U.P. Waste
Management Project Kumbhi Kanpur Dehat or M/s Bharat Oil and Waste Management Ltd.,
Kumbhi, Akbarpur, Kanpur Dehat. permitted by U.P.P.C.B)., and start sending the stored hazardous
wastes for final disposal to the TSDF and report back to U.P.P.C.B. with the required manifesto
(document of proof) within three month of thisletter. The authorized incinerator is with M/s Bharat
Oil Company, Sahibabad, Ghaziabad for oily waste and paint sludge only.

16. Y ou arerequired to store the hazardous waste safely and send it to TSDF/incinerator within
stipulated time period.

17. Thisauthorization is valid till the industry is having valid consent as per the provisions of Air
(Prevention and Control of Pollution) Act 1981 and Water (Prevention and Control of Pollution)
Act, 1974. RAJENDRA  iibmsncn

Date: 2024.02.06 10:31:02

SI'\'G'Z'Author*i“z'é'd Signatory )

UTTAR PRADESH POLLUTION CONTROL BOARD
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Copy to: To the Regional Officer, U.P.Pollution Control Board, Sonbhadra for information and

necessary action . RAJENDRA o ibeaner:
Date: 2024.02.06
SINGH 10:31:12 +05'30'

CEOIEE, I/C Circle
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Statement of activities under CSR for the FY 2024-25 in Dudhichua Area (in INR lakhs)

ANNEXURE P/8

] ]
Expenditure Mode of
Present Status :
Sactioned Awarded Amount| Expenditure till including - I impl. i
SL No.| Sanction Year Name of Project/Activity District Amount{in lakh) {in 1akh) March 2024 |liability in Fy Total Exg ure Dliset o (:our:pierted,“ Remarks
| 2024-25 Indirect i
1 2 3 4 5 6 7 8 9=7+8 10 11 12
j h i S -
1 202324 Development works at Sewa Kunj Ashram Chapki, onbhadr 92.00 69.20 d4EA 30.92 7556 Direct Completed ANNEXURE-I
Sonbhadra (UP) 2 . (pg: 1-12)
B e il :
2 2023-24 Constru::t!cn of_small check dam ?nd retaining ul\.ra Ito | Singsi a.81 361 0.00 444 a1 Direct Comipleted ANNEXURE-II
reduce soil erosion of farm lands in ward no 21 in singrauli (pg: 1-6)
3 2024-25 Financial Assistance for organizing of a summer camp Singraul 400 4.00 0.00 4.00 4.00 Dls?rict Adm Completed ANNEXURE-III
2024 Singrauli (pg: 1)
Organization of Nutritional camp with the focus of ANNEXURE-IV
4 2020-21  |reducing IMR and MMR & malnutrition in thei vicinity of | Singrauli 19.89 12.50 8.79 371 12.50 Direct Completed (ba:1:7)
NCL pe: il
Installation of solar pumps in 33 Nos Gaushala established| : District Adm. ; ANNEXURE-V
5 | . , 5 4. 4,
. G under Mukhyamantri Gausewa Yojna in Singrauli District Singravll o 5036 e S s Singrauli Ongoing (pg: 1-14)
Organizing 15 day training camp in different sports for : : . ANNEXURE-VI
- | A S X 6.51 6 Di I
¢ oo el rural youth residing in the CSR operational area of NCL Aingrus i s cal o bt Sumpien (pg: 1-6)
“Financial support for organizing educational and ),
ct . RE-V|
7 2024-25 |awareness drive for promotion of Cyber Security Singrauli 1.00 1.00 0.00 1.00 1.00 D';: r::.[m Completed AN?DFE_:} I
awareness among people” B PE:
Procurement of 1000 nos. blankets for distribution among ) ANNEXURE-VIII
= Si 4.31 4.2 0. 4.20 4.20 i t
_ 22425 people residing in the vicinity of Dudhichua Area gl s st Direce Campleted (pg: 1-3)
9 2023-24 VOcannalTrammg in Mo.tor_Rewmdmg and Maobile Singrauli 4.00 313 0.00 313 313 Direct Completed ANNEXURE-IX
Repairing for rural youth in villages under CSR {pg: 1-3)
Financial Assistance to NCL funded schools for providing i . = APPROVED AND
1 = S | 57.88 57.88 0.00 457.88 457.88
0| 20245 | sucation o Non-NCL wards urider GSR ikt s " 3 e Direct | Completed | 50kep By HQ
Construction of 10 nos. community hall (Type-3) in . District Adm. . ANNEXURE-X
- : li 5.00 5.00 1.64 16.35 197. % g
* 02 different Gram panchayats in Singrauli in Chitrangi block . Singrau A 2 18 % 923 Singrauli Oneaing (pg: 1-9)
MP Paorv
i x S TRt Kshetr Vidyut .
i |1 s (R e e pleotniostion At SIS e Singrauli | 5307.00 4551.84 315350 | 839.80 3993.30 Vitran Gngoing: | AWIEGRE-N
households in Chitrangi Block Dist. Singrauli Compiny (pg: 1-10)
Singrauli
13 2024-25 |Organization of a health camp in village under CSR Singrauli 1.88 1.42 0.00 1.42 1.42 Direct Completed ANNERLRE- K
i (pg: 1-6)

MAMAGER (CD)
NIINKICHIIAAREA

110
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" Statement of activities for the FY 2025-26 in Dudhichua Area
= - gy 5 = ek ‘ s
. . Expenditur -
sL | Sactioned | Awarded :I‘;r::::‘ur: ::;;’L::Ia“ e including | i lMode of z;e:;:ti:;us.
o ion Year I_Name of Project/Activity District i;f;;unttm t:r::’untl:lﬂ year March _|for FY 2025- ::;;:1;_& !E“m e gi.'lplmer::m; y Ongoing/ Not Remarks
: 1 e h T wzuzs-;:s { direct or Indirec s
1| 2 i _ | TR T [ g w100 | P 15 i 1
Financial Assistance for plantation |
drive at 19 different spots in . " District Adm. ANNEXURE-XIII
3 2025- | 4. 4.96 0.00 4, 496 4.96 |
! Ereh Singrauli district through seedball | e 4 % 2 Singrauli oppis (pg: 1-3)
] ‘broadcasting technique | |
- i ; | — (TR A | LS| L VO S b | =i
|Procurement of basic amenities |
' |and educational material for Non- ANNEXURE-XIV
2 | 2024-25 !funded schools of NCL running in | Singrauli 4.07 4.06 0.00 4.06 4.06 4.06 Direct Completed Ggcidl
|operational area of Dudhichua . PE:
|Area . ; |
‘Supply of Mosquito nets for _ .
5. agas.qs [dribution smons people Singrauli | 2.00 | 198 | 000 | 198 | 198 | 198 Direct | Completed N
residing in the operational area of (pg: 1-2)
Dudhichua Area’
|
| Supply of water cooler along with
¢ 202526 |ROin Shaktinagar Railway Station, | **"°"°"" 089 | 089 | 000 = 089 089 | 089 | Direct | Completed ANTEX,“l‘f;W'
'Sonebhadra (UP) | PE
| o] u| | s HIEe do el o T iR L
— .
Financial Assistance for organizing st
5 | 202526 |ofa Sports Tournament in sinrauli | 100 | 100 | 000 | 200 | 100 | 100 |DStCtAdm.| . leted | ANNEXUREXVI
: h Singrauli (pg: 1-2)
Singrauli I
| | | s
Installation of solar pumps in 33 | | '
|Nos Gaushala established under | District Adm. | ANNEXURE-V
- i li 60. | 87 54.32 : } .87 |
¥ SRR Mukhyamantri Gausewa Yojna in Sagreul ey Al Bt s it il Singrauli Compieved | (pg: 1-14)
Singrauli District | |
Construction of 10 nos.
| 7| 202021 |SSTmUNY teall {yp s i Singrauli | 275.00 | 250.00 | 197.99 | 5200 | 5200 | 24999 | "= | Completed | ANNTAREX
different Gram panchayats in ‘ | Singrauli I (pg: 1-9)
! \Singrauli in Chitrangi block . i

_——
@ﬁs wé
s (lgﬂ'ﬁ)
7oA &
MANAGER (CD)
DUDHICHUA AREZ
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Statement of ac

tivities for the FY 2025-26 in Dudhichua Area i
[ - | | = — I R T ; ety
| r !Expenditur .
st | Sactioned |Awarded ::r er:tiit:u: :ctl;nv:l:n ‘e including Total Mode of ;:el::;t:;um
an_ Sanction Year Name of Project/Activity » District :\mount(in \Amount (in \reapr March | f:r pnf s a.dv.ance& Expnditura 'irr'!plmentiun Dngnpl ng/ Not Remarks
akh) lakh) 2025 2 liability in | Direct or Indirect Starsei
| FY 2025-26 |
—I 2_ | 3 1 4 5__ | 1] ] T = a == 10 B ‘ i 10.=3’+;.0 __ 14 i _35___ _— _1.6___ o
i Financ;al Assistance for ' | M Poon ot
electrification of 10253 Nos. A ; ‘ Vidyut Vitran ANNEXURE- XI
& - I : 4 G 3993. 558. 58. 1.84
2022-23 households in Chitrangi Block Dist. Singrauli | 5307.00 | 4551.84 : 3.30 54 | 558.54 | 455 Company Completed (pg: 1-10) |
i Singrauli C | | . i i wuli, A e (g PSP TR N 1 |
| Making arrangement for providing ' l ;
9 | 2025.¢ |Potable drf'nl'ung‘ water to the Sonebhadrl 0.36 0.86 0.00 - _— g Sk G ANNEXURE-XVIII
people residing in the vicinity area | a/Singrauli (pg: 1-9) i
|of Dudhichua Area ) ;
Organization of a health camp in . : ' ; [
w | 2024-25 | Singrauli 1.88 1.88 0.00 1.88 1.88 1.88 Direct Completed ANNEXURE- Xl
village under CSR ‘
. izati h
11| 20a59e |OrEaniationof2 megs health Singrauli | 395 | 395 | 000 | 321 | 321 | 321 Direct | Completed (pg: 1-6)
[camps under CSR | ‘
i \Construction of Public Toilet near Yorabindi [ Tender floated
12 | 2025-26 |Maa Jwala Mukhi Temple in A 4.95 3.47 0.00 3.47 0.07 0.07 Direct Ongoing  |successfully. Work
Shaktinagar (UP) ) \ Ongoing. |
Sab Sakshar- deficit grant to NCL : : | | 2 Approved and Booked |
1 - .80 47.80 4 347. 347. 347. D
3| 2025-26 funded School,DCH Singrauli . 347 347.8 0.00 80 80 80 irect Completed by HQ
. oy | Tender floated 2 times,
Organization of Nutritional camps however due-to technical
|with the focus of reducing IMR issue the tender was
14 | 2023-24 |(Infant Mortality Rate), MMR | Singrauli | 19.89 | 19.89 0.00 19.89 0.00 | 0.00 Direct Not Started | cancelled. Approval has
(Maternal Motrality Rate) & | beentaken to float the
Malnutrition in vicinity of NCL | | Tender through GeM pmal‘
i [ ance again.
O . 7 Total Expenditure | 97767 et &

112
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Northern Coalfields Limited
(A Mini Ratna Company)
(A subsidiary of Coal India Limitccl)

Civil Engineering Department

CIN- U10102MP1983GOI0D3160
An ISO: 9001, ISO: 14001 & OHSAS: 18001 Certificd cumpanv

Office of the Generai Manager, Duchichua Area, NCL,
Post: Khadia, Distt: Sonebhadra, U.P., PIN: 231222
Phone: 05446-232204 / 07805-226920, FAX: 05446-233614, Email; gmdch.ncl@conlindia.in

.0. NCL/DCH/SO(C)/F-1238/W0/2023-24/ [4-5 Date: )2-0 9.-.2‘?

@

: Bank A/c No. : 4526010101311;58
AlsP.S, tries, S T
(;hsomillinlg:[snl & Bank Name  : UBIL, Nigahi
ast— Nieahi, PAN No.  : GCVPS7740Q
Vistt- Singrauli (M.P.) - 486884 GSTINNo  : 23GCVPSTHOQIZC |

“mail 1D :psindustriespinS048@gmail.com
lobile No.: 9131402254

abject : Work Order for the work “Making of bouns:iry wall, Development of park. Ghat of pond, septic tank, soak pit and
wther miscellaneous work in Sevakunj Ashram, villa;.« CIHHAPKI, Sonebhadra, UP under CSR.*"

Reference : (1) Your offer in response to Tender Notic.: No: DCH/SO(C)/23-24/ETN-19 dated 01.07.2023;
(2) LOA No.: NCL/DCH/Civil/SO(C)/F-1:38/LOA/23-24/ETN-19/119 Dated 26.09.2023;

(3) Site Handover Letter No. NCL/DCH/Civil/SO(C)/F-1258/SHL/23-24/505 Datcd 27.09.2025.
vear Sir,

Pursuant to the above Tender / Bid Notice, Tender Bids were invited for the above mentioned work and vou had submitted a

Tender in response to the aforesaid Tender / Bid N.stice as per the Terms & Conditions stipulated for submission of Tender / Bid.
which shall form part of this Work Order.

Wilh reference to the above, the subject work has bec: awarded to ycu by the competent authority of M/s Northern Coalfields
Limited, at a Total Award Value of Rs 69,19,991.5¢ (Rs 58,64,399.62+ GST@18% of Rs 10,55,591.93), i.c., (Rupees Sixty
Nine Lakh Ninetcen Thousand Nine Hundred Ninciy One and Fifty Five Paisa Only), subject to the following conditions /
stipulations, in addition to those set out in the Tender / /3id Notice & the Letter of Award —

(1) All the materials, equipment and manpower requi-i.d for the work will be arranged by you. The company does not undertahe
any respoasibility for supply of the same.

(2) Security Deposits are as —

(2) Total Performance Security for the subject wo.!. which is 5% of the Contract Value, is amounting to Rs 3,46,000.00 {Rupces
Three Lakh Forty Six Thousand Only). T!.: earnest money amounting to Rs [,15,000.00 deposited by you vide
Bank/UTR No.: 142480794 and PRN No.:29.7:7964523 through Axis Agreegator Bank Ncetbanking has been taken
into account as part of Performance Security. Per'ormance Security of Rs 93,0000, which has been deposited by you vide

TDR No. - 506893 Dt- 16.10.2023 of Rs £3,00¢ 10 and TDR No. - 532065 Dt- 30.01.2024 of Rs.1,40,000 issucd by UBI,
Nignhi has been accepted.

TDR No. - 506894 Dt- 16.10.2023 for Rs. 9,00,’ .0.00/- (Rupees Nine Lakh Only) issued by URBI, Nigahi has been taken
against Additional Performance Security as pe._the LOA.
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Northern Coalfields Limiteg
(A Mini Ratoa Company}
(A subsidiary of Coal India Limited)

A3 Frerdiegg fifiee
(Pferea sy
(i1 sz farfarke Y arasft dmeh)

Civil Engincering Department

CIN- U10102MPP1985G 01003160
An [SO: 9001, ISO: 14001 & OIISAS: 18001 Certificd Company

Office of the General Manager, Dudhichua Aren, NCL,
Post: Khadia, Distt: Sonebhadra, 11.P., PIN: 231222
I’hone: 05446-232204 / 07805-226920, FAX: 05446-233614, Email: gmdch.ncl‘@coalindia.in
Ll gt LA St A e R Fospmr st AL g O |

{b) All running account bills shall be paid @ 95% of the Work Value aud 5% deduction so madc from your bill will be retained
as 2" part of'the Total Security Deposit. called as the Retention Morncy.

(3) The work shall be completed within 150 (One Hundred Fifly) days frem the date of commencement of the work. Stipulated
dates of commencement and completion are 05.10.2023 & 02.03.2024 respectively.

(4) The work should be executed as per the BOQ, General Terms & Conditions. Additional Terms & Conditions, CPWI}
Specifications, BIS Standards, MPPWD & MORTH Specification (for road works), description of the items of the accepted
tender document and instructions of EIC

(5) You should ensure implementation of CMPF and allied scheme and Miscellancous Provision Act, 1948 Employees Provident
Fund and Miscellaneous Provisions Act, 1952 as the case may be and allicd scheme framed there under in respect of workers
deployed by you and will have to recover statutory dues and deposit the: same along with employer's contribution (Contractor's
share) 1o the respective CMPF/EPF Office and to submit statutory retusa under intimation to the Principal Emplover.

(6) All duties, taxes (Excluding GST & GST Compensztion Cess, if apgi.cable). local. municipal, provincial or central elc. and
other levies, royalty, building & construction workers cess (if applicablc). vic. as payable shall be 1o yours accournt and shall be
deemed to have been included in the tendered rate for the work 1o be executed. Payment of GST & GST Compensation Cess
shall be deelt as per NIT Provisions, GST Act Rules, and other stipul::tions as mentioned in this letter. & as prevailing ut
respective times, as per extant rules. However, the final amount of the G 37 shall be worked out on the basis of final work dons
value. The total liability of GST will remain with you.

(7) Regarding GST, the following may please be noted -
(a) GST will be reimbursed on production of uploaded invoice / documentary cvidence. Amount of statutory levies
like CGST, SGST or IGST will be released when the same will appcar in GSTR-2A of NCL in common portal
of GST and after submission of documentary evidence of depositior. of GST Tuxces and fling of GST Rerums.
(b) You will have to pass on Input Tax Credit by way of enclosing origiaal Tax input invoice with bill.
(¢)  You will be required to submit the certificate from practicing Chartered Accountant having a valid membership number

with Institute of Chartered Accountant of India for complying of Anti-Profiting Clause w's 171 as well as office
memorandum F No. 296/07/2017-CX.9 dated- 15.06.2017 issued by the Department of Revenue, Ministry of Finance,
Government of India.

(d)  Allinvoices submitted by you will have to be in the form of GST invoice giving all details as required under the law. You
will raise invoice strictly adhering to provisions of Section 31 under CGST Act 2017 along with Rule 46 & 47 of CGST
Rule, 2017 You will indicate the rate as well as amount of CGST, SGST or IGST in invoice You will upload the details ot
invoice on GST portal as per the provisions of GST Act Invoice iwsued by you should bear GST Registration Numher of
NCL [23AABCN4884H1ZE (MP) &09AABCN4884H[ Z4 (UP)] 1o enble NCI. 1o claim input tax credit.

(<) You will file all the Returns and details as applicable under GST Lzws & Rules within due dates.
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Northern Coalfields Limited
(A Mini Ratna Company)
(A subsidiary of Coal India Limited)

(B df

DUDHICHUA AREA
Civil Engincering Department

CIN- UI0I02MPI1985GOI003160
An 1SO: 9001, 1SO: 14001 & OHSAS: 18001 Certified Company

Office of the General Manager, Dudhichua Area, NCL,
Post: Khadia, Distt: Sonebhadra, U.P., PIN: 231222

You will give an undertaking on invoice or as separate Annexurc along <ith the invoice that the invoice / applicable GST
Returns has been / will be uploaded on GST Portal within due time as prescribed in CGST Act and CGST, SGST or IGST
has been deposited as per the provisions of GST Act and rules thereof.

If there is any delay of payment against the Invoice due to your fault and if any reversal of input tax arises, the same will
be recovered from you along with interest and penalty if any as paid by NCL due to reversal.

In case the GST rating of vendor on the GST Portal / Government's official website is negative / black listed at any stage
cven after award of work NCL has rigit to cancel the Letter of Award. NCL shall not be obliged or fiable to pay or

reimburse GST to such vendor and shall also be entitled to deduct/recover such GST along with a penalties interest if any
incurred by NCL.

You will issue credit note as per the provisions of Rule 53 of CGST Rule, 2017 on quality deduction of Liquidated
Damages, if any arises.

If you default in uploading the invoice/appiicable GST Returns or default in deposit of applicable GST Taxes. NCL

rescrves the right to upload such defaulter on NCL website and may also debar you from participating in future tenders for
a minimum period of one year.

(8) You shall not pay less than the minimum wages 1o the labors engaged by you as per Minimum Wages Act or such other
legislation or award of minimum wages fixed by the respective State Govt. or Central Govt., as may be in torce.

(9) You shall maintain all records as per the previsions made in various statutes including Contract Labour Regulation and
Abolition Act.

(10) You are required to make timely payment of government dues which you are under legal obligation to pay to state government
or any other legal authority every month.

(1 1) All the clauses of Safety Code of the Tender 1Jocament, as laid down in Additional Safety Measures in the Modificd Manual

for Civil Engincering Warks as in effect at the time, as available at the website of Coal India Limited, nee to be strictly
followed.

(12)Please contact Dy. Manager (Civil) / IC-TA & CSR (Civil) , Dudhichua Project for further instruction regarding the work.
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Northern Coalfields Limitg -

(A Mini Ratna Company)
(A subsidiary of Coal India Li -Tmited)

DUDHICHUA AREA
Civil Engineering Department

CIN- U10102MI’1985GO1003160

An 1SQ: 9001, 'SO: 14001 & OHSAS: 18001 Certifiedd Company

Office of the General Manager, Dudhichua Area, NCL,
Post: Khadia, Distt: Sonebhadra, U.P., PIN: 231222
Phone: 05446-232204 / 07805-226920, FAX: 05446-233614, Fm.nl gmdch.nclmceoalindiain__

R B T e i P e, B S B P s Ry 1 TS MRS L5 T

(13)This work order will form a part of the agreement & you shall abide by all the Term & Conditions of the Contract. in<luor
the conditions /stipulation as mentioned in the LOA as referred above at SI No-(2). and in the Sile Handover Letter as refer..

above at S| No.- (3).

Yours Faithfult

’

Enel : Copy of BOQ %/(
\-

V3,
Staff Officer (C
NCL, Dudhichua A
Copy to: L L’e
(paoz
1. G/ Dudhichua;
2. PO/Ducdhichua;
3. SO(P)/Dudhichua - For implementation of various Acts / Rulcs for payment

of minimum wages & contribution towards CMPF/EPF & statutory provisions
through the Nodal Officer (Biometric Attendance)/Personncl DepivDudhichua;
4. AFM/ Dudhichua - In reference to Budget provided of Rs 69,19,991.55 in
FY: 23-24 centified towards FC-FY 23-24: REG.1/191/11 dated 19.09.2023,
under the Head- CSR;
5. Dy. Mgr (CivilYIC-TA&CSR(Civil)YICW/ Dudhichua;
6. Dy.Mgr. (CivilyTA & CSR (Civil)/FLCO/Dudhichua;
7. SOE(Civil)/TA&CSR(Civil)/SIC/Dudhichua- Shri R.N.Singh £ Sh.i M.K.Tripathi:
8. Work File: F-1258.

Distribution to :

a) Regional Labour Commissioner(C), Block No. 10,Civic Centre, Marhatal Jabalpur (MNP)482002;

b) Assistant Labour Commissioner(C),A/1,M P Housing Board Coleny, near Gayatri Mandir, Shahdol-484001(AIP);
¢) Labour Enforcing Officer (C), MIG-10, Kothi Road, Civil Lines, Satna-485001 (MP).
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NORTHERN COALFIELDS LIMITED
DUDHICHUA PROJECT

COLLIERY/UNIT

Oudhlchua Project |

[

Name of Work

Making of bot ndary wall, Development of park, Ghat of pond, 16ptic tank, 10ak pit & other Mitc. workIn

Sevslun] athram, village CHAPKI, Scnebhadra. UP under CSR

Name of Contractor

M/SF.5

LOA No, 8 DATE

NC1y OCH/SOIC)/T 1157/10AJ2023 28/€TN-19/119

DT: 26.09.2023

Date of Commencement As Par Agmt

05.10.2023

Date of Completion As Per Agmt

02.0).2024

Actual Date of Completion

24.06.2024

Claim Period

01.03.2024 10 78 06.1024

Bill No.

3rd & final bl

DESCRIPTION

Quantilles of wark

AMOUNT OF WORKS

Pald as
UOM _ (lastBIll

per  |Since last
bl

Tolaluplo
date|

Rate/Unit

Paid as per last

Since last bill

Total upto date

Earth work In excavation by mechanlcal means
[Hydraulic excavator)/manual means over
areas (exceeding 30 cm In depth, 1.5 m In
width as woll as 10 sqm on plan) including
getting out and disposal of excavated earth
lead upto S0 m and lift upto 1.5m, as directed
by Engineor-In-charge. All kinds of soll.

Cum: 1056.720] 791560

1848.28

148.90

157345.61 117861.28

275208.89)

Earth work In excavation by mechanical means
(Hydraulic excavator) / manual means in
foundation trenches or drains [not exceeding
1.5 m In width or 10 sqm on plan) Including
dressing of sides and ramming of bottoms. lift
up to 1.5 m, including geting out the

d soil and disposal of surplus

excavated soil as directed, within a lead of 50
m. All kinds of soil.

Cem 128.000 0.000'

128.00

201.20

25817.60 0.00]

25817.60

Providing and laylng In position cement
concrete of specified grade excluding the cost
of centering and shuttering - All work up to
plinth level : 1:3:6 (1 Cement : 3 coarse
sand|zone-lll) : 6 graded stone aggregate 20
mm nominal size)

Com: 50.000 14.830

104.83

5416.40

439276.00 30621.81

569897.81

Providing and laying In position specified
grade of relnforced cement concrete.
excluding the cost of centering, shultering,
finishing and reinforcement - All work up to
plinth level : 1:1.5:3 (1 cement : 1.5 coarse
sand (zone-lll) : 3 graded stone aggregate 20
mm nominal size).

Cum 14,000/ 43.160

87.16)

6817.00

299948.00] 294221.72

594169.72

Reinforced cement concrete work in walls (any
thickness), including attached pilasters,
buttresses, plinth and string courses, fillats,
columns, pillars, plers, abutments, posts and
struts elc. above plinth level up to floor five
level. excluding cost of centering, shuttering,
finishing and reinforcement: 1:1.5:3 {1 cement
:1.5 coarse sand (zone-il) : J graded stone
apgregate 20 mm nominal size}

£.000 B85.150

93.19

8009.80

64078.40 682354.86

7456433.26

Brick work with non modular fly ash fime brick
conmforming to IS 12894, class deslgnation
7.6 averago compressive strength etc.
completion all respect - In foundation below
plinth level upto floor V level . in cement
mortar 1:6( 1cement : 6 coarse sand )

C'um| 64.440/ 0.000

&4.44

5182.45

333952.08 0.00

311957.08|

Brick work with non modular fly ash lime brick
conmforming to IS 12894, class designation
7.5 average compressive strength etc.
completion all respect - in superstructure
above plinth lovel upto floor V level . In cement
mortar 1:6 1cement : 6 coarse sand )

Cum

91.540 0.000

92.54

6262.70

579550.26 0.00

579550.26

Provlding, holsting and fixing above plinth
level up to floor five level precast reinforced
cement concrete work In string courses,
bands, copings, bed plates, anchor blocks,
plain window sills and the like, Including the
cost of requited centering. shuttering but,
luding cost of roj with1:1.6:3 |1

cement: 1.5 coarse [a d (zone-il) : 3 graded
stone aggrogate 20;nmpominal slze).

- a——

Caal 15.000 2.260

17.26

7727.80

1155917.00 17464.83

13333181

Y
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10 |Steel reinforcement for R.C.C. work Including g (2
straightening, cuhing, bending, placing in
position and binding all complete up to plinth
level. Thermo-Mechanically Treated bars of
grade Fe-500 D or mare.

1
ke 9400.000| 8528.170; 17928.17 81.20] 763280.00) €91487.40 1655767.40 I

11  |Structural steel work In single section, fixed
with or without connecting plate, Including .
cutting, hoisting, fixing in position and ke 639.000 0.000 £39.00 91.25 $9586.75| 000 59586.75
applying a priming coat of approved steel
primer all complete.

12 |Providing Bnd laying in position cement
concrote of specified grade excluding the cost
of centering and shuttering - All work up lo
plinth lovel :1:2:4 [1 cement : 2 ccarse sand Com 65.810 0.000 65.84|  6016.45 395123.07 0.00 396121.07
[zone-lll) : 4 graded stone aggregate 20 mm
nominal

sizg),

13 |Centering and shuttering including strutting,
propping etc. and removal of form for all L |
heights: Foundations, footings, bases of tqam 154.710 0.000 154.71 215.80| 333%6.42 0.00 33186.4]
columns, etc. for mass concrete.

g

14 |Centering and shuttering Including strutting,
propping etc. and removal of form for all
heights: Columns, Pillars, Piers, Abutments,
Posts and Struts.

15 |Centering and shuttering including strutting,
propping etc. and removal of form for all
heights: Lintels, beams, plinth beams, girders,| sym| 150.000 23.480 213.48 4p1.95 76750.50 9484.75) 26215.25
bressumers and cantilevers.

sqm| 115.150 0.000 115.15 544.50] 62695.18 0.00| 52599.18

16 [Providing and fizing M.S. grills of roquired
pattern In frames ol windows elc. with M.S.
fMats, square or round bars etc. including
priming coat with approved steel primer all
complete. Fized to steel windowr by welding.

ke 0.000 Q.DOOH 0.00 149.60 0.00 0.00 0.00}

17 |12 mm cement plaster of mix: 1:6 (1 cement: 6
fine sand)

18 lcarriage ot materials by mechanical transport
including loading. unloading and stacking. Cum 1058.590 0.000;
Earh lead 1 Km

19 [Filling available excavated earth {excluding
rock) in trenches, plinth, sides of foundations
etc. In layers not exceeding 20cm in depth, H
|consalidating each deposiied layer by Cuml 85.000 1163.510] 124853 164.90 14016.50 191866.10 205882 60|
|ramming and watering, lead up to 50 m and kft i
upto1.5m. I

Snm 1281.560 0.000!  1281.56| 206.40 264513.98 0.00 2548511.98

1058.59 96.91 102587.96| 0.00| 102587.9%

20 |Providing and fixing G.I. chain link fabric
fencing of required width in mesh sire 50x50
mm including strengthening with 2 mm dia
wite or nuts, bolts and washers as required
complete as per the direction of Engineer-in- sqm 219.000 0.000;  219.00 661.72 146230.68 0.00 145230.68|
charge. Made of G.I. wire of dia. 4 mm, PVC
coated to achleve outer dia not less than 5 mm
in required colour and shade

21 |Providing and placing on terrace (at all floor
levals) polyethylene water storage tank I1S1:
12701 marked. with cover and suitable locking
ar and making ary holes for
inlet. outlet and overflow pipes but without
fittings and the base support for tank. Clrcular
tank

Litre| 2000.000 0.000( 2000.00 7.05 14100.00 0.00| 16100.00

22 |Finishing walls with Premium Acrylic Si th
exterior paint with Silicone additives of
required shade New work (Two or mora coats
applied @ 1.43 Itr/ 10 sqm. over and including Sqm 1207.580 0.000 1207.58 130.00 156985.40 0.00 156985.40
priming coat of exterlor primer applied @ 2.20
kg!i0 sqmy}.

23 |Painling with synthetic enamel paint of
approved brand and manufacture to glve an

5 0.000 0.000, 0.00 93.45 000 0.00 0.00
even shade : Two or more coats on new work. Sam

24 |Making soak pit 2.5m dlameter 3.0 metre deep
with 45 x 45cm dry brick honey comb shit with
bricks and S.W. drain plpe 100 mi1 diameler .
1.8 m long complete as per standard design
with common burnt ¢lay F.P.S. (non
L modecular) bricks of class designation 7.6

>
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Prowiding, laying and Jolnting glazed

sloneware plpes class SP-1 with stiff mixtura
of cement mortar In the praportion of 1:1 (1
cement : 1 fine sand) including testing of joints
otc. complete : 150mm diameter

0.000

0.000

0.00

409.65

0.00

0.00

0.00

Constructing brick masonry road gully
chamber 50x45260 cm with bricks In cement
mortar 1:4 [1 cemont : 4 coarso sand) including
5002450 mm pre-cast R.C.C. horizontal grating
whh frame complete as per standard deslgn :
19.27 992.1 With common burnt clay F.P.S.
{non madular) bricks of class deslgnatlon 7.5

cach|

8.000

2.000

10.00

4368.10

14924.80

8736.20

4368100

Providing and fixing soil, waste and vent pipos
:17.35812.1 100 mm dia Sand castlron S8S

plpe as perIS: 1729

0000

0.000

0.00

877.05

0.00

0.00]

0.00

Dismantling tile work in floors and roofs lald in
cement mortar including stacking material
within 50 metres lead. 15.23 736.1 For
thickness of tilos 10 mm to 25 mm

sqm

16..000

23.060

183.06

40.20

6432.00

927.01

7359.01

|Providing and laying matt finished vitrified tile

of size 300x300x9.8mm having water
absorption less than 0.5% and conforming to
1S:15622 of approved make in all colours and
shades in outdoor floors such as footpath,
court yard, multi modals locatlon etc. laid on
20mm thick base of cement mortar 1:4
{1cemaent: 4 coarse sand} in all shapes
patterns Including grouting the joints with
white cement mixed with matching pigments
elc. complete as per direction of Enginear-in-
Charge.

1qm|

160.000

23060

181.06

1001.15

160184.00

23086.52

183270.52

30

Demolishing I Iyl
mechanical means including disposal o
material within 50 metres lead as per direction
of Engineer - In - charge. 15.2 715.1 Nominal
concrete 1:3:6 or 1icher mix (Fc aquivalent

n mix)

12.000

2.192

14.19

1295.05

15540.60|

2818.75

16379.35

31

Providing and fixing aluminium work for doors,
windows, ventilators and partitions with
xtruded built up standard tubular sections/

approptiate Z sections and other sections of
approved make conforming to IS: 733 and IS:
1285, fixing with dash fasteners of required dia
and size, including necessary filing up the
@gaps at juncti l.e. attop. b and sides
with required EPDM rubberi neoprene gasket
otc. Aluminium sections shall ba smooth, rust
free, stralght, mitred and jointed mechanically
wheraver required including ¢leat angle,
Aluminium snap beading for glazing / paneling
C.P. brass I stainlass steel screws, all
complete as per architectural drawings and the
directions of Engineer-In-charge. (Glazing,

: ing and dash f; s to be paid for
separately) : For fixed portion Powder coated

)m thick of powd

coating 50 micron)

Kg

637.000

12.880|

669.88

3B2.75

246996.75

12749.22

259745.97

Fly proof stainless steel grade 104 wire gauge
with 0.5 mm dla. wire and 1.4 mm wide apsrture
with matching wood beading

qm

104.000

8.699

112.70

1137.95

118346.80|

9899.03

128245.83

n

supplying and stacking of good earth at site
Including royalty and carriage upto 5 km
complete (earth measured In stacks will be
reduced by 20% for payment

Cum

0.000

0.000

0.00

455.40

0.00

0.00]

0.00

supplying and stacking at slte dump manure

from approved source Including carriege upto
Skm complate (manure measured in slacks will
be reduced by 8% for payment |:2.4.1 Screened
through sleve of |.S. designatlon 20mm

0.000

0.000

0.00

240.65

0.00

0.00

0.00

35

Providing and Displaying plants standard Rose
(H.T.variety ]3 to4 healthy branch 30cm and

above ht.well devaloped with one and above
flowers in 26cm Earth oL a5 per direction
of the officec-In-charge

each)

0.000

0.000

0.00

150.70

0.00

0.00

0.00|

W ——

@n/

e (HEY)
am R
MANAGER (CD)

DUDHICHI A ARCT



242

120

T
£
36 |Providing and Displaying Bougainvillea 2
named variety .Sobhra. Thima,Marry palmar,
Cherry Blossom alc. well developed with frosh i <
& healthy bushy plantin full bloom 75to 90 cm|  each 0.000 0.000 0.00 322.90 0.00) 0.00 >
ht. in 40cm Cement Pot as per direction ol the
officersin.charge. 5

37 |wall painting with acrylic emulsicn paint of
approved brand and manulacture 1o glve an

oven shade : one or mofe coats on old work wm 1232.240 0.000] 1232.29 64.50 79479.48 0.00

38 [PARTB 0.000 0.000] 0.00] 0.00 0.00
39 |Boringldrilling bore well of required dia for
casing! strolner pipe, by suitable method
ptescribed in 1S: 2600 (partI), including ;
collecting samples from different strata, :
preparing and submitting strata chart/ bore '
log. including hire & running charges of all :
equipments, tools, plants & machineries |
required for the [ob, alt complele as per 1
direction ol Engineer-in-chargo, upto 90 metre i
depth below ground level. All types of soll. 350 i
i
|
|
|
1

m| 128.000 0.000 128.00 $34.90] 68467.20| 0.00| 6B%57.10|

mm dia.

40 |Supplying. assembling. lowering and fixing in
vertical position in bore well, unplasticized
PVC medium well casing [CM) pipe of required
dia, conforming to 1S: 12818, including
required hire and labour charges, fittings & m| 67.100 0.607 67.10 B1S 86 $4945.51 0.00 54935.51
accessories otc. all complete, for all depths. as
per direction of Engineer -in-charge. 200 mm
nominal size dia.

41 |Supplying. assembling, lowering and fixing in
vertical position in bore well unplasticized PVC .
|medium well screen (RMS) pipes whth ribs,
conforming to IS: 12818, including hire &
{1abour charges, fittings & accessaries etc. all m 61.000 0.000 61.00( 1052.77 64218.97 0.00 6021B.97
complete. for all deplhs, as per direction of
Engineer.in.charge, 200 mm nomnal size dia.

42 |Supplying, filling, spreading & leveling gravels
of size range 5 mm to 10 mm, in the recharge
pit, over the existing layor of boulders, in
required thickness, for all leads & Iins, all
complete as per direction of Engineer-in-
charge,

41 |[Providing and fixing M.S. clamp of required dia
10 the top ol casingl housing pipe of tubewell
25 per IS: 2800 {part I}, including necessary no. 1.000 0.000| 1.00| 2102.48) 2102.48 0.00 2102.38
bofts & nuts of required size complete. 200 mm
¢lamp

44 |Providing and Fizing suitable size threaded
mild steel cap or spot welded plats to the top
of bore well housing/ casing plpe, removable
as per requirement, all complete for borewell
of: 200 mm dla

cam 9.230 0.000 9.23 1067.98 10042.06 0.00 10042.06

no. 1.000 0.000! 1.00 21230 232.30 0.00| 232.30]

45 |Providing and fixing Bail plug! Bottom plugy of
required dia to the bottom of plpe assembly of
tubewell as per 15:2800 (part ).

200 mm dia. nn, 1.000 0000 - 1.00 268.02 16B.02 0.00 268.02
ia.

46 |PROVIDING AND FIXING SUBMERSIBLE
PUMPS AND MOTORS INCLUDING SUITABLE
CONTROL PANEL WITH ALL ACCESSORIES
FITINGS AND FIXING AND COMMISSIONING
ETC. SUPPLY AND INSTALLATION OF
|SUBMERSIBLE PUMPS|KSINTAXMO OR
APPROVED EQUIVALENT) FOR ONE NO OF
BOREWELL(CAPACITY 1000 QPH), 7.5 HP AND i
HEAD UPTO 120 METER DEPENDING ON not 1.000] 0.000; 1.00| 62996.29 62996.29 0.00 52996.19
YIELD AS PER INSTRUCTION OF EIC |

[Including lifting & | ring as per instruction !
ol EIC] INCLUDING WARRENTY C< 2 YEARS.
Nole- 10% of payment [n this Hem will be made
atter completion of warrenty period.

47 |PROVIDING AND FIXING PVC FLAT CABLE
WITH FITTINGS AND FIXING SUITABLE FOR
COMMISSIONING SUPPLY AND INSTALLATION
OF COPPER BASED 6 aqmm FLAT CABLE meter 150.000| 0.000 360.00 153.81 $5171.60 0.00 55171 60
REQUIRED FOR 1 NO PUMP SET AS PER

INST ucnon?i: EIC
o -
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Providing and fixing gun metal non- return
valve of approved quallty (screwed end) : 50
mm nominal bare Horizontal

2.000

0.000

2.00| 102005 1040.10 0.00 2040.10

Ptoviding and fixing gun metal gate valve with
C.1. wheel of approved quality (screwed end) :
50 mm nominal bore

2.000

0.000

2.00 751.10 1594.20 0.00 1594.20

Providing and fixing Chlorinated Palyvinyl
Chloride (CPVC) plpes, having thermal stability
for hot & cold water supply Including all CPVC
plain & brass threaded fittings. This Includes
Jolnting of pipes & filtings with one step CPVC
solvent cement, trenching, refilling & testing of
Jolnts complete as per direction of Englneer In
Chargo : External work 50 mm nomingl outer
dia. Pipes.

m

150.000

0.000

150.00 712.15 106822.50 0.00 106822.50

51

Providing and fixing Chlorinated Polyvinyl
Chloride [CPVC) pipes, having thermal stability
for hot & cold water supply Including alt CPVC
plain & brass threaded fittings This Includes
jointing of pipes & fittings with one step CPVC
solvent cement, trenching. refilling & testing of
[oints complete as per direction of Englneer in
Charge. External work 20 mm nominal outer
dla Pipes

m

49.000

0.000

49.00 214.55 10512.95 0.00 10512.95

52

Providing and fixing G.l. pipes complete with
G.. fittings including, trenching, refilling &
testing of Joints complete as per direction of
Engl in Charge : E: | work 50 mm
nominal bore.

114.000

0.000

114.00 471.65 53768.10 0.00 $1768.10

53

Providing and fixing PTMT stop cock of
approved quality and colour. 20 mm nominal
bore, 89 mm long. welghing not less than 88
gms.

12.000,

0.000

12.00 136.15 1633.80 0.00 1633.20

54

Providing and fixing G.1. Union in G 1. pipa
including cutting and threading the pipe and
making long screws etc. complets [Now work) :
50 mm nominal bore

6.000

0.000]

6.00 492.75 2956.50 0.00| 2956.50|

Making connection of G.l. distribution branch
with G.I. main of following sizes by providing
and fixing tee, including cutting and threading
the plpe etc.

50 10 80 mm nominal bore

no.y

6.000

0.000

6.00| 1166.60 6999.60 0.00/ 6999.60

Demolishing cement concrete manually/ by
machanical means including disposal of
material within 50 metres lead as per direction
of Engineer - in -charge. Nominalor richer mix
(Uc equivalent design mix)

cum|

4.000

2.340]

€.34 1295.05/ 5180.20 3030.42 821062

57

Dismantling of flexible pavement {bituminous
courses) by mechanical means and disposal of
dismantied material up to a lead of 1 kilometre,
as per direction of Engineer-in-Charge.

Cum|

2.700

0.000

.10 256.20 69L.74 0.00 69174

56

Providing and laying in position cement
concrele of specified grade excluding the cost
of centering and shuttering - All work up to
plinth lovel : 1:2:4 (1 cement : 2 coarse sand
(zone-lll) : 4 graded stone aggregate 20 mm
nominal slze)

12.000|

2,840

14.83) 6016.45 7219740 17086.72 89284.12

59

Earth work In excavation by mechanical means
{Hydraulic excavator} / manusl means In
foundation trenches or drains (not exceeding
1.5 m In width or 10 sqm on plan), Including
dressing of sides and ramming of bottoms, lift
upto 1.5 m, Including getting out the excavated
soll and disposal of surplus excavated soil as
directad, within a lead of 50 m. All kinds of
soll.

315.700

0.000

35.70 201.70 7200.69 0.00 7200.69

60

Providing and laying In position cement
concrete of specified grade excluding the cost
of centering and shu ng - All work up to
plinth lovel : 1:3:6 (1 ent : J coarse sand
(zone-l) : 6 graded e aggregate 20 mm

Inominal sizo)

(408 }]

12.000

0.570

12.57 $436.40 65235.30 109875 68315.55
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61

Brick work with non-medular FALG bricks
confirming to IS: 12894, class designation 7 5
average compressive strength elc. Complete in
foundation and plinth: In cement mortar 1:6 {1
cement : 6 coarse sand}

cum

3.430]

0.030

5182.34

1727543

0.00

17775,

62

Structural steel work riveted, bolled or welded
in bullt up sections, trusses and framed work,
including cutting, holsting. fixing In position
and applying a priming coat of approvod steel
primer all complete.

ke

0.000

0.070

0.00

107.00]

0.00

0.00

0

63

Providing and fixing 1mm thick M.S. sheet door
with frame of 40x40x8 mm angle Iron and 3 mm
M.S. gusset plates at the junctions and
corners, all necessary fittings complete.
Including applying a priming coat of approved
steel primer. Using flats 30x6mm for diagonal
braces and central cross plece

1qm

4.410

0.000

3800.10

16758.44

0.00

1675R.5-

64

12 mm cement plaster of mix : 1:6 (1 cement: 6
fine sand)

28.910

0.000

28.91

206.40

$967.02'

0.00

5967 ¢

65

White washing with lime to give an even shade
: New work (three or more coats)

sqm

28.910

0.000;

28.91

2255

651.92

0.00

651..

66

Painting with synthetic enamel paint of
approved brand and manufacture to give an
even shade :

Two or mare coats on new work.

qm

0.000]

0.000

0.00

91.45

0.00

0.00,

87

Development of tube well in accordance with
IS : 2800 (partl) and IS:

11189. to establish maximum rate of usable
water yield without sand content (beyond
permissible limit), with required capacity ar
compressor, running the compressor for
required time till well is fully developed,
measuring yield of well by "V~ notch method or
any other 2pproved method, measuring static
level & draw down etc. by step

draw down method, collecting water samples
& getting tested in

approved laboratory, Ve disinfection of
tubewell, all complete, including hire & labour
charges of air compressor, tools &
accessories etc.,all as per requirement and
direction of Engineer-in-charge.

hry

10.000]

0.000

10.00

724.34

7243.40

0.00

'
77483.2°

EXTRA ITEM

CP BIB COCK

0.000'

30.000

30.00

379.55

11386.50,

11185.50)

TAKING OUT DOOR

0.000/

6.000

6.00

237.00

1422.00]

1422.0L

trap

0.000

32,000

32.00]

734.25

23496.00

122

7

23336.00

110 mm diameter

0.000|

104.000

114.00

259.05

26901.20|

26941.20|

PVC Cistern

0.000/

26.000

26.00|

884.15

22987.90)

22987.90|

Flush pipe

0.000

26.000/

26.00

102.65

2668.90,

2668.90

PVC Connection plpo

0.000

2.00

90.10

180.20

130.20

Sgquating pan

0.000]

24.000

24.00

4527.05

108649.20)

108649.20

eropean pan

0.000]

4.000

4.00

4387.60

17550.40

17550.40

MS stay

0.000)]

32.000

32.00

111.60

3571.20

3571.20|
1

ala
,_.otom-slm|mtun-

Providing and fixing brass stop cock of
approved quality :

0.000

32.000

32.00

274.05

8769.60

B769.60

-
N

RsuirlIngwalls.mlumwalls.walIs(anymIcknes5]
includi hedpil s,buttresses, plinth
and stnng courses fillets, kerbs and steps elc.

0.000

475.200

415.20

347.90

0.00

165322.08

165322.08

13

Retainingwalls,returnwalls,walls(anythickness)
Includingattachedphasters.buttresses, plinth
and string courses fillets, kerbs and steps etc.

0.000

750.180

750.18

469.35

0.00

3£2096.98

352096.98]

Total Value

5599670.62

2912859.53

B512510.15

Less- Below @ 24.78%

13B7598.38

721B06.59|

21094U.97

Gross Total of bill upto date

4212072.24

2191052.94

£403125.18,

Add GST}g%

758173.00

194389.53

1152562.53

GROSS JOMAL OF BILL UPTO DATE

4970245.24

2585842.46

7555687.71

_ Dudhichua Pro
(/, %%ﬁ;’&)
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g 1 2|3 4 5 6 7 8 9
:ertified that the TOTAL 4970245.24 | 25B5442.46 7555687.71 |certified that the payment
payment to the workers to the workers engaged by

engaped by contractor
has been paid as per
minimum wages act and
3s per the terms of
apgrement in our
presence

us for execution of work
have been paid as per
minimum wages act and
3s per the terms of

aJgreemen |
' \@:Q‘éﬁ

Conttactor

the workhas been datisfactorily performed.
') LA
s
MESUREMENT AQUEPTED \; b\\
. - aja
1—@' | (,.: Manager (C)

Signatur ilcnntactor Dudhichua Project

Rs. 25,85,442.46/-

Witness

charges, Electric energy supply etc.

Manager (C)
Dudkichua Project Dudhichua Project

PE(C)
Dudhichua Project

settlement of my claim.

Q

Certified that the foregoing claim are correct and had been ascertained by actual measurement by Sri Ram Narayan Singh , 5.0.E
( CIVIL ) 2n 25.09.2024 recorded at page no. 51 TO 106 of MB No.2623 and that no contractor’s measurement

Received the sum of Rupees Twenty five lakhs Eighty five thousandiour hundred fourty Two & fourty six only.

Certified that | have no claims outstanding against the contractor for his work on A/c. of material supply, House rent, Water

3

N
w \);J\“ .

Certified that | have no claims outstanding against the administration for his work and claim preferred through this bill is inifull

een accepted and

SARc

5.0.E. (CIVIL)
Dudhichua Project

N @‘ l‘é‘&;
Contractor

L x|
Fd&gﬁjer (Civil)

Dudhichua Project

To be filied in case of final bill signatur;‘ of contractor

Head of account

DEBITS AMOUNT

Total Debits Rs. 2585442.46 Certified that the measurment has been booked from MB and bill checked
for gross amount of Rs. 25,85,442.46/- and net amount payable Rs.
23,79,840.20/-

CREDIT : :5., \0\'70@1

$D @ 5% Rs.  129273.00 (/ It 0%

1Tax @ 1% Rs. 21911.00( ¥ A? Clerk Dy Mgr. (F) DCH

TDS GST @ 2% Rs. 43822.00 ? Dudhichua . \15( Counter Singed -

Q/C DEDUCTION Rs. 10596.26 / = o

Total recovery [-) [ [rs.[ 205602.26 NS " “D\ *
JN-/WEI’- (civil) Staff officer (C?\?I g

Payable Rs. 2379840.20 Dudhlchua Cis Dudhichua

e
2 ?\%(D b%l\ @ @
(2
wEues (i)
3T
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Development works at Sewa Kunj Ashram, Chapki, Sonbhadra
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Northern Coalfields Limited
(A Mini Ratna Compnny)
(A subsidiary of Coal India Limited)

DUDHICIIUA AREA
Civil Enginecring Department

CIN-U10102MI’1985GOIN0D3160
An 1SO: 9001, 1ISO: 14001 & OIISAS: 18001 Certified Companv

Office of the General Manager, Dudhichua Area, NCL,
Post: Khadia, Disltt: Soncbhadra, U.P., PIN: 231222
Phone: 05446-232204 / 07805-226920, FAX: 05446-233614, Email: gmdch.ncl@coalindia.in

No. NCL/DCH/SO(C)/F-1293/\W0/2024-25/ 163 Date: 03 6524

To,

M/s Gramin Shram Theka Sahkari, o il l:js;fuhl'?glgl:?uﬂ
Samiti Marvadit Bharuha, PAN Nc; AAéAGZI]S?G
Ward 25 Vill Bharuha, PO- Amlori GSTIN No  : 23AAEAG2089C 1ZV
Distt- Singrauli (M.P)-486887

Email ID : gstssmaml@gmail.com

Mobile No. : 9424660642

Subject : Work Order for the work “Constructior. of small check dam to reduce soil erosion of farm lands in ward
no.21 in Singrauli by Dudhichua Proje~t under CSR scheme.”

Reference : (1) Your offer in response to Tender Notice No: DCH/SO(C)/23-24/ETN-68 Dated 26.02.2024:
(2) LOA No.: NCL/DCH/Civil/SO(C)/F-1293/LOA/23-24/ETN-68/152 Dated - 26.03.2024;

(3) Site Handover Letter No. NCL/DCH/Civil/SO(C)Y/F-1293/SHL/23-24/1056 Dated — 27.03.2024.
Dear Sir,

Pursuant to the above Tender / Bid Notice, Tender / Bics were invited for the above mentioned work and you had submitted a

Tender in response to the aforesaid Tender / Bid Notice : per the Terms & Conditions stipulated for submission of Tender / Bid,
which shall form part of this Work Order.

With reference to the above, the subject work has been awarded to you by the competent authority of M/s Northem Coalfields
Limited, at a Total Award Value of Rs 3,91,025.39 (Rs 3,31,377.45 + GST@18% of Rs 59,647.94), i.e., (Rupees Three Lakh
Ninety One Thousand Twenty Five and Thirty Nine Paisa Only) subject to the follawing conditions / stipulations, in addition
to those set out in the Tender / Bid Notice & the Letter ¢ Award —

(1) All the materials, equipment and manpower require for the work will be arranged by you. The company does not underiake
any responsibility for supply of the same.

(2) Security Deposils are as— -

(n) Total Performance Security for the subject work, which is 5% of the Contract Valuc, is amounting to Rs 19,552.00 (Rupecs
Nineteen Thousand Five Hundred Fifty Two On ).The Earnest Money amounting to Rs 4,700.00 deposited by you
vide Bank/UTR No.: 155233621 and PRN N' : 3132291038485 through Axis Aggregntor Bank Net-banking.
Performance Security Rs15,000.00 (Rupees Fiftev Thousand Only) which has been deposited by you vide TDR No. —
532272 Dtd- 04.04.2024 of UBI, Nigahi for Rs. 15,4110.00/- has been accepted.

(b) All running account bills shall be paid @ 95% of the Vork Value and 5% deduction so made from your bill will be retained

as 2° part of the Total Security Deposit, called as the ‘Retention Money.
% { Page 1 of 4
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DUDHICHUA AREA
Civil Engineering Department

CIN- U10102MP1985G 01203160
An 1SO: 9001, ISO: 14001 & OHSAS: 15001 Certified Compan

Office of the General Manager, Dudhichua Area, NCL,
Post: Khadia, Distt: Sonebhadra, U.P., PIN: 231222
Phone: 05446-232204 / 07805-226920, FAX: 05446-233614, Email: gmdch.ncl@coalindia.in

)} The work shall be completed within 45 \Forty Five) days from the date of commencement of the work. Stipulated dates o
commencement and completion are 27.03.2024 & 10.05.2024 respectively.

(4) The work should be executed as per the BOQ, General Terms & Conditions, Additional Terms & Conditions, CPWT

(5

—
(=5
—

Specifications, BIS Standards, MPPWD & MORTH Specification (for road works), description of the items of the accepied
tender document and instructions of EIC

~—

You should ensure implementation of CMPF and allied scheme and Miscellaneous Provision Act, 1948 Employees Provide
Fund and Miscellaneous Provisions Act, 1952 as the case may be 2nd allicd scheme framed there undcr in respect of workers
deployed by you and will have to recover statutory ducs and deposit the same along with employer's contribution (Contractor's
share} to the respective CMPF/EPF Offlice and 10 submit statutory retarn under intimation to the Principal Employer.

All duties, taxes (Excluding GST & GST Compensaticn Cess, if applicable), local, municipal, provincial or central efc. an.
other levies, royalty, building & construction workers cess (if applicable), etc. as payable shall be to yours account and shall be
deemed to have been included in the tendered rate'for the work to be executed. Payment of GST & GST Compensation Ce.
shall be dealt as per NIT Provisions, GST Act Rules, and other stipulations as mentioned in this lctter, & as prevailing .
respective times, as per extant rules. However, the final amount of the GST shall be worked out on the basis of final work dor.
value. The total liability of GST will remain with vou.

(7) Regarding GST, the following may please be noted —

(@) GST will be reimbursed on production of uploaded invoice / documentary evidence. Amount of statutory levies
like CGST, SGST or IGST will be released when the same will appear in GSTR-2A of NCL in common portal
of GST and after submission of documentary evidence of deposition of GST Taxes and fling of GST Retums.

(b) You will have to pass on Input Tax Credit by way of enclosing original Tax input invoice with bill,

()  You will be required to submit the certificate from practicing Chartered Accouatant having a valid membership number
with Institute of Chartered Accountant of India for complymng of Anti-Profiting Clause w's 171 as well as office
memorandum F No. 296/07/2017-CX.9 dated- 15.06.2017 issued by the Department of Revenue, Ministry of Financ.
Government of India.

(d)  Allinvoices submitted by you will have to be in the form of GST invoice giving all details as required under the law. Yc

(

will raisc invoice stricily adhering 2 provisions of Section 31 under CGST Act 2017 along with Rule 46 & 47 of CGST
Rule, 2017 You will indicate the rate as well as amount of CGST, SGST or IGST in invoice You will upload the details o
invoice on GST portal as per the provisions of GST Act Invoice issued by you should bear GST Registration Number of
NCL [23AABCN4884H1ZE (MP) &09A ABCN4884H1Z4 (UP)] 10 enable NCL to claim input tax credit.

¢)  You will file all the Returns and details as applicable under GS1" Laws & Rules within due dates.

. @ %S‘ St Page 2 of 4
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Northern Coalficlds Limited
(A Mini Ratna Company)
(A subsidiary of Coal India Limited)

(Rrfrcar

DUDHICHUA AREA
Civil Enginecring Department

CIN- U10102MP’1985G0O1003160
An IS0: 9001, 1SO: 14C01 & OHSAS: 18001 Certificd Company

Office of the General Manager, Dudhichua Area, NCL,
Post: Khadia, Distt: Sonebhadra, U.P., PIN: 231222

)

(®)

()

.

0]

G)

Phone: 05446-232204 / 07805-226920, FAX: 05446-233614, Email: gmdch.ncl@coalindia.in

You will give an undertaking on invoice or as separate Annexure along w™h the invoice that the invoice / applicable GST
Returns has been / will be uploaded on GST ortal within due time as prescribed in CGST Act and CGST, SGST or IGST
has been deposited as per the provisions of GST Act and rules thereof.

If there is any delay of payment against the Invoice duc to your fault and if any reversal of input tax arises, the same will
be recovered from you along with intercst and penalty if any as paid by NCL due to reversal.

In case the GST rating of vendor on the GST Portal / Government's official website is negative / black listed at any stage
evenrafter award of work NCL has right to cancel the Letter of Award. NCL shall not be obliged or liable 10 pay or

.reimburse GST to such vendor and shall also be entitled to deduct/recover such GST along with a penalties interest if any

incurred by NCL.

You will issue credit note as per the provisions of Rule 53 of CGST Rule, 2017 on quality deduction of Liquidated
Damages, if any arises.

If you default in uploading the invoice/applicable GST Retums or default in deposit of applicable GST Taxes, NCL

reserves the right to upload such defaulter or: NCL. website and may also debar you from participating in future tenders for
aminimum period of one year.

(8) You shall not pay less than the minimum wages to the labors engaged by you as per Minimum Wages Act or such other
legislation or award of minimum wages fixed by the respective State Govt. or Central Gowi.. as may be in force.

(9) You shall maintain all records as per the provisions made in various statutes including Contract Labour Regulation and
Abolition Act.

(10) You are required to make timely payment of govemnment dues which you are under legal obligation to pay to stale government
or any other legal authority every month.

(11) All the clauses of Safety Code of the Tender Document, as laid down in Additional Safety Measures in the Modified Manual

t'olrl Civil Engineering Works as in cffect at the tirre, as available at the website of Coal India Limited, are 1o be strictly
followed.

(12)Please contact Dy. Manager (Civil) / IC-TA & CSR (Civit), Dudhichua Project for further instruction regarding the work.

%s\ 2
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afe m frfaes ) Northern Coalficlds Limiteq
(R sty G T e (A Mini Ratna Company)
(v sfta e st o) il £ . "_.f‘ (A subsidiary of Coal India Limited)

DUDHICHUA AREA
Civil Engineering Department

- CIN- U10102MP1985GOI1003160
- An 1S0: 9001, ISO: 14001 & OHSAS: 18001 Certified Company

= Ofice of the General Manager, Dudhichua Area, NCL,
= Post: Khadia, Disti: Sonebhadra, U.P., PIN: 231222
Phone: 05446-232204 / 07805-226920, FAX: 05446-232614, Email: gmdch.ncl@coalindia.in

(13)This work order will form a part of the agreement & you shall abide by all the Term & Conditions of the Contract, including
*he conditions /stipulation as mentioned in the LOA as referred above at S| No-(2), and in the Site Handover Letter as referred
above at Sl No.- (3).

Yours Faithfully

Encl : Copy of BOQ

o) si2h
Staff Officer (Civii),
NCL, Dudhichua Area

-
- A
Capy to: a)\oﬁ \

GM/ Dudhichua;

2. PO/Dudhichua;

3. SO(P)/ Dudhichua - For implementation of various Acts / Rules for payment
of minimum wages & contribution towards CMPF/EPF & statulory provisions
through the Nodal Officer (Biometric Attendance)Personnel Deptt/Dudh:chua;

4, AFM/ Dudhichua - In reference to Budget provided of Rs 3,91,025.39 in

FY: 23-24 centified towards FC-FY 23-24: REG.1/191/3 dated 26.03.2024,

under the Head- CSR;

Dy. Mgr (Civil)/IC-TA&CSR(Civil /ICW/ Dudhichua;

Dy.Mgr. (Civil)'TA & CSR (Civil)/FLCO/Dudhichua;

SOE(Civil) / SIC / Dudhichua- Shri R.N. Singh;

Work File: F-1293.

Lol B

Distribution to :

a) Regional Labour Commissioner(C), Block No. 10,Civic Centre, Marhatal Jabalpur (MP)482002:

b) Assistant Labour Commissioner(C),A/1,M P Housing Board Colony, near Gayatri Mandir, Shahdol-484001(MP);
¢) Labour Enforcing Officer (C), MIG-10, Kothi Road, Civil Lines, Satna-485001 (MP).
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GFR12-C
[(See Rule 239)]

FORM OF UTILIZATION CERTIFICATE (FOR STATE GOVERTMENT)
(Where expenditure incurred bv Govi. bodies only)

—

SL Letter ’
NO. Rlienilidaia Amount Certified that out of Rs. 4,00,000.00 of granls

sanctiond during the vear ..2024-25 .in favour of .S OFFICE
SINGRAULT under the ministry/department
Letter NO.given in the margin and Rs...0...on account of

unspent balance of the previous year, a sum of
Rs...4.00.000.00.has been utized for the propose of
.summar camp for which i1 was sanctioned and tht the
balance of Rs..00....remaining untilized at the vear has
been surrendered 1o Govemment (vide No.
..................... dated........cccccue ) wel be

4.00.000/- adjusted towards the grent the pavable during the next

Total

2. Certified thet I have satisfied myself that the coditions on which the granis-in-aid was sanctioned
have been duly fulfilled are and that 1 have exercised the following checks to that the mony was
actually utilized utized for the propose fo which it was sanctioned.

Kins of check exercised
1.

s eN

Signature A
Designuﬁon.ﬂts : P/g'y.z@#&i" .....
Date.... Dﬁ-(ﬂ}iﬂff,...g ...............

PS: The UC shall disclose separately the actual expenditure incurred and loans and advances given
to supplier of store and assests,lo construction agencies and like in accordance with scheme
guidelines and in furtherance to the scheme objective .which do not constitute expenditure at the
stage shall be treated as treated as utilized grants but allosved be carried forwacd.

, 2y

usTE (HiEh)

e E]

MANAGER (CD)
DUDHICHUA AREA
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Rrar—fRish_(7090)

Email:- eeressingrauli@gmail.com, Phone :- 07805-234745
HHID 524 /oI, / UTATH. / 2026 R, s ‘2/5/?-4
ufd,
R ESET
aRaToTT gefiger &
(T o)
Srer—fRRlen (A.9)
fawg— Tivemenaii # WieR U AT fFY T HHT BT UM FHIT U IR
Y 9Ta |
Tt —aMeeT U= HHIE 772 AT 07.03.2026

——1000::—

fyarta geaws W @ Ao @ deq RiRien foel § owenfid so
Tremeeil § e qT B vemgEr fmier st 8g TRed Wit R w0 60.36
o B aEE B TE off | Sa B1d B fA6E B 5487272.00 FT ATEST U EIA
T, o i %. 54324ooooaﬂ€qﬁﬁmmﬁtﬁﬁﬁﬁﬁﬁmwglw
A RN . 5487200 F M SUDNT fHAT GHT 1 TH UHR Bl 5487272.00 BT
mmﬁﬂnm%fm%mﬁrmﬁmaﬁgﬁwﬁmwél

Wzﬁqmmwﬁrmﬁsmnsooaﬂwwwmﬂmmﬁaﬁ
AT WA RERIS B A 6 /AL I 7@ AEEL | 5005803001/00026 B
eI W UG B Bl B BN, T Gt IR BT A B S 6d |

WEU=—SUATRIar AT O
Vot 7
T e dar
T TR (7.9)
IHTH5LE /oL /AL, /2026 RiRYER, e : 12/.3/26.
yferferfa—

\. ey e Rien RN @ ¢k ey el wRIf |
>, FREAGRIUT AREN AR e vara RiTRIeh @ ok wrer gt

TN |
e =
T IS At
T TR (J.)

G/RESSINGRAULI Page 336
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TRitre — &
FORM OF UTILIZATION CERTIFICATE

Certified that out of Rs. 60.36 Lakh sanctioned during the year
2025-26 in favour of EE RES DIVISION SINGRAULI vide
Lette/Order |, = mt |Letter/Order No. given in the margin and Rs. 54.87 Lakh on
No. and date account of unspent balance, a sum of Rs. 54.87 Lakh has been
utilized for the work / purpose of Solar Pumps in 30 Nos. ol‘J
Gaushala established under mukhyamantri Gau Sewa Yojna
for which it was sanctioned. the sanctioned Amount has been
utilized 100%.

Sl1. No.

| 2ol 60.36

08.07.2024

2 Certified that | have satisifed myself that the conditions on which the above mentioned
amount was sanctioned have been duly fulfilled/are beng fulfilled.
3 Certified that the money was actually utilized for the purpose for which it was sactionde.

Signature : = =
DesigiiBauel 200
Date : - RES:x:t 50
Sh".g[as.ﬁi CMLE

e (S
“feIeT &
& ANAGER (CD)
=« 1¢{ICHUA AREA
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220/24. 10:02 AM Emall

~  Email

Fwd: Revised Utilisation Certificate ( UC ) Format as per GFR

From : Vinod Kumar Singh <gmdch.ncl@coalindia.in>
Subject : Fwd: Revised Utilisation Certificate ( UC ) Format as per GFR
To : sopdudhichua@®gmail.com, RAHUL ANTHWAL <rahul.anthwal@coalindia.in>

For needful.

From: srimsingrauli2@gmail.com

To: "Vinod Kumar Singh” <gmdch.ncl@coalindia.in>

Cc: csrdudhichua@gmail.com

Sent: Tuesday, August 6, 2024 5:12:23 PM

Subject: Revised Ulillsation Certificate ( UC ) Format as per GFR

foren afraioT wEys

AW - Trea urdier seifaet e

(dETad gd T far R, v )
Rrar - By (m.9.)

— 682 Iunifhar warer van i < e 26.07.2024 (1).pdf
332 KB

-- DocScanner Aug 6, 2024 5-04 PM.pdf
707 KB

hitps:/lemail.gov.in/h/printmessago7id=14900&tz=Asia/Kolkata&xim=1

RAHUL ANTHWAL

Wed, Aug 07, 2024 12:00 PM
2 attachments

v (A=)

gdigan &=

MANAGER (CD)
DUDH!EHUA AREA



255

U

sraferya frar gamra Rl (9.9.)
W/ G g /R /RE 202425 RiTerer, ﬁ?fim.g_..(n.].n'al?-"

el
OFANTET &3 "’HTL']
foar-ara (\. a.)
fuz:- I s o fad Rea s R 9 & d@da 7
T - ST T F/189/ THHINE,/DCH/CSR /2024-25 =iw 08.07.2024
33 ferensi § -'im T A TR &y g A 6036000.00 (de ™
BEM FAR @) § & 0% W 543240.00 (v awg frfem sA0 2 A1 9ied )
w P & = flnem 1 W o e oEm e G o 3
o T ol seEE 9 T aou BHFFF‘HWWF’.?WH
T [Fm s givEs w2
[ B
e Friamer s
e derg RiTIE (7.9.)
9%/ GRY/R./R1G/2024.25 Rimrelt, Reties. .6,/ 9(
nfafafy:-
1. Tz Faan R @1 i geend)
2. A=), fen dems FEE # A e
3. fam sfrgier 9w a0003-70a0030fMe i Fr i gemrd |

T FATEH s
Vioren damae Faed (7))

ividress: lear RTO. Maidhan, Disct:Singravli, M.P.-4B868B6
Tel: ([-51)[7805)23465€ | e-pail: ceozpsinBmp.gov.in

(v =3

q:-m
MAMAGER (CD)
DUDHICHUA AREA
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Proforma‘A’
FORMS
GFR12C
[SeeRule239]
FORMUTILIZATIONCERTIFICATE
(ForStateGovernment)
(WhereexpenditureincurredbyGovernmentbodiesonly)
Sl Letter Amount
No. No.andda
te Certifiedthatoutof ¥ 60.36 Lakls...... of grants
1 MoU biv sanctionedduringtheyearFY2024-
INCL and 25infavourofCEO (ZP), Singrauli (MP) under the
CEO, ) Ministry / Department Letter No. given inthe
ZP.Singrauli, margin and ¥ ...NA.... on account
MP dated ofunspentbalanceof thepreviousyear,asumof ¥

18.06.2024  [Rs. 60.36
Regarding  [Lakhs
CSR work

5,43,240/-.hasbeenutilizedforthepurpose for
which it was sanctioned and thatthebalanceof ¥

SRy PN NA.—=t remainingunutilizedattheendofthey
ol solar earhasbeensurrenderedtoGovernment(videNo...
pumps in 33 ......NA.....dated )

nos. gaushala Jwillbeadjustedtowardsthegrantspayableduringthe
kstablished next year............ NBcs S massvns

under

Mukhyamantr

iGauSewaYoj

na in

Singrauli MP

2. Certified that | have satisfied myself that the conditions on which the grants-in-aid
was sanctioned have been duly fulfilled / are being fulfilled and that | haveexercised
the following checks to see that the money was actually utilized for theproposefor
which it wassanctioned.

Signature of Signature....icceeernireeneeinees Neosrannaanns
Govt.Auditor/Charted Designation

AccountantStamp: Date.............

Date:

UEESH (=)
EMle!C-HT ax
AMAGER (C
DUDHICHUA Al!\’Eg)
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o -
e fRa W Y
W B

= RN
Hrater e dome Rl (@)

5./ G4} /R./Rids2026-25 Rieh, ReTids 67-/09/2024
gfa

L RECEC

TR &3 FRgan

Frem-are  (Sw)
faag - Il S 99 3 g R e R @R & dea
w9 - HGH T . /189/ THEIGA/DCIL/CSR /24-25 RAAfE 08/07/2024.

__00--
S Rregited 3 gag § @@ @ Rimel PR omeia deiea 33
TMamenatt § dew T 3w 3 e aRdeEn W 6036000.00 (A1 TR R
TR Q | Tl ww) § A Ry Resa i oft 508 3802680.00 (e @@ @
TR B: o o TR) W@ P K 4 R SwEm & e @ 2

3 S G awet S i MOU IER g R & &Y § mew
fraT S e )

%
’méﬁ taraa fRsen ()
Tafe-
7. %/ 96 /R.Md/2020.25 Rimdeh, Reis 97/09/2024

1. FereT oo Rt @ ofit g |
2. e g, R darm Rl @ i gaemdh
3. Foem qRAMT G 9.3 T i smiife Rem R 2t ofik geemd |

Frfueq e
Vﬁ?ﬂ?‘ veTas Rt (7w)

E>

(& Scanned with OKEN S

Asdress: dear BTo, watdhan, Disto:Siogracli, MH.P.-308553C

Tl =AY {TECLT L2440 | e-ma il CecIpsindmplygoev. in

TEge (s
Fefegam @ )
~FANAGER (CD]

(a1l
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FORMB
GI'R12 C
[Soaitule239)
FORMUTAIZATIONCERTIFICATE
(ForSi1mleGovernrnent?
iWhoreexpendilureincurredbvGovernmentbodiesonly)
Sl | Letter No.anddata ]
No. )
Cerlthed that oul of Rs. 80.26 Lakhs  of grame
1 Moll nAv Sanctioned dunng thayear FY 2024 :&
NCI. and infavotr of CEO (ZP) Singraul [BAP; unawr
CE?- the Mirsstry / Deoartment Letler ‘Na ion
f‘;zzS;‘“”“' +n tne margm and Rs NA o
18.06 2074 e

Repording 'CSR - work

Nostaflanon ol solar

mumps  in 33 nox

ransimin  establishied
lGnder

Muklivomontr

Gsiu  Sedvn¥oinn  in
Singresh MP

Of unspent balance of the prewious year,
asum of Rs. 3802680.60 /. has been
uiized for the purpose for which nt was
sanchioned and that the balance of RS

NA  remaming unutihzed et thig end of
the vear has been surrendered to

Government {vide No _ NA datea)
ivill be adjusted 10 wardg e grents cayHnle
dufing . the next
year. ... .o NA e

2 Certified that i have satisfied myseH thal the condiions on which the grants-in-ad
was sanctioned have been duly fuliilled / are being fulfiltad and that | heve exercised
the following checks 10 see that the money was actuelly ufilized for tha propose for
which d was sanctioneo

Signature of
Govt. Aucrtor/Chiarted
Accountant Starnp

Date - 9( 81y

G

!W'C?VM-I iyl
Signature. . R vwe e

. Designation - JE0ZP
Date - ......8]3.1 1'.‘:1".,

gefieT &
MANAGER (CD)
DUDHICHUA AREA
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2ot
Frafaa Rrem damga Rimdelt (79)

5./) 2290 /R./Md/2020.25 Wi, R | 2 /11/2024
afr

BLELCH

e &= g

Rrar-dFwg  (Iw)
Rwg - Suaifiar w3 wd agd feea wae s AR B e b
g4y JGH TH &, /1897 TAETE /DCTH /USIR 724-25 FHIT 08707 /2024,

__00__

ammmﬁm%ﬁuﬁé@%hmhﬁmﬁaﬁﬁa'n
Tsmenstt 8 A T S wWe & Wiga @R Ui 6036000.00 (AE ATE R
TR 3 A aei| TR) & § o W 1oam0.m(uﬁ1mmmﬂnﬂ“mma‘t
Il 7R ) g frsa & su A e @ R @ R 3w T e T A

o gF aRdrEn serfa &9 ol MoU sER =g e @ AT 8
P T g $T g

b
. \?J\“ ,r\;‘l/
T HrEue AfEr
fren darga Riden (W)

aferfa-
g. ®./ (443 /R. M T/2024-25 Rimieh, RAi® |2 /11/2024

1. FgeX e feamdedt @ ofiT geaem |
2. a1 iR | e e R @ ol gEen
3. Forem GRATT Seee 7.9.3 1oy g it e fEmiet g sin g |

// o e e e
’ AN e gErma RITRER (\a)

@

Address: Rea: BTO, RKailcdhan, Diztl:Siagrac.:, #l.P.--196RHE r
Tel: (191) {78051 234666 | e-matl: eoznsir@mp.qov.in @ \
TEHE (TSt \
gotam ax
MAMAGER (CD)

DUDHICHUA AREA
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Proforma‘A’
FORMS
GFR12C
[SeeRule239] 3

FORMUTILIZATIONCERTIFICATE
(ForStateGovernment)
(Whereexpenditureincurred byGovernmentbodiesonly)

—n

‘Tos. gaushala
:stablished
ltmdr:r

i S T Letter " Amount 0 |
|No. | No.andda | | |
[ B -5 | | Certifiedthatoutof ¥ 60.36  Lakhs......of grants |
1 Mol hiw i sanctionedduringtheyearFY2024-
NCL. and 25infavourof CEQ (ZP). Singrauli (MP) under the
CEO. Ministry / Department Letter No. given inthe
P Singraufi. margin and  ¥..NA... ~on  account !
e e ofunspentbalanceof  thepreviousyear,asumof 2 |
:{b'f(’jg.(’f {F_"‘kﬁq"f’ 1086480/-.hasbeenutilizedforthepurpose for |
527:1 mg LAME 4 which it was sanctioned and thatthebalanceof ¥ |
SR work i R |
Vieeliation | Smee | NA.......... remainingunutilizedattheendofthey
£ solar ——— earhasbeensurrenderedtoGovernment(videNo...
[pun'.ps 33 P e NA ..... datEd )

fwilIbeadjustedtowardsthegrantspayableduringthe
nextyear............ NA i wvssamn:

Mukhyamantr

|i(iauSewa\"0j
a in

Singrauli MP

|
|
|
!

5 Certified that | have satisfied myself that the conditions on which the grants-in-aid
was sanctioned have been duly fulfilled / are being fulfilled and that | haveexercised
the following checks to see that the money was actually utilized for theproposefor
which it wassanctioned.

SignatuI—'.Q,EE‘:RQ.¢’\/.?;!“?g-qg!?ﬁf .......

‘Signature of

Govt.Auditor/Charted Designatiouu- £, 5. LIV e
AccountantStamp: Date........... m-. 4 T
Date:

UETH (Hi)
R ey
:ANAGER (CD
NUDKICHUA AI(QEA)
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Northern Coalfields Limite _

(A iiniratna Company) a
(A subsidiary of Coal India Limited)

e ola wiegd fiitics ,

(Fer=fieaT o) B N

_y (@asivsar fiftes Sisra oo ﬁ PNEREE I
O

it [TURT /Personnel Depariment

CIN- U107102UiP1985G01003°160
An 1SO 9001, ISO 14001, 1ISO 27001&1S045001 Certified Company

ree-Reidien wifeay, forer- favidie, @, T 486889 /Post- Singrauli Colliery, Disti- Singrauli, M.P. PIN-486889
Phone: 07805-232204, email:gmdch.ncl @coalindia.in wabsiie :www.nclcil.in

Ref. DCH/Pers/Wel/2024_25 /L—ié 5 Date: |5 |\1\2Y

To,
M/s Madhulika Enterprises,
Shop no. 25 New Sabzi Market,
Singrauli (IV.P)

WORK ORDER

sports for rural youth”

Ref: Quotation Notice: DCH/Pers/WEL/QN/2024/396  dated 25.09.2024

Dear Sir, .

With reference to the above, we are pleased to place woyk order to you for the subject
work amounting to Rs. 3,92,024.00 (Rupees Three Lakhs Nineiy Two Thousand Twenty
Four only) including GST.

: “ = Unit Rate Total
S.No. Category Items Quantity e n
1075 161250
i Track suit 150
Sports kits 432 73800
2 Sports(T-shirt €shorts) 150
825 123750
3 Sports shoes & socks ) 150 -
1220 7320
4 Javelin 6
999 5994
5 Discuss 6
Sports material 699 4194
6 during training Shot put 6
camp - 1020 6120
7 Volleyball 6
849 3396
8 Volleyball net 4
1240 6200
9 Football )
392024.00
TOTAL

<

. |

gHiga g
MANAGER (CD)
DUDHICHUA AREA
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“IGe pI¢l witg Y IKIHACS Northern Coalfields Limir__
(Ffiver o) (A Miniratna Company)

(Pl ST fifres SlsrEM Hu) e (A subsidiary of Coal India Limi
DUDHICHUA

FfH= v /Personnel Depariment

CIN- U10102MP1985G01003°160
An 1SO 9001, ISO 14001, 1SO 27001815045001 Certified Company

qive- e @Ifaad, foren- i\ql'liiﬁi.ﬁ'.ﬂ., 7 486889 /Post- Singrautl Colliery, Distt- Singrzuli, M.P. PIN-486889
Phone: 07805-232204, email:gmdch.ncl @coalindia.in website :www.nclcil.in

—————oa. = —_— ———

d)

—

Ref. DCH/Pers/Wel/2024_25/ Y9 6 pate: \S| 1y

To,
M /s B. Mishra,
Ainlohri More,
Nawnagar, Nigahi,
Singrauli (M.P)

WORK ORDER

rural youth”

Ref: Quotation Notice: DCH/Pers/WEL/QN/2024/395  dated 25.09.2024

Dear Sir,
With reference to the above, we are pleased to place work order to you for the subject

work amounting to Rs. 97,73%:25 (Rupees Ninety Seven Thousand Seven Hundred Thirty
Nine and Twenty Five Paise only) including GST.

5.No. ltems Qty Days | TotalQty | Unit rate Total Amount
12 | 5400sq ft 6.99 37746
450 sqft
Tent 3 675 sq ft 6.99 4718.25
1 225sq ft
15 15 days 1995.00 29925
2 Sound system 1 nos.
15 15 days 1690.00 25350
3 photography 1 nos.
97,739.25
TOTAL
Terms and conditions wili be as under;

1. Supply Period: Within 7 day from the date of work order.

2. Comnsignee: S.0. (P.), Dudhichua Area.

3 Basis of Price: Prices mentioned are Firm till completion of supply & FOR
destination basis, inclusive of all taxes & charges.

Warranty/Guarantee: You will be fully responsible for the manufacturer’s
Warranty in respect of proper quality of the supplied item for 12 months from the

date of supply.
é} e ()
gefrran &

MANAGER (CD)
DUDHICHUA AREA
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GFR12-C
[(Bee Rule 239)]
FORM OF UTILIZATION CERTIFICATE (POR STATE GOVARTMENT)
(Where expenditure incurred by Govt. bodies onlv)

SL. Letter }

NO. No.and date Amount Cer{rﬁed tha_t out of Rs. 1,00.000.00 of gmnls
sanctiond during the vear ..2024-25 .in favour of .SP OFFICE
SINGRAULI under the ministry/depariment
Letter NO.given in the margin and Rs...0...on account of
unspenl balance of the previous year. a sum of
Rs...1.00,000.00.has been utized for the propose of
.Cyber Awarenees program for which it was sanctioned
and that the balance of Rs. 00.00....remaining untilized
at the year has been surrendered to Government (vide
No.

01
100,000/ | srrmeererseesanesees 211 173 (SRS S Y .we[l be
— adjusted towards the grent the payable during the next

(< | S S

DUOHICHUA AREA =5 s it

2. Certified thet I have satisfied myself that the coditions on which the grants-in-aid was sanctioned
have been duly fuifilled are and that I have exercised the following checks to that the mony was
actually utilized utized for the propose fo which it was sanctioned.

Kins of check excercised
1.

2.

3.

4.

5,

(gJ\ e
Signature....... L (et e o
il uﬂf WE

Designation A(P " g‘ i

......................................

PS: The UC shall disclose separately the actual expenditure incurred and loans and advances given
to supplier of store and assests.to construction agencies and like in accordance with scheme
euidelines and in furtherance to the scheme objective ,which do nol constitute expenditure at the
stage shall be treaied as treated as utilized grants but allowed be carried forwaed.
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Fﬁ?ﬂ'-‘{ PHiapicey Riftes AL = ,-g—-—— Northern Coalfields Limited
(EEICERE] SOV KR il wr | (A Miniratna Company)
(@ra sfuedl fefiids a5t st wav) w/ | (Tl (A subsidiary of Coal india Limited)

ifHep fAUNT /Personnel Department

CIN- U10102MP1985CG01003160
An 1S0 9001, 1SO 14001 & 1SO 45001 Cerlificd Company

dlec-@i% qT, - W?,B’.H., O+ 231222 / Post- Khadia, Distt- Sonbhadra, U.P. PIN-231222
Phone: 03446-23204/07805-22690., email: gmdch.ncl.@coalindio.in website : www.ncleil.in

Ref. DCH/P&A/WO0 /24 25/51 3 Date: I }:, 2o L5

To,
Ivi/s Rahul Associates
JMLE Colony, Shaldinagar, UP

Supply Order

el: Quotation Notice: RA/24-25 3 dated 24.,12,202

Dear Sir,

With reference to the above, we are pleased to place supply order to you for blankets with the total
amount of Rs. 4,20,000.00 (Rupees Four Lakhs Twenty Thousand only) inclusive GST.

S.no Particular Units | Required | Unit price | Total Amount incl
Quantity | incl GST (in | GST(in Rs.)
Rs.)

1 Blankets (woolen) size: | Pcs. 1000 420.00 4,20,000.00
230 cms * 150 cms,

weight=2.3kgs
(approx)

S

[}
o i )
Terms and conditions will be as under:

Price: Firm, on FOR destination basis, inclusive of all taxes & charges.

1
2. Quality: Items supplies should of good quality.

3. Supply Period: Within 7 days from the date of issue of work order.
4, Consignee: S.0. (P.), Dudhichua Area.

5. Paying Authority:_ S.0. (FIN.), Dudhichua Area.

P wEaeh (W)
- V-

DUDHICHUA ARE
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PHun@tvR E - 1X ,

GeM

FRTRY. YRR

argee | Contract

s @] Contract Generaled Date : 19Jan-2025
dlell/airey/dldhR Hiuni] Bld/RA/PBP No.: GENI/2024/B/5700145

I
i
i 3LFIN sl Contract No: GEMC-511687738366802
|

e [F7w1| Organisation Details
i Typa:

=if[rm[mm!my:

6NN | Dapameon :

s 151287 | Organeovon Hame 3

Fiiau a] Orlo: 2one:

Central PSU . | w=|Deslgnation:
Ministry of Coal ‘, #mé = | Contact Na.:z
COAL INDIA LIMITED / A& aadll | Enaii 1D ¢
Northern Coalflelds Lnliad TRl 34w | GSTIN ¢
HCL SZingraoll hhadiva Pradesh

W | Address :

@R fagzor| Buyer Details

Chilef tznager Personnel

p.mishra@coalindis rn

REGIONAL STORES, DUDHICHUA PAOJECT. PO - KHADIA,
SONBHADRA, UTTAN PIADESH-231222, Ind1a

Rl =lisferfaawe | Financial Approval Detail

3fEh 7yafd | BO Concurrenca
RIS EFOCT 1R 9oua]

Dosignaton of Adminisimtiva Approvat.
[deii apmien a7 nema|

Doskgnaoon ol Finandlal Approval

No Role:

ymirt ua aflan|

.| Payment Mode

| wz|oeagnation.

General Monager

Arca Finonclal Managet

Uit | Address:

SPTaF1 AIERERY] {d@R0] | Paying Authority Details

£117 il | Emed 10 :
sdhpfiad| GsTING:

PAO
Qneéne

AFM DUDIICHUA

pao3.nclsonbhadiaBgembuyarin

09AANCKABEIHTZ4

MNEGIOHAL STORES, BUDHICHUA PROJECT, PO - IQGADIA,
SONBHADRA UTTAR PRADESH-231222. India

rRARR f[@aer] Consignee Details

wil.|SNo

e 3 & will| Cansignee Name & Addresis

it [Giress| Servics Descripcion

timls) Conract: -
EEIE M | GSTIH & -

PADJCCT. PO - KIADIA,

1A wigdt) Emaa ID : p.mishra@coalindizla
niir| Address : REGIONAL STORES. DUDHICHUA

SOHBHADILY, UTTAR PRADESH-231222. lodia

Vocancnal Tralaing Services - Version 2 « ofiline; 2: Buyers Loation, clastroom based irstructor led trauning

Hal TET @01 | Service Provider Detsils

st A AR [ Geld Seller 102
w0 m 3| Campany Haoe
ik Aa¢] Contact Mo :

otF 37dal| Email [0

wn| Address:

npnmE g Ala 0% 31em | 14S14E Registracon number

1FHHZ 10002150135
SVARIDMT SAKSFIARTA SAIAITI
02153636570
samadhi.slc@gmail com

PLOT NP. T43.AJBEDIGAR NAGANSHAKTINAGAR AMBEDRAR NAGAR.

Sonbhodra, UTTAR BIIADESH-231222, -
UDYAMUP-72 0001174

THMEEIENT | GSTIN: 09ANY/E 490174 {R)
3T 00 BN qunanng T | IASME Status 03
Yutilied
vonfies] by biryar
aqEt AmiidE SuijasEe Sociol Cotegory : onc
GR0T 180 <90 | MSE Gonder © Fornole

=[Siads 717 & W § GST/TAX Saigd a1 fvan Smgm| GST / Tax invoice to be raised in the name of - Consignee

a1 fqaro1] Service Details

a1 o fesivs GIdFIPY | Service Start Darce (latest by): 03-Feb-2025

e TEME [G1+T) Service End Date : 24-Mar-2025

v 719 | Category Name : Vocational Training Services - Version 2

[afstT =R | Billilg Cycle: monthly

[@1on] Desaription Nurnber of trainces Training cost per Triinee
1ramning Type offfine
Duranban of lrainmg Per day o Hours) 2

Teanang Preinise

Buyers 1 ocation

lype ol Liing

Juss100m basuo nstructor led tralning

Cowase lewed

Intermedhito

Cotegory at raming couries

mator nvanding ana mobile repainng

Sub £alegoery of Irinmg counses

techaioan lor mob#le phonos ano motors

Iraming frepaoncy Workdas
Cuntiticadion Yus
Cerafliontan frograsnme Panictpanon Certilicyne

Typw ol bamung paruw

Triamiog instituee

10 7835

gj’

@-_
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ANNEXURE ="K @ 158

e

mmmaﬁurﬁwmﬁaﬁﬁmﬂﬂmwm
Rrer—RiRish (7090)

Email:- eeressingrauli@gmail.com, Phone :- 07805-234745

BB h 2 L’ /T, / UT AT H. / 2026 RimRien, fesia 13/3/%
ufa,

HETUSE D

RIS geTgen &
(GRCIREN)
Rren—RimRIet (7.0.)

fas—A TSR, 7T B I 11 WREIAS WA $ Sded Sudel BRI WM B
Haer T |
Feh—3MudT U HHIE 347 ATH 23.07.2025 |

——1000::1—

fayarria o ? & WvHaR A3 orfa Wigd 11 AREMAS a1 4 ¥ 07
e ot o v o g § & @i 53 o1 g3 91 ¥ 03 FR W,
AT Td NE—03 &1 B A FOEE QUi FRET ST GH Bl 01 WM W A B
HRO FRE YRT FE B GHT 2| W9 Q1 FrEl b YIaE dfdd 81 T gR
frifia wfer &, 198.00 @ @ fawg U ©. 198.00 @ BT ITINT fHAT AT bt
gl

AT FHIAT Y RN FUA 52,00 ARG FT A FRUAT TA1 AT AifHbT
Far Rt & 9 9% /S @ 9@ g A 5005803001/00026 B
AEH A UM PR BT F BN, T Aefed I=eX &1 a6 S w9 |

BRI I3
vmﬁw uri%‘mﬁ '\EEIT
YB3 5 /< /g, / 2026 RITRI<, 1%=n'cﬁ t&zé
afaferfa—

) Foraey "RIgd forell RFRIe @1 3R wer gaarRi awifvd |
2. PR RGN 7EIgd Rren dama RIFRie @ ok |rex et

RIS |
|99
P aar i
Irfior T3 Jar
T RATRIe (7.9)
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<esrdudhich cam>

CSR D¢

wpd 1 TGRS HaA! 8 e Sudsy T amEdl

PRAVIN KUMAR MISHRA <sopdudh/chua@gmal.com>
To: esrdudhichua@gmall.com

Forwarded mesage
From: Vinod Kumar Singh <amdch.nci@oosindga.in>

Onfe: Frl, Mar 13, 2026 at 6:10 PM

Subject: Fwd: WdiEsa 11 WIREIRE vaw § MdeA Iua @A aEa)

To: SO{HR) DCH SOP DCH <sapdudhichusiZgmail.com>. RAHUL ANTHWAL <tahul.anthwalSicoalindia.in>
Cc: Sialt Officer (Civil) DCH <sodchnclEgrnad.com>

mmooaooemnoa Forwarded messago sememesmonan
From: oo ros <onressingrauidgrall. coma

To: sesrdudhichun@amsil.com>, <p.mishra@coalindianz, cgmdch.nck@coalndia.in>
Date: Fri, 13 Mar 2026 164651 +0530

Subject: ¥lgd 11 IREIRE Hawit ¥ 3pdea IuaH FA arad|

swnwemmmmunn Fprwarded message swnwserenmes

[Qoted tou Pigden]

Regards.

Area General Manager,
Dudhichua Project.
Northom Coalflelds Umzod

= UC 11 SAMUDAIK BHAWAN.pdt
209K

wET (TEN)

el Sl

MANAGER (CD)
DUDHICHUA AREA

Sat. Mar 14, 2026 2t 10:43 AM
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|
Srafey Srdurerd 4= ariior Aifat dar Harr_Rimdsh
Rren—RiTete_(Houo) ‘

Email:- eeressingrauli@gmail.com, Phone :- 07805-234745

. . . . NS
FAG 66D /o /WA, /2023 Iomf%m'd?-ﬁ. Rt - 041323
‘Jﬁ, it \ ! m']/'b '

AT gefrgen &

(TA.4Lge)

Rrer—Rimrsh ()

favz.—foaam. & srrta 11 \rEis weet &g SuaifEr wEnn o g |
Hed—amus v IS / T, /3. / AraaR. /AU /2023 /1251 f&Ai®
05.10.2023 |

——000::—

fowarria Wefia v & oRen § o & % adam § 07 e waat @
fmtor & srrferee & e 03 WMERIE e @ fomior wrd qof fkar S geT 2
01 WH W fae & $RY B o9 T8 A FHT | ATA g e wem
fred & wder § . 123.75 @@ B ITGRT R W g 2 -

I IRIFGAR T B T AR BT GFRI-A & UHT § IUIIE
TA—93 Chartered Accountant ¥ 3wl wxrex oW smavas sriaEl ¥
AreR Ufyd 2|
HETH—IUAIAET JHO-5 e —a—

HTAIT T
ity dar
Rl (7.9
R Co 16€) /. /mai, /2003 - R, e 0 .oC)1d23
¢ -
Forgex "RIgd forelm RIRIeh @ ok \er el wmifde |
A=
e
TTIT Fifrer dar

ﬁm [ (\9)

@
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M/s. SOURABH KUMAR SINGH & Co.

) CHARTERED ACCOUNTANT (K SEe

CERTIFICATE

GFR19-A
(See Rule 212 (1))
Form of Utilization Certificate

S.| LetterNo.andDate Amount (Rs) ; Certified that out of Rs.275.00
No : Lakh of Grants-in-aid sanctio-
. § 2927/05-12-2020 275.00 Lakh \ ned during the years 2020-21

in favour of EE RES Division

Singrauli underthis Ministry/
department letter No Rs:
2927/05-12-2020 givenin the
margin and Rs 123.75
Lakh on account of unspentb
alance of the previous year,
Total a sum of Rs.123.75 Lakh has be-
275.00 Lakh enutilized for the purpose of
Samudaik Bhawan Nirman for
which it was sanctioned and
no any balance amount
remained for the work done at
the end of the year.

1. Certified that | have .satisfied myself that the conditions onwhich the
grants-in-aid was sanctioned have been duly fulfilled/arebeing fulfilled an-
d that I have exercised that following checks to see that the money was actu
ally utilized for the purpose for which it was sanctioned.

Kinds of Checks Exercised
1) Copy of Work Order For M/s Sourabh Kumar Singh & Co.

2) Copy of Invoice (Chartered Accountants)
3) Copy of Cheque for Payment

[

Sourabh Euﬁr Singh

(Proprietor)
M.No. 415603
F.No.016365¢

Date: 06.10.2023
UDIN: 23415603BGRPZK9453
wETEs (HiSh)
FEgan e
MANAGER (CD)

M%QH}@'[H&GN 1] P 07805-234214 @

WAIDHAN, SINGRAULI (MP} M. +917697156561
M. +919977745588
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Prtey ST a=ft grfivy aifiet Qar warr Rt
et _(s0g0)

II"_H_"'
Email:- eeressingrauli@gmail.com, Phone :- 07805-234745 J’
T 1232 /v, /AR, ) 2023 R, i | 2|0 72023
ufa,

AR

afarSTT gEigeT &=

(G5

forer—fmieht (\m)

fyr—fivwamr. & srta 11 RIS Hat &g SUaRrar uHr o7 fwas |
HOH—SATIPT T 91 / T T, /3o, / QTHIR. / 378 / 2023 /605 {37
24.06.2023 |

—000::——
ﬁ!ﬂuﬁiﬁamﬁﬁwzﬁqﬁ&wﬁﬁE%%aﬁ#ﬁﬁwWﬁmmzﬁr
ﬁﬁwmm%‘mﬂosﬂaﬁmmmﬁﬁwmtpfﬁmmw%l
01 I W fAae & HRT F URT TE B waT ¥ | TTEILTA. g Prlg vem

@ WU ¥ . 123.75 @G BT ST 50 O gHT ¥ | emed Rawer worr
IRt EN ¥ |
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e
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Rre — |
FORM OF UTILIZATION CERTIFICATE

Certificd that out of Rs. 275.50 Lakh sanctioned during the
Letter/Order year 2020-21 in favour of EE RES DIVISION SINGRAULI
Sl No. No. and date Amount | vide [ etter/Order No. given in the margin and Rs.123.75 Lakh

on account of unspent balance, a sum of Rs. 123.75 Lakh has
been utilized for the work / purpose of Samudaik Bhawan
Karya for which it was sanctioned and that the balarce of Rs.
Nil remains unulitized.

1 2927/05-12-2020 | 275.00 Lakh

Certified that I have satisifed myseif that the conditions on which the above mentioned
amount was sanctioned have been duly fulfilled are beng fulfilled,

RS ]

3
Certified that the money was actually utilized for the purpose for which it was sactionde.
TM_ Eg_f}v— o
Signatyre s <rIVE ENGINEER-
Des:gnatno -E- G- Division-----
Date : -s&ingraui (M P)_____
=)
(17
L j '
W ﬂ @
3 &AGER (CD)

163
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sraiaa srtutad =0 grfior @i dar d@ur KRRt
foren—fsRYel_(Howo) ol

Email:- eeressingrauli@gmail.com, Phone :- 07806-234745

FAGRQ QY /AL / ALALH, / 2024 femYen, 21w - %..}.1,3_."7_4_1

. gfa.

Northarn Coalfields Lt

HETIEE b
qRErsET > Seriai No. ..24.S0.....
SelrgaT & Date. . Rijdey
(v Te) Dudhichua Project
Rrer—Rimielt (79)
fya—H.oasmR. 78 & I=wia 11 RIS a4 & Sufrar s o fawas |

—::000::—

fawar=ria o € f& ad9E A 04 AR waAl &1 fFEio B TR @
Tl 06 WSS wa= & fAmtor srd gof far o gwr 21 o1 e w® o @
SR B URY TE B G B WHTE gN e Rl fhw @ wmer A
®. 7425 G H 38.36 B IUAN fHaT SR S@MNAr WAl 9o srafaf a3
wHiE 882 fATIE 01.04.2024¢ & ERT Ao M gHT T | U IR . 3589 F IYART
Ream <1 9@t ¥ @9 9d W@ HEt 2g A9 AR K. 77.00 GG UG B B BE
&, R st &1 got s o wa |

IOVT SWIAGAR I P T3 AR BT GFRI-A & Wwd ¥ Sadifar

THIUI-U5 Chartered Accountant ¥ 3 @wrex aifiA amavas wrfard &g
wAeR W 2

EIFA—-SUARET THIUT—g5
Pz
o i) dar
AT RN (F.W.)
THAIBR G/ AT / AL, / 2024 R, femie Q_J.,H_g{
AR =

1 Hergey Harga frar RiTRiel @t i wey gaemel wifde |
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M/s. SOURABH KUMAR SINGH & Co.

. - (- AFATERED ACCOUNTANT «

CERTIFICATE

GFR19-A
(See Rule 212 (7))
Form of Utilization Certificate

S.NO. Letter No. Amount Certified that out of Rs. 275.00 Lakh of Grants-
and Date (Rs.) in-aid sanctioned during the year 2020-21 in
favour of EE RES DIVISION SINGRAULI under
1 2927/05- 275.00 this Ministry/i¢partment letter No. 2927/05-
12-2020 Lakh 12-2020 given in the margin, Rs. 74.25 Lakhs on
: account of unspent balance of the Previous year,
Bl 217.':!.310 a sum of Rs. 74.25 lakh has been utilized for the
purpose of Samudaik Bhawan Nirman for which
it was sanctioned and no other balance is left as
i the work is completed for the year.

1. Certified that | have satisfied myself that the conditions on which the grants-in-aid was
sanctioned have been duly fulfilled /are being fulfilled and that I have exercised that following
checks to see that the money was actually utilized for the purpose for which it was sanctioned.

Kinds of Checks Exercised For M/s Sourabh Kumar Singh & Co.
1) Copy of Work Order (Chartpeetiibffayntants)
2) Copy ol Invoice '
3) Copy of Cheque for Payment
4) Cash Book

abiiaafat Singh
opnetor)
M.No. 415603

IF. No. 016365¢
Date: 24.12.2024

UDIN: 24415603BKCJOF3225

—

@i (HS))
GeirRIa &
MAMAGER (CD)
MPEB ROAD. BILAUNIJI ' P. 07805-234214 DUDHICHUA AREA
WAIDHAN, SINGRAULI {MP) M. +917697156561

M. +918977745588 =
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2. wrafera sreferor Aaffdar (Wemo / |emo)
wowoqostofofdowofdto RiTRYeh
il E-mall Id- seonmsingraull@gmall.com, Tel No- 07805-252417
®./93. /08 /T ) 34 S " RN [, AL O3 2023
wha,
HEIUS
LY. giRgan sRareEr
R (ovo)
faea— v <ie Rrer-Rimdeh 3 Rgdwwor &g 97 10253 771 Wi @ Rl qerma @
T ¥
wed- frenfea gH0altogo fR=1® 31.102022
—000—

SR Ruafya @ v ¥ o 2 5 fedf <fes Rre-—Rimdeh 3 Rgdasor
52 I 2g s3.07 IS AR W A TN 1000 FAS B guH fEva wra g3 <N Rrwed v
AR @Y fFa SArEY u.c. A R afta R

Faar v Al o1 21.535 FAS WA e fHya WGH FA & FE |
treny . TR S 110
(¥=rmo / 0)

qouoqpéroﬁoﬁoaioﬁo Rimdreht
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ufafafy—
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Form of Utilization Certificate
Amount of Grant in Aid received

S. No. Letter No. and Amount (Rs.)
Date
1. MoU NCL Date 31- | 53.07 Core
10-2022

1- As per MoU the Total Project value of
electrification of 10253 Nos Households in
Chitarangi Block under Singrauli District is
53.07 Crore including GST. The tender has
been floated of total project value (53.07
crore) whereas received amount against
first installment is 10.00 Cr. As per tender
terms and condition for effective project
implementation, mobilization advance and
material advance provision against security
deposit has been made in tender and
binding of tax liabilities is also there.

As we have placed single tender of total
project value 53.07 Cr. and liabilities after

award as shown in attached Annexure-1, It is Certified that Rs 10.00 Cr. of Grants-in aid
sanctioned during the years 2022-23 In favor of MPPoKVVCL Singrauli under energy
department is utilized.

2- Certified that | have satisfied myself that conditions on which the grant s-in-aid was
sanctioned have been duly fulfilled/are being fulfilled and that | have exercised that
following check s to see that the money was actually utilized for the purpose for which
it was sanctioned.

Enclosure- Annexure-1.

Signaturﬂd_é‘
§E (OBM

Designaj&vtwm.ud. Singrn)

Date___2]-6%-202°2
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A

hraTerd 3reNaToT fREar (Far.adr)

E-Mail ID: seonmsingrauli@gmail.com, Phone: 07805-350260

FAH/H. I FALAULERRS Ho TRt fe=iE 0] | 2:.\
vfa,
AT
U3 R, weRiee
Rt (F79)1
T - Rt T siesia RAth fe # dvasr #2 F 10253 791 ot & Ry o @
faegcientor arad 3TAfrET wAmr oF OfE & & FEy A
T THAT RAF 31.10.2022

*he e

fawaiesia ofties & @ ¢ &F RS O sl Raeh i § dramw 5T @
10253 & Wi H RFY a1 ¥ fegdor F1F ¥ WHHY FTER 53.07 FIF A 31.535 W3 @
Mﬁmﬁﬁ.ﬁwmmwmmmwmm

Fuar 9y AR FT 13.985 FA3T AR T BT WEH FA F FE FI

3refreror MWW)
A ow. g &y A @ & fafn. ek
TR 3. [T T /FRYY Rt/ fars
wfafaf:-
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19-A (See Rule 212(1))
Form of Utilization Certificate
Amount of Grant in Aid received

hiR Amount
L . : g . ;
No. seser o, hate {inCr) | As per MoU signed, the total project value of
‘. ) Electrification of 10253 Nos. Households in
I. | MoU signed did. 53.07Cr. | Chitrangi Block under Singrauli District is
31.10.2022

| Rs. 53.07 Cr. including GST. Accordingly, the
;1 terms and procedures of payment has been

defined in the NoA issued for -effective
implementation of the project where provisions
of advances against mobilization and material
supply as well as binding of tax liabilities has
| , oo | been made. The details are as follows:-

Mobilization Advance (1 Installment)

including Supply of Plant Contract Price = Rs. 2.6900 Cr.
Material Advance /@ 60% =Rs. 18.460 Cr.
Income Tax Liabilities = Rs. 0.2000 Cr.
Mobilization Advance (2™ Installment)
including Supply of Plant Contract Price =Rs. 2.6900 Cr.
Material Advance @ 30% =Rs. 9.2300 Cr.
Income Tax Liabilities = Rs. 0.4307 Cr.
Total Liabilities = Rs. 33.7007 Cr.
Amount Received Details:
I*' Installment =Rs. 10.000 Cr.
2% [nstallment =Rs. 21.535Cr.
Total Amount received = Rs. 31.535 Cr.
Additional Amount Required = Rs. 13.985 Cr. (3" Installment)

Certified that | have satisficd myself that the condition on which the grants-in-aid was sanctioned have
been duly fulfilled/are being fulfilled and that I have exercised that above checks to sce that the money
was actually unlized for the purpose for which it was sanctioned.

Date: 3¢ |01 j2020 SEE’W

MPPKVVCL Singrauli
= BE {O&/M) ™.
MPPKVVCL SINGRAUL!
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GFR 19-A
(See Rule 212(1))
Form of Utilization Certificate
Amount

References (in Rs.) As per MoU signed, the total project value of
——_— Electrification of 10253 Nos. Households in
oU signed dtd. Chitrangi Block of Singrauli District is
- 131102022 PIERD0Ts Rs. 53.07 Cr. including GST. Accordingly,
NoA had been issued to M/s Hitech
NoA issued to M/s Construction Group, Navi Mumbai for
Hitech Construction execution of works where the terms and
2. Group, Navi Mumbai 45,51,83,526.00 | procedures of payment had been defined in
dtd. 27.04.2023 the NoA issued for effective implementation
of the project. The details of the same are as

Balance Amount as per MoU | 7,55,16,474.00 | follows:-

Mobilization Advance (1* Installment)
including Supply of Plant Contract Price
Material Advance @ 60%

Income Tax Liabilities

Mobilization Advance (2™ Installment)
including Supply of Plant Contract Price
Material Advance @ 30%

Income Tax Liabilities

Income Tax Liabilities
GST Liabilities
to be adjusted for first 2 Installments

= Rs. 2,69,00,000
= Rs. 18,46,00,000
=Rs. 20,00,000

=Rs. 2,69,00,000
=Rs. 9,23,00,000
= Rs. 43,07,000
=Rs. 27,96,671

= Rs. 5,95,26,000

Total Liabilities

= Rs. 39,93,29,671

Amount Received Details:
1¥! Installment
2™ Installment
3" & Final Installment

=Rs. 10,00,00,000
=Rs. 21,53,50,000
= Rs. 13,98,33,526

Total Amount received

= Rs. 45,51,83,526

. Certified that I have satisfied myself that the condition on which the grants-in-aid was sanctioned have been

duly fulfilled/are being fulfilled and that I have exercised that the above checks to see that the money was
actually utilized for the purpose for which it was sanctioned.
The Project is on advance stage. Utilization for the Balance Amount Received will be issued soon.

et &
%mi?l'AGER (CD i
OUDHIGHUA ARES:

SE (
MPPKVVCL Singrauli
S.E. (O&M
M.P.P.K.V.V. Co. Ltd.
Singrauli
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GFR 19-A
(See Rule 212(1))

Form of Utilization Certificate

As per MoU signed, the total project value of

NoA issued to M/s
Hitech Construction
Group, Navi Mumbai
dud. 27.04.2023

SI. Amount

No. References (in Rs)
Mol signed dtd.

I |31102022 53,07,00,000.00

2. 45,51,83,526.00

Electrification of 10253 Nos. Households in
Chitrangi Block of Singrauli District is
Rs. 53.07 Cr. including GST. Accordingly,
NoA had been issued to M/s Hitech
Construction Group, Navi Mumbai for
execution of works where the terms and
procedures of payment had been defined in
the NoA issued for effective implementation
of the project. The details of the same are as

Balance Amount as per MoU | 7,55,16,474.00

Mobilization Advance (1 Installment)
including Supply of Plant Contract Price
Material Advance @ 60%

Income Tax Liabilities

Mobilization Advance (2" Installment)
including Supply of Plant Contract Price
Material Advance @ 30%

Income Tax Liabilities

Income Tax Liabilities

GST Liabilities

to be adjusted for first 2 Installments
Balance against Supply Contracts including

Installation & Others (3™ & Final Instaliment)
GST Liabilities

follows:-

= Rs. 2,69,00,000
= Rs. 18,46,00,000
= Rs. 20,00,000

= Rs. 2,69,00,000
= Rs. 9,23,00,000
= Rs. 43,07,000

=Rs. 27,96,671

= Rs. 5,95,26,000

= Rs. 4,59,45,080
= Rs. 99,08,775

Total Liabilities

= Rs. 45,51,83,526

Amount Received Details:
1% Installment
2" Installment
3™ & Final Installment

= Rs. 10,00,00,000
= Rs. 21,53,50,000
= Rs. 13,98,33,526

Total Amount received

= Rs. 45,51,83,526

- Certified that I have satisfied mysell that the condition on which the grants-in-aid was sanctioned have been

duly fulfilled’are being fulfilled and that [ have cxercised that the above checks to see that the money was
actually utilized for the purpose for which it was sanctioned.

. Upon completion of the infra works, continuous energization of the equipment/materials at rated voltzge and

T&C of unelectrified households as per the contract are in progress, and billing of the TKC is underway.
Balance Payment to TKC will be released on successful supply, erection, testing and commissioning of the
works to the satisfaction/approval of the company as per the contract in the project and issuance of

Completion Certificate.
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»0”1" S o H TS DAy B RL® =% J\/ Novihern Coalfields Limited
i ((EETEEEACT) /3% F a5 vl R —_—— (A Minirstea Conipany)

(g slosar ffiEs @ Oiaq?ﬁa'ﬁﬁ'}l) RZ N ‘1, (A subsidiary oi Coal India Limited)

@i i%ko ﬁl“l-l"i"\'l [Personnel Depavtment

CIN-U10102MP1935G01003160
An ISO 9001, 1SO 14003 & SO 43001 Certificd Comnany

n‘m—'@i:gm IS -?hmmaﬁ 'Ffﬁ 231222/ Posi- Khadia, Distt- Sonbhadia, U.P. Fil§234222

Hef. DCH/PM/WO/ 025-26/54 Date: 2.5/aU f202-67
To,
lvi/s Shreegopal Enterprises/Associates,
Indra Market,
Jayant, Singrauli (WP)
Supply Order

Ref Ountation Notice: DOH /Pers /CSR/ON/2025-26/38 dated 03.04,2025

Dear Sir,
With reference to the above, we are pleased to place supply order to you for follovwing items with the

total amount of Rs. 4,06,525.60. (Rupees four Lakhs Six Thousand Five Hundred Twenty Five
and Eighty Paise only) inclusive GST.

S0 | Particular Raguired Unicprice (inRs) | Total Ameuni iacl
Ouantity GST(in Rs.)
1 Water Cooler along i 88535.40 88,535.40
with RO i
2 School Kits for e el 698.88 2,30,650.40
primary students ‘3§D BEES
3 Seating arrangement |. & =
(chair & table) for | 50 nos 1148.00 S7.80000
Icids (2-6 vi's)
4 White Board for e 2996.00 29,960.00
classroom .
TOTAL 4,06,5Z25.80

i. Price: Firm, on FOR dastination basis, inclusive of all taxes & charges.
2. Quality: Items supplies sheuld be of good quahL‘y
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; P_utdlkd A N W l
S Pt Rt o " /Nm;:m Coalfields Limited

(R wa) ] (IR |-~7 il | (A Minirntna Company)
\~Tci glosar femes &t srpel Sueh) : -f’.ﬁ’ N (A subsidiary of Coal India Limited)

Hifde fIYTT /Personnel Department

CIN- U10102IVIP1985G 01003160
An 1SO 9001, 1SO 14001 & ISO 45001 Certified Company

Tree-Tfear, Rrer- |-y 3.4., fier 231222 / Posi- Khadla, Disti- Sonbhadra, U.P. PIN-231222
Phone: 05446-23204/07805-22{590., email: gmdch.ncl.@coalindin.in websive : www.ncicil.in

Ref. DCH/P&A/WO0/2025-26/ 87 Daie: 05 .35 -20% 3

To,
M/s Laxmi Vastralaya,
Gole Market, , Waidhan,
Singrauli (MP)
Supply Order

Ref: Quotation Notice: DCH/Pers/CSR/ON/2025-26/60 dated 25.04,2025

Dear Sir,

With reference to the above, we are pleased to place supply order to you for following item with the
total amount of Rs. 1,97,505/- (Rupees One Lakh Ninety Seven Thousand Five Hundred Five only )
inclusive GST.

S.no | Particular I{equired Unit price incl GST | Total Amount incl
Quantity (in Rs.) GST(in Rs.)
1 Mosquito Net Single 207.90 . 1,97,505.00
Bed (6*4 )ft 950 nos §
TOTAL 1,97,505.00

T conditi ill be er:
1. Price: Firm, on FOR destination basis, inclusive of all taxes & charges.
2. Quality: Items supplies should be of good quality.
3. Supply Period: Within 7 days from the date of issue of work order.
4. Consignee: S.0. (P.), Dudhichua Area.
S. Paying Authority:_S.0. (FIN.), Dudhichua Area.
6. Payment: 100% payment within 21 days of receipt and acceptance of materials or

submission of bills complete in all respect, whichever is later.
7. Inspection: Final Inspection done by the consignee end.
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- [T, - i | ~ ERANENG 'l';:‘l\Ji'f—J'J -"‘7“_'-33‘-‘"'""‘———— PeINE iz
A2 i Pluwited ks Northern Coalfictds Liniiec
(e wanin) AR [‘:1 Wt T (A Miniratna Company)
(E FTos Tesles Wt SR ) N AL Y (A subsidiuvy of Coal Indiu Limized]

@idd fOURT /Personnel Deparinient

CIN- Ut0162vIP1985GO1005160
An ISG 90071, 1SO 14001 & 1SO 435001 Ceetilicd Compaay

URe-E ear, fSTenl- *NTHE.3.W., TUT 231222/ Post- Khadla, Dlsti- Sonbhadra, U.PL PIN-231222

Phone: 05446-23204/07805-22890., omail: gmdch.ncl.@coullngle_> website 1 ywww.nelcil.in
 Ref. DCIL/P&A /WO /Z025-26/ TS Date: g7, 05, 95

10,
11/s Excellence Worl: Associate,
[Filaungi, Waidhan,
Singraukl (IWP)
Supply Order

Ref: Quatarion Notice: DCH/Pers/CSR/QON/2025-26/61 dated 25.04.7025

Dear Sir,
With reference to the above, we are pleased to place supply ordzr to you for following item with

total amount of Rs. 88,535.40. (Rupees Eighty Eighit Thousansl Five hundired Thirty Five ax
Forty Palse only) incinsive GST.

Sano | Pardcular Requlired Unit price (ia Ha.) Total Axount incl
Quantlty GET(i [is.5
1 Water cooler along
with RO <
) > 88,535.40 88,535.40
(storage cepncity- 80 L., | 11108 = >
Cooling capaoity- 60
Lir/hr, Srainless steel)
TOTAL 88,535.40

Terms and condirions will be as under;

Price: Firm, on FOR destlnation basis, inclusive of all taxes & charges.
Quiailty: Ttems supplies should be of good quality.

Sapply Period: Within 7 days from the date of issue of work order.
Conslgnee: S.0. (P.), Dudhichua Area.

Paying Authority:_§.0. (FIN.), Dudhichua Area.

Payment: 100% payment within 21 days of receipt and acceptance of materials
submission of bills complete in all respect, whichever is later.
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Northern Coxlfields Limited

AigA PIaBISH [HHeS

(Ferfireet G5avi) 7ER <o B (A Minimtna Company)
(G GICEaT Teil3re 3 T ARgetl asin \ iri‘fz (A nubsidlary or € oal Indin Limired)

PIfHe fGURT /Personmel Departniomi

CIN- U1016zMP19856 010031460
An 1SQ 9001. ISO 14001 & ISO -1",001 Certified Coalpo:

Hive-afgan, R @i=miE 3.0, i 231222/ Posi- Khadla, Biste- Sonbhadra, U.P. PIN-231222
Phoae: 05446-23204/07805-23880., cmnil: gmdch.ncl.@econlindla.in Ecbsij: :wwwencleilin

7. Inspection: Final Inspection done by the consignee end.

. Warranty/Guarantee: You'(ill be fully responsible for the manufacturer's Warranty in
raspect of proper quality of the supplied item for 12 months from the date ofisupply

9. ilguidated Dmmages: In the event of failure to deliver the consignee wichin the stlpulated
date/period NCL have the rights to recover the sum of 0.5% (half per cent) of the price of any store
which the successfiil tenderer has not been able to supply as aloresald for the each week.

sl==r \-/):d
g Pt - <] (il
r-;‘][o\{ 5 ‘o& st /:!‘;&‘2/‘ ;_‘;/}75){

\pin I(r. Veriia Rahul Anthwm Nawvneet ilushwaha
€0 (i) Wizr. (CD) Dy. Mgy. (Fin)

Copy for kind information ta:

- General Manaper(DCH)

-~ SO(P),DCH
AFM(DCH) wrt FCNo: FY 25-26 :CSR/06 dated 05.05.2025 for the amount of Rs.
88,535.40/-
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FORM OF UTILIZATION CERTIFICATE [FOR STATE GOVERMNFAESITS
— [Where expenditure incurred by Govl. bodies enly]

[ Al lrtr Amvgont
No No. ond da'e
. 1coooe/+
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Northern Coalfields Limited
(A Mini Ratna Company)
(A subsidiary ol Coal India Limited)

DUDHICHUA AREA
Civil Engineering Department

CIN- ULOTO2ZNM PP T983GO1003160
An ISO: 9001, 1SO: 14001 & OHSAS: 18001 Certified Company

Office of the General Manager, Dudhichua Area, NCL,

Post: Khadia, Distt: Soncbhadra, U.P., PIN: 231222
Phone: 05446-232204 / 07805-226920, FAX: 05446-233614, Email: gmdch.ncl@coalindia.in

No. NCL/DCH/SO(C)/F-1341/W0/2025-26/208 Date : 02.06.2025
To,
. |
M/s Shram Theka Sahkari Samiti, g"“t ;\;k et ﬁ;f“&?’“;?”ss'
Maryadit Nawanagar, Ward No.- 24, P:II‘\I N ame : AA)‘(A'SgSaS GIOM
Nawanagar, Distt.- Singrauli, MP-486884 GSTINON . 23AAXASSS60M 1ZJ
Email ID : vikashkush007@gmail.com e = oatacdl

Mobile No. : 8435754006

Subject : Work Order for the work “Making arrangement for providing drinking water facility for general public in front of
main gate at Sector A and in front of G.M. Office at Dudhichua Arca™.

Reference : (1) Your offer in response to Tender Notice No: DCH/SO(C)/25-26/ETN-03  Dtd- 18.04.2024;
(2) LOA No.: NCL/DCH/Civil/SO(C)/F-1341/LOA/25-26/ETN-03/45 Date- 01.05.2025;
(3) Site Handover Letter No.- NCL/DCH/Civil/SO(C)/F-1341/SHL/25-26/79 Dated — 01.05.2025.
Dear Sir,

Pursuant to the above Tender / Bid Netice, Tender / Bids were invited for the above mentioned work and you had submitted 2

Tender in responsc to the aforesaid Tender / Bid Notice as per the Terms & Conditions stipulated for submission of Tender / Bid.
which shall form part of this Work Order.

With reference to the above, the subject work has been awarded to you by the competent authority of M/s Northern Coalfields
Limited, at 2 Total Award Value of Rs 42,872.14 (Rs 36,332.32 + GST@18% of Rs 6,539.82), i.e., (Rupees Forty Two
Thousand Eight Hundred Seventy Two and Paisa Fourteen Only) subject to the following conditions / stipulations, in addition
to those set out in the Tender / Bid Notice & the Lettcr of Award —

(1) All the materials, cquipment and manpower required for the work will be arranged by you. The company does not undertake
any responsibility for supply of the same.

(2) Security Deposils are as —

(a) Total Performance Security for the subject work, which is 5% of the Contract Value, is amounting to Rs 1,817.00 (Rupees .
One Thousand Eight Hundred Seventcen Only). The earnest money amounting to Rs 2,100.00 deposited by you vide
Bank/UTR No.: 171603496 and PRN No.: 3465401150184 through Axis Apgregator Bank Net-bnnking has been taken
into account as pert of Performance Security.

TDR A/c No. — 452603230001495 Dt- 06.05.2025 for Rs 30,500.00 (Rupces Thirty Thousand Five Elundred
Only) issued by UBI, Nigahi has been taken against Additional Performance Security as per the LOA.

(b) All running account bills shall be paid @ 95% of the Work Value and 5% deduction so made from your bill will be retained

as 2™ part of the Total Security Deposit, called as the Retention Money.
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(A Mini Raina Company)
(A subsidiary of Coal India Limiteg)

DUDHICHUA AREA
Civil Engineering Department

CIN- U10102MIPI985GO1003 160
An ISO: 9001, 1SO: 14001 & OHSAS: 18001 Certified Compan;

Office of the General Manager, Dudhichua Area, NCL,
Post: Khadia, Distt: Sonebhadra, U.P., PIN: 231222

Phone: 05446-232204 / 07805-226920, FAX: 05446-233614, Email: gmdch.ncl@coalindia.in
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(3) The work shall be completed within 90 (Ninety) days from the date of commencement of the work. Stipulated dates of
commencement and completion are 01.05.2025 & 29.07.2025 respectively.

(4) The work should be executed as per the BOQ, General Terms & Conditions, Additional Terms & Conditions, CPWD
Specifications, BIS Standards, MPPWD & MORTH Specification (for road works), description of the items of the accepted
tender document and instructions of EIC

(5) You should ensure implementation of CMPF and allied scheme and Miscellaneous Provision Act, 1948 Employees Provident

Fund and Miscellaneous Provisions Act, 1952 as the case may be and allied scheme framed there under in respect of workers

deployed by you and will have to recover statutory dues and deposit the same along with employer's contribution (Contractor's
share) to the respective CMPF/EPF Office and to submit statutory return under intimation to the Principal Employer.

6

—

Ali duties, taxes (Excluding GST & GST Compensation Cess, if applicable), local, municipal, provincial or central etc. and

other levies, royalty, building & construction workers cess (if applicable), ctc. as payable shall be to yours account and shall be
deemed to have been included in the tendered rate for the work to be executed. Payment of GST & GST Compensation Cess
shall be dealt as per NIT Provisions, GST Act Rules, and other stipulations as mentioned in this letter, & as prevailing at
respective times, as per extant rules. However, the final amount of the GST shall be worked out on the basis of final work done

value. The total liability of GST will remain with you.

(7) Regarding GST, the following may please be noted —

(a)

(b)
©

(d

(e)
()]

GST will be reimbursed on production of uploaded invoicc / documentary evidence. Amount of statutory levies
like CGST, SGST or IGST will be released when the same will appear in GSTR-2A of NCL in common portal
of GST and after submission of documentary evidence of deposition of GST Taxes and fling of GST Returns.
You will have to pass on Input Tax Credit by way of enclosing original Tax input invoice with bill.

You will be required to submit the certificate from practicing Chartered Accountant having a valid membership number

* with Institute of Chartered Accountant of India for complying of Anti-Profiting Clause ws 171 as well as office

memorandum F No. 296/07/2017-CX.9 dated- 15.06.2017 issued by the Depattment of Revenue, Ministry of Finance,
Government of India.

All invoices submitted by you will have to be in the form of GST invoice giving all details as required under the law. You
will raise invoice strictly adhering to provisions of Section 31 under CGST Act 2017 along with Rule 46 & 47 of CGST
Rule, 2017 You will indicate the rate es well as amount of CGST, SGST or IGST in invoice You will upload the details of
invoice on GST portal as per the provisions of GST Act Invoicc issued by you should bear GST Rcgistration Number of
NCL [23AABCN4884H1ZE (MP) &09AABCN4884H124 (UP)] to enable NCL to claim input tax credit.

You will file all the Returns and detsils as applicable under GST Laws & Rules within due dates.

You will give an undertaking on invoice or as separate Annexure along with the invoice that the invoice / applicable GST
Returns has been / will be uploaded on GST Portal within due time as prescribed in CGST Act and CGST, SGST or IGST

has been deposited as per the pl'OViSiOllS of GST Act and rules thereof,
‘; Page 20f4
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Northern Coalfields Limited

(Fifa Fo) (A Mini Raina Company)
(@ sz s i arpeift Ff) e (A subsidiary ol Coal India Limited)

DUDHICHUA AREA '
Civil Engineering Department.

CIN- UTOT0ZMPI985GORMN3I 160
An ISO: 9001, 1SO: 14001 & OHSAS: 18001 Certified Company

OfTice of the General Manager, Dudhichua Area, NCL,
Post: Khadia, Distt: Sonebhadra, U.P., PIN: 231222
Phone: 05446-232204 / 07805-226920, FAX: 05446-233614, Email: gmdch.ncl@coalindia.in

(2) Ifthere is any dclay of payment against the Invoice due to your fault and if any reversal of input tax arises. the same will
be recovered from you along with interest and penalty if any as paid by NCL due lo reversal.

(h)  In case the GST rating of vendor on the GST Portal / Government's official website is negative / black listed at any stage
even after award of work NCL has right to cancel the Letter of Award. NCL shall not be obliged or liable to pay or
reimburse GST to such vendor and shall also be entitled to deduct/recover such GST along with a penalties interest if any
incurred by NCL.

(i)  You will issue credit note as per the provisions of Rule 53 of CGST Rule, 2017 on quality deduction of Liquidated
Damages, if any arises.

G) If you default in uploading the invoice/applicable GST Retums or default in deposit of applicable GST Taxes, NCL
reserves the right to upload such defaulter on NCL website and may also debar you from participating in future tenders for
a minimum period of one year.

(8) You shall not pay less than the minimum wages to the labors engaged by you as per Minimum Wages Act or such other
legislation or awerd of minimum wages fixed by the respective State Govt. or Central Govt., as may be in force.

(9) You shall maintain all records as per the provisions made in various statutes including Contract Labour Regulation and
Abolition Act.

(10) You are required to make timely payment of government dues which you are under legal obligation to pay to state government
or any other legal authority every month.

(I1)All the clauses of Safety Code of the Tender Document, as laid down in Additional Safety Measures in the Medified Manual

?{I Civil Engineering Works as in effect at the time, as available al the website of Coal India Limited, are to be strictly
ollowed.

(12)Please contact Manager (Civil) / IC- TA & CSR (Civil), Dudhichua Project for further instruction regarding the work.

0216125
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DUDHICHUA AREA
Civil Engineering Department

CIN- UTOT10ZMP1985CGOTO03 160
An ISO: 9001, 1SO: 14001 & OHSAS: 18001 Certified Company

Office of the General Manager, Dudhichua Area, NCL,
Post: Khadia, Distt: Sonebhadra, U.P., PIN: 231222
Phone: 05446-232204 / 07805-226920, FAX: 05446-233614, Email: gmdch.ncl@coalindia.in

(13) This work order will form a part of the agreement & you shall abide by all the Term & Conditions of the Contract, including

the conditions /stipulation as mentioned in the LOA as referred above at Sl No-(2), and in the Site Handover Letter as referred
above at Sl No.- (3).

Yours faithfully

u‘L\ i\ 4

Staff Officer (Civil),

NCL, Dudhichua Area
Copy to:

1. GM/ Dudhichua;

2. PO/Dudhichua;

3. SO (P)/ Dudhichua - For implementation of various Acts / Rules for payment
of minimum wages & contribution towards CMPF/EPF & statutory provisions
through the Nodal Officer (Biometric Attendance)/Personnel Deptt/Dudhichua;

4, AFM/ Dudhichua - In reference to Budget provided of Rs 85,744.00 in

FY: 25-26 certified towards FC-FY 25-26: REG. 3 dated-30.04.2025,

under the Head- CSR;

Manger (Civil)/IC-TA & CSR(Civil) / ICW / Dudhichua;

Manager (Civil))TA & CSR (Civil) / FLCO /Dudhichua;

MT(Civil) TA & CSR (Civil)/Dudhichua, Shri Anubhav Pathak:

Overseer (C)/ TA & CSR (Civil)Dudhichua, Shri Prashant Kumar;

Work File: F-1341.

e B

Distribution to :
a) Regional Labour Commissioner(C), Block No. 10,Civic Centre, Marhatal Jabalpur (MP)482002;

b) Assistant Labour Commissioner(C),A/1,M P Housing Board Colony, near Gayatri Mandir, Shahdol-484001(MP);
c) Labour Enforcing Officer (C), MIG-10, Kothi Road, Civil Lincs, Satna-485001 (MP).

7

v (HIs))
geirgan & Page 4 of 4
REANAGER (CD)

Nt DHIGHUA AREA



(

- G

.

Northern Coalfields Limited

(A Mini Raina Company)
(A subsidiary ol Coal India Limitxl)

Afa Slehiegy fofes
(P doh)
(e TisaT frfiee i st 4y

DUDHICHUA AREA
Civil Engineering Department

CIN- UTOZMPPIY8SGOINN3I 160
An ISO: 9001, 1SO: 14001 & OHSAS: 18001 Certified Companv

Office of the General Manager, Dudhichua Area, NCL,
Post: Khadia, Distt: Soncbhadra, U.P., PIN: 231222
Phone: 05446-232204 / 07805-226920, FAX: 05446-233614, Email: gmdch.ncl@coalindia.in

No. NCL/DCH/SO(C)/F-1341/WQ/2025-26/209 Date : 02.06.2025
To,
M/s NCL Shramik Theka Sahkari Samiti, oy UBISNEEEE rr
Maryadit Nawanagar, Post- Nigahi, prh A kAT

< b P E PAN No : AADAN4056D
Nawanagar, Distt.- Singrauli, MP-486884 INN : 23AADAN4056D1Z0
Email ID : ratishchand2017@gmail.com (LK -

Mobile No. : 9424660616

Subject : Work Order for the work “Making arrangement for providing drinking water facility for general public in front
of main gate at Sector A and in front of G.M. Officc at Dudhichua Area™.

Reference : (1) Your offer in response to Tender Notice No: DCH/SO(C)/25-26/ETN-03  Dated- 18.04.2024;
(2) LOA No.: NCL/DCH/Civil/SO(C)/F-1341/LOA/25-26/ETN-03/44 Dated- 01.05.2025;
(3) Site Handover Letter No.- NCL/DCH/Civil/SO(C)/F-1341/SHL/25-26/78 Dated — 01.05.2025.
Dear Sir,

Pursuant to the above Tender / Bid Notice, Tender / Bids were invited for the above mentioned work and you had submitted a
Tender in response to the aforesaid Tender / Bid Notice as per the Terms & Conditions stipulated for submission of Tender / Bid,
which shall form part of this Work Order.

With reference to the above, the subject work has been awarded to you by the competent authority of M/s Northern Coalfields
Limited, at a Total Award Value of Rs 42,872.14 (Rs 36,332.32 + GST@18% of Rs 6,539.82), i.e., (Rupees Forty Two
Thousand E:ght Hundred Seventy Two and Paisa Fourteen Only) subject to the following conditions / stipulations, in additicn
to those set out in the Tender / Bid Notice & the Letter of Award -

(1) All the materials, equipment and manpower required for the work will be arranged by you. The company does not undertake
any responsibility for supply of the same.

(2} Security Deposits are as —

(a) Total Performance Sccurity for the subject work, which is 5% of the Contract Value, is amounting to Rs 1.817.00 (Rupees
One Thousand Eight Hundred Seventeen Only). The earnest money amounting to Rs 2,100.00 deposited by you vide
Bank/UTR No.: 171405867 and PRN No.: 3465401149533 through Axis Aggregator Bank Net-banking has been taken
into account as part of Performance Security.

TDR AJe No. — 452603030162871 Dt- 08.05.2025 for Rs 30,256.00 (Rupees Thirty Thousand Two Hundred F:fly Six
Only) issued by UBI, Nigahi has been taken against Additional Performance Security as per the LOA.

(b) All running account bills shall be paid @ 95% of the Work Value and 5% deduction so made from your bill will be retained

as 2° part of the Total Security Deposit, called as the Retention Money.
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Northern Coalfields Limite

(A Mini Ratna Company)
(A subsidiary ol Coal India Limited)

DUDHICHUA AREA
: Civil Engineering Department

CIN- UL0102MP T955GOIN03 160
An ISO: 9001, 1SO: 14001 & OHSAS: 18001 Certified Company

Office of the General Manager, Dudhichua Area, NCL,
Post: Khadia, Distt: Sonebhadra, U.P., PIN: 231222

Phone: 05446-232204 / 07805-226920, FAX: 05446-233614, Email: gmdch.ncl@coalindia.in
P s T e e e B e B T e e S A R oy

(3) The work shall be completed within 90 (Ninety) days from the date of commencement of the work. Stipulated dates of
commencement and completion are 01.05.2025 & 29.07.2025 respectively.

(4) The work should be executed as per the BOQ, General Terms & Conditions, Additional Terms & Conditions, CPWD
Specifications, BIS Standards, MPPWD & MORTH Specification (for road works), description of the items of the accepted
tender document and instructions of EIC

(5) You should ensure implementation of CMPF and allied scheme and Miscellancous Provision Act, 1948 Employees Provident
Fund and Miscellaneous Provisions Act, 1952 as the case may be and allied scheme framed there under in respect of workers
deployed by you and will have to recover statutory dues and deposit the same along with employer's contribution (Contractor's
share) to the respective CMPF/EPF Office and to submit statutory return under intimation to the Principal Employer.

(6

—

All duties, taxes (Excluding GST & GST Compensation Cess, if applicable), local, municipal, provincial or central etc. and
other levies, royalty, building & construction workers cess (if applicable), etc. as payable shall be to yours account and shall be
deemed to have been included in the tendered rate for the work to be executed. Payment of GST & GST Compensation Cess
shall be dealt as per NIT Provisions, GST Act Rules, and other stipulations as mentioned in this letter, & as prevailing at
respective times, as per extant rules. However, the final amount of the GST shall be worked out on the basis of final work done
value. The total liability of GST will remain with you.

(7) Regarding GST, the following may please be noted —

(8)  GST will be reimbursed on production of uploaded invoice / documentary evidence. Amount of statutory levies
, like CGST, SGST or IGST will be released when the same will appear in GSTR-2A of NCL in common portal
of GST and after submission of documentary evidence of deposition of GST Taxes and fling of GST Returns.

(b)  You will have to pass on Input Tax Credit by way of enclosing original Tax input invoice with bill.

(©)  You will be required to submit the certificate from practicing Chartered Accountant having a valid membership number
with Institute of Chartered Accountant of India for complying of Anti-Profiting Clause w/s 171 as well as office
memorandum F No. 296/07/2017-CX.9 dated- 15.06.2017 issued by the Department of Revenue, Ministry of Finance,
Government of India.

(d)  All invoices submitted by you will have to be in the form of GST invoice giving all details as required under the law. You
will raise invoice strictly adhering to provisions of Section 31 under CGST Act 2017 along with Ruic 46 & 47 of CGST
Rule, 2017 You will indicate the rate as well as amount of CGST, SGST or IGST in invoice You will upload the details of
invoice on GST portal as per the provisions of GST Act Invoice issued by you should bear GST Registration Number of
NCL [23AABCN4884H1ZE (MP) &09A ABCN4884H1Z4 (UP)] to enable NCL to claim input tax credit.

(e) . You will file all the Returns and details as applicable under GST Laws & Rules within due dates.

(f)  You will give an undertaking on invoice or as separate Annexure along with the invoice that the invoice / applicable GST
Returns hes becn / will be uploaded on GST Portal within due time as prescribed in CGST Act and CGST, SGST or IGST
has been deposited as per the provisions of GST Act and rules thereof,

ﬁ;:‘ s %J . Page 2 of 4
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Northern Coalfields Limited

(A Mini Ratnz Company)
(A subsidiary ol Coal India Limited)

DUDHICHUA AREA
Civil Engincering Department

CIN- UL1010ZMPT985GO1003 160
An ISO: 9001, ISO: 14001 & OHSAS: 18001 Certified Compan .

Office of the General Manager, Dudhichua Area, NCL,
Post: Khadia, Distt: Sonebhadra, U.P., PIN: 231222

Phone: 05446-232204 / 07805-226920, FAX: 05446-233614, Email: Emdch.ncl@coalindia.in

(g) Ifthere is any delay of payment against the Invoice due to your fault and if any reversal of input tax arises, the same will
be recovered from you along with interest and penalty if any as paid by NCL due to reversal.

(h)  In case the GST rating of vendor on the GST Portal / Government's official website is negative / black listed at any stage
even after award of work NCL has right to cancel the Letter of Award. NCL shall not be obliged or liable to pay or
reimburse GST to such vendor and shall also be entitled to deduct/recover such GST along with a penalties interest if any
incurred by NCL.

(i)  You will issue credit note as per the provisions of Rule 53 of CGST Rule, 2017 on quality deduction of Liquidated
Damages, if any arises. .

)] If you default in uploading the invoice/applicable GST Returns or default in deposit of applicable GST Taxes, NCL
reserves the right 1o upload such defaulter on NCL website and may also debar you from participating in future tenders for
a minimum period of one year.

(8) You shall not pay less than the minimum wages to the labors engaged by you as per Minimum Wages Act or such other
legislation or award of minimum wages fixed by the respective State Govt. or Central Govt., as may be in force.

(%) You shall maintain all records as per the provisions made in various statutes including Contract Labour Regulation and
Abolition Act.

(10) You are required to make timely payment of govemment dues which you are under legal obligation to pay to state government
or any other legal authority every month. .

(11)All the clauses of Safety Code of the Tender Document, as laid down in Additional Safety Measures in the Modified Manual
for Civil Engineering Works as in effect at the time, as available at the website of Coal India Limited, are to be strictly
followed.

(12)Please contact Manager (Civil) / IC- TA & CSR (Civil), Dudhichua Project for further instruction regarding the work.
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DUDHICHUA AREA
Civil Engineering Department

CIN- UT10102MP1985GOT003 160
An 1S0: 9001. ISO: 14001 & OHSAS: 18001 Certified Company

Office of the General Manager, Dudhichua Area, NCL,
Post: Khadia, Distt: Sonebhadra, U.P., PIN: 231222
Phone: 05446-232204 / 07805-226920, FAX: 05446-233614, Email: gmdch.ncl@coalindia.in

(13) This work order will form a part of the agreement & you shall abide by all the Term & Conditions of the Contract, including
thé conditions /stipulation as mentioned in the LOA as referred above at SI No-(2), and in the Site Handover Letter as referred
above at SI No.- (3).

Yours faithfully
%J\L\qﬁ
0¥
Staff Officer (Civil),
NCL, Dudhichua Area
Copy to:
1. GM/ Dudhichua;

2. PO/Dudhichua;

3. SO (P)/ Dudhichua - For implementation of various Acts / Rules for payment
of minimum wages & contribution towards CMPF/EPF & statutory provisions
through the Nodal Officer (Biometric Attendance)/Personnel Deptt/Dudhichua;

4.  AFM /Dudhichua - In reference to Budget provided of Rs 85,744.00 in

FY: 25-26 certified towards FC-FY 25-26: REG. 3 dated-30.04.2025,

under the Head- CSR;

Manger (Civil)/IC-TA & CSR(Civil)/ ICW / Dudhichua;

Manager (Civil)/TA & CSR (Civil)/ FLCO /Dudhichua;

MT(Civil)/ TA & CSR (Civil)/Dudhichua, Shri Anubhav Pathak;

Overseer(C)/ TA & CSR (Civil)/Dudhichug, Shri Prashant Kumar;

Work File: F-1341.

Lo Na W

Distribution to :

(¢ a) Regional Labour Commissioner(C), Block No. 10,Civic Centre, Marhatal Jabalpur (MP)482002;
b) Assistant Labour Commissioner(C),A/1,M P Housing Board Colony, near Gayatri Mandir, Shahdol-434001(MP);
¢) Labour Enforcing Officer{C), MIG-10, Kothi Road, Civil Lines, Satna-d485001 (MP).
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	Joint Committee Report filed by District Magistrate, Sonbhadra in Compliace to the Order dated 23.02.2026
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